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LOK SABHA
Monday, April 25, 1966/Vaisakha 5,
1888 (Saka).
The Lok Sabha met at Eleven of the
Clock.

|Me. SPEAKER in the Chair]
OBITUARY REFERENCE

Mr. Speaker: 1 have to inform the
House of the sad demise of Shri
Rajendra Singh in New Delhi on the
22nd April 1966.

Shri Rajendra Singh was a Mem-
ber of the Second Lok Sabha during
the years 1957—&62.

We deeply mourn the loss of this
friend. 1 am sure the House will
join me in conveying our condolences
to the bereaved family.

Shri H. N. Mukerjee (Calcutta
Central): Like most of us here, I
was shocked to hear of the news of

the demise of our friend, Shri
Rajendra Singh. It comes as such a
surprise because he has been taken

away in the prime of his life. It was
quite frequently that in the Central
Hal', and in the Lobbies we would
meet him and he would come and
-alk to us. A young, pleasant colle-
ague, he was, whose working in this
House jlso we had learnt to cherish,
when he was here in the Second Lok

Sabha. 1 am really stunned to hear
of the news of his sudden passing
away.

I had not the foggiest notion that
he was suffering from any particular
ailment and the news comes to us as
a real, sudden and poignant shock.

I am sure you would convey to the
family of the deceased the feelings of

12700

very deep sorrow of all sections of the
House at the passing away of our
young friend.

Shri Surendranath Dwivedy (Ken-
drapara): The sudden demise of Shri
Rajendra Singh is such a personal
loss. It is very difficult for me to say
anything about him at this moment.

But while expressing my condo-
lences and sympathies to his family,
I would like one thing to be inguir-
ed into by Government. I was told*
that he was admitted to the hospital
in time, yet what the disease he was

suffering from was not properly
detected and diagnosed, as a result
of which he passed away. le was

suffering from appendicitis and that
burst, leading to his death. This is
really tragic, if this had happened. I
would specially like Government to
muke an inquiry into this matter.

We are all sorry that we lost such
a valued comrade in the prime of his
life. 1 am sure the House wil] con-
vey its condolences to the bereaved
family.

st oy (fe) o wEET,
it Tz Feg Y & fm o7 & iy
AT gW TR ¥ A1 wuAT aEer gaat
Tfge ®7an ¥, W17 A9 @ AR FTHAT
g fe Gd A o v o
ATYTATET & FAT 2 a7 IWET wfEOT &
g & ag I afedi & A9 @1 oo
famare gvar € ¢, WA AT & w
fromda aAT d e e Amg & =1
AT & Avg we a@w | A
g oo fam e Al & oAwamm
B ¥ Rl § A § e wE s
FTan f |
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The Minister of External Affairs
(Shri Swaran Singh): I associate my-
self with the feelings that have been
expregsed by you, Mr. Speaker, and
my colleagues opposite in expressing
our sorrow and sense of shock at the
sudden demise of a very lovable
colleague, Shri Rajendra Singh.

He always played a very active
rolc as a Member of this Parliament.
He wag a dynamic person with pro-
gressive ideas, and although for
some Years he was no longer in Lok
Sabha, most of us had the pleasure of
meeting him in the lobbies and in
the Central Hall, when we noticed
that he continued his interest in pub-
lic uifairs, and we, in fact, were hop-
ing that he would be amongst us
after the next general election, but
the cruel hand of death has snatched
him away, and we are all cxtremely
sorry at this sudden shock.

I myself was greatly grieved to
learn of his having been taken jll
suddenly, and T was making enquiries,
I came to know that he had already
expired.

He was a very gentle person, very
lovable person, and we have all pos-
sible sympathy for his aged father
and his aged mother who have been
personally shocked by the loss of
such a promising young man,

About the other matter that has
been raised by Shri Dwivedy and
my hon. friend opposite, Shri Bagrl,
we will certainly look into it, but the
prelim.nary information that we have
indicates that the doctors tried to do
the best for him. But we will look
into the particular aspect that has
been mentioned by my friends op-
posite.

The Members then stood in silence
for a short while,

ORAL ANSWERS TO QUESTIONS

Recovery of Missing Perfsons from
Fazllka Sector

*.
*1307 Shri Yashpal Singh:
Shri Bagrl:
Shri Vishram Prasad:
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Shri Kishen Pattnayak:

Dr. Ram Manohar Lohila:

Shri Karni Singhjl:

Shri Hukam Chand
Kachbavaiya:

Shri Bade:

Shri Hem Barua:

Shri Onkar Lal Berwa:

Shri 8. L, Verma;

Shri Bhagwat Jha Azad:

Shri S. C. Samanta:

Shri Subodh Hansda:

Shri P. C. Borooah:

Shri M. L. Dwivedi:

Shri Basumatari:

Will the Minister of External Affalrs
be pleased to state:

(u}) whether about 6 dozen persons
who were found missing from Fazilka
Sector have been recovered from
Pakistan; and

(b) if not, the steps taken by Gov-

ernment to recover those persons
from Pakistan?

The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
117 Indian nationals were reported

missing from the Fazilka Sector after
the Scptember India-Pakistan hosti-
lities. 116 of them were repatriated on
23rd December, 1965.

The case of the remaining person
has been taken up with the Pakistan
Government.

off amarw Teg:  #a7 F4FTC &Y
ag &t mT ¢ fv G a7 & Sy wrRe
w1 At F aeag 7 frowne w7 o
TqT 91 IH TIE R FW OH A 6
firere feg g & fom &7 qoeTe A
g AF g, AR 3w oW @ W
27

oW wpaw . IR aaemar
FfATHT ¥ 117 WAt Ao g I
ISRl

ot gmars frg: A% gafes
WTTA ATHTY ¥ %7 TE & 7w ATAAT



12703

3, ey aorg & ag 0% g &, wfeeam
o agl ¢ ar J F e e
ar qar wwET g 7

Shri Swaran Singh: On  April Tth,
1846, the Government of Punjab
informed ug that there was one per-
son still missing from the Fazilka
sector. The name of this person is
Gurdit Singh. We have taken up his
repatriation with the Government of
Pakistan who have not yet given
any information about him.

sft arnlt @ wevsr wivaw, § fadw
wAT FT 6 T6 W7 e SEar g
17 A AT ITHA 11697 7T |
¥ a8 fFm gur v fag oo &7
fadw Wt #1 @7 9w ¢ f¥ faq a1
qE[ AT GHT IW A% qga § AT AT
g Y 9 I F Ard Ay e o
AT A AN FAFC A0 E T A X A
w1 wifRer @ Foerer ww gt FrelY o an
IR GIHT FY GAT FETAA FL ARG
wa s fmad?

oft wrk frg ;o WT g ¢ AT
fomt mrdt At Faeft g7y s g
warfege AFY &1 Awar | fafan & g7
e 4T 117 W 5K & OF A4 W
g s we g v oy s Y e
¥ ed i A @1 AH

st wrrt ;AT AT A7 WA AgEY
T Amw F X AW 3 W W
wada a1 gz grm ¢ fe w39
Y # @ A= FHAT FAT 4T W IH A
g faa v fam o g gwT 99
T FTE A AL 0T g, foA 7 aww
W 7, @A A 41 g 8% W i
I AFT FH ARTR § ATV AfEEA
& 0y 9 9 A fgege B A faeft
Gt & ag wrrn s § fe fET
Hdl agen A f&w gmae 9w foaw
a0 ¥ a7 damar ¢
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Shri Swaran Singh: These pev:ms
were 53 men, 28 women and 35
children, eight above twelve vears
of age, ecighteen between three and
12 yeurs and nine children below one
year, totalling 116, from  Fazilka
sector of the Punjab border who were
arrested and detained by Pakistan
during the India-Pekistan hostilit.es
of September werc repatriated on 23
December 1965, This information
that 1 am giving relates specifically
io these persons who were arrested,
detained and later on repatriated.

ot feam ww ;. Wt wERETW
7 aamgr & fr A wredt A faem 2
guwr A qifea fog 1 fow ae
#fedi w1 g e fagem o

HCHIT ®1 g AGY A1 97 f& goren
oF wreHt et Jg frer 8 7 ofz @
qT A1 39 T FT wTHATEY EF o
AT FT L 6wy e 21 &
wrAAT =gt g 3% a wr e
#t ok oy ?

sft vvi farg : 34T a9 7T 00
117 wdr g1 arfesmA ¥ fra o«
T AT 116 IAH B ATH AT T E g
aeareTa & ae f &7 wrewy cfee
¢ fwgae A w@r Amomm 2
Iz ¢ e gg wre oY afeea &
aifm & @O

o TR RAET Wifgm W o117
wrefaa & s 3 oifesam & 39
AT AT TTATY AT AT MR @
gE & are #§ ot IR AW g a
aifseam &1 AT 7 3 fom ag
& fa=r agea & oy oy, T q
# ot qu7 =TTy # A W ARy AT
w1 fasr 3 7

ot v feg : 0T T gE fAaT
o & e aifeer & femo g A
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¥ 9 T a9 T sfaar a@)
2

Shri Hem Barua: May I know the
number of women out of these 117
porsons kidnapped by Pakistan dur-
ing the Indo-Pakistan conflict and
whether these women who had been
repatriated have narrated tales of
torture by Pakistani authorities on
them and, if so, could we have an
idea?

Shri Swaran Simgh: As I have said
already, I have no information about
the nature of enquiries that have
been made from these persons or
about the statements, if any, that
these persons and women made in
the course of such interrogations.

ot fesrt sy @ 99 ATHIT B
Ug SAWTCHVA & FT AT WY 6T T
qAmaT ?

it SfwTT WTe dCa : ag AT WTEHT
arffeaT 7 @ #, F7 WA 4g A
Fr ®fow #1 2 fw gmer @ w2,
frr far mar 27 a7 *rf WRAT 47
a1 F1E a7 WEwT 91 ¢ gfz gt ar a
AN ATRTE T T AT TAE AT
% arfeeaTa & qer #, afz 2, 77 mifeem
F w7 wara frmm 27

ot wrol feg: @7 w1 AT
araT a1 fasdt a7z #1 qanfaw A
qr | AfFa 77 fergmmat awr 2 @
TE WEAT 1 AT AT AEIT BN TAET
TE §FAH HA9 AE R

sft siteTe s T Fifew A
Z 9% 11

st e feg ;. mi aF IR
srara W faan 2
Shri P. C. Borooah: The purpose
of kidnapping civilians, particularly

womenfolk obviously with a criminal
motive is opposed to the international
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law and the Hague and Geneva Con-
ventions. May I know whether these
matters had been taken up?

Shri Swaran Singh: I would
hazard an opinion upon the legal
aspect but if the hon. Member gives
me the particular legal aspect that
he has mentioned, I will examine it
turther.

Shri Kapur Smgh: Is the hon.
Minister aware that both the Punjab
government as wel]l as the military
authorities have been invariably put-
ting pressure on all these witnesses
not to state inconvenient facts to
the enquiry body set up by these two
agencies and if the government are
aware, may [ know whether any
steps have been taken to do away
with this mischief?

.

Sde

Shri Swaran Singh: I will certain-
ly ensure that no pressure is put on
any person......(Interruptions.) 1
am not aware of any such pressure;
if the hon. Member had conveyed it
to me earlier, I would have ensured
that no pressure is put on any of the
persons tg suppress any real facts,

Shri Kapur Singh: Is he aware that
responsible persons have already
made allegations that this is being
done, that it has been done?

Mr. Speaker: He is not aware,

Shri Swaran Singh: I would request
the hon. Member to pass on to me
any information thal he may have.

Shri Daji: We understand that the
Government of India makes no
cnquiries from the prisoners  who
come back from Pakistan because of
the conditions in  which they were
kept and all soris of things that had
taken place. Is it |eft to the State
Government to make enquiries, or
only in this case the Government of
India is lukewarm?

Shri Swaran Singh: The general
practice has been that these prisoners
who are rapatriated to India and who
belong to the security force or the
police force are regularly interrogat-
ed, and about the civilians also
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general enquiries are made. But 1
do not want to make a guess unless
I satisfy myself in this particular
case what enquiries if any have been
made,

T & AgrRdTs

+

*1308. oft WrTAA W WO

sft 7o a0 fyadt :
ot To T o TEWT :

ot Ho o A :
ot gars gean :
U('\'E&F!“Im
ot ety s
T R A FEATY
it wrdw fag fagreht :

M gam Wt gAAm HqAoOw
ImaFr T wLT fr:

(%) =7 A® 771 q0a07 37 9=
F 71g fag 07 & Trawz ot wrw-
ATt F wEIfAReE qUA 97 9% #F F9
FTEE,; AT

(=) 37 7% 77 f&dt oo s
g w77 8 30 &R & w s
& atr fraffr ¥ 73 9% 57 901 9
HWrEAr 27

g Wi garen wxwy & aqet
(wivash afaeit qeael) : () A9 A
= g gm0 fAafag sm@w fFo e
%, TARE wErfrImE HT 9O A
HgAfA A A gz 07 w@m AT @

(=) =9 1% I 9@ I Ay
qz famfas fear ar a1 2 st &%
& T77 #1 Fvam, Fafe fagfe #2dr
FITAT |

M ATAA WY WA : AW A
ggifazans &1 A% Far g A

HAT &7 fegr av &1 ga% aw fwr w@f
T ow w & 9T e
SICCU

guAT ST wErowr WAt (st T
aggY) : AET AT FH AW #
= # g # w1 gy A 2 fF e
Fuq a# fFaT mar &1 e wng
A ¢ oW fam A afer qfiew
Afqm FHwE 1 GIAIAT FHE F A
from & ag a5 @ f& 7 5o faww
frgqu & &g 0% W &1 gzl e
frwre & ot 3wk dfew 97 TA@T wEA
T g A (e T o &
g g0 ArETd 2 @ E ) T I
STAVAFAT §7 419 #1 97 fl ©7 T8 77
W A @ AE W FHNE " qer
T & 7w A% A e s A9
FT AT & g9 wE & fAm 9w @ aw
TAHT TET AT AT A €T A | FiEwT
q TAEy A & & o

Shri Shinkre: Why did you require
the udvice of the Public Service
Commission on this? Why did you
not take action thereon?

T WET ;ST ST
#Hadt & 39 a9 a% ¥a 7% fr #+18
wfard fdee 78 g 2, Ay v
-4

»ft T W WY ;9w fw A9
AT AT STANT F TAET 3T AF AT 4T
UF g are AT 77 faan A1 39w A
1 fggema FraE & g7 TEa
fawrit & #1% @t arw =fgT AR ar
o w1 o #19 & fon & wmn ¢
FT TE AT g1 T v fE T A &
fam fovT & o TE 9@ w1 WA
frr s 7 s gy @ & AT fee
T 4% 99 I 741 2 fE @ safms
& WA & A% ATRTOAT § TTAAIT w7
s fAi fm @ 27
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oft o wgT ; weEw A1 4% &
fF ot welr wEem w1 g R fE
& At foiw M T & oy & Adr 2
(¥evemst) : 9@ fao wg & a4 & @13
TR @ g€, I gad s fAafe
# AE g @t gt @ dm mnfeai
¥ ATH WS N7 | IH 337 Tg WTAT AT
f 37 7 & 5w ore & fog w1 O &R
g T R

@1 g g7 AT &1 fF | iw
# ®1E 57 9HTC w7 gt § A Ao
¥ g F OWCH & N A g g
fom & grar =97 g &1 ow v g
g ST & | UF gaT @ mfe To THo
wifraz ar wrfe d@te tHo MfFT Fifs
A9 oF gafq & § 9 ¥ & AT dwy
gmr & zmvaz Fopidz § ) et
foyeie & afem ' T W wwEr <T@

w &

T fr #1 S A T e @ 9wk
F g F@IE

Shri 5. C. Samanta: May [ know
why the man next to him in rank in
the department was not given
a chance to officiale, instead of keep-
ing in his post?

Shri Raj ‘Bahadur: The post re-
quires certain qualifications, and cer-
tain cquipment,—(Interruption).

Mr. Speaker: Order, order.

Shri Raj Bahadur: And we have to
be guided by the opinion of the
UPSC. (Interruption). The UPSC has
expressed its opinion—(Interruption);
I think hon. Members should realis:
that at least I am not in the UPSC—
in decide in regard to all the three of
them. Out of the three persons consi-
dered, one is Dr. Menon: the other
is Mr. Mullick who was regarded as
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one who has no' com= un to tihe
mark, and the third + s on probation
S0, the question put by Shri Samanta
about the next man—could not. be
considered.

ot wkw feg Tt : qn aeiw
Tt & g mgrfRes wd ¥
fog st wg 9 ava sfusrd w1 ar
¥ gET T an, AT g w7

&t T qERT ¢ F THCF AT
g AT R G A oAd R
Shri Ranga: We do not know any-

thing about these Menons and Bhatts
We only know whatever information

is placed before us now. He asked
whether it is true that one Mr.
Bhatt was transferred from this
depariment before the appointment
was made.

Shri Raj Bahadur: Mr. Bhatt was

transferred as Chairman of the Cen-
tral Board of Film Censors.

Dr. L. M. Singhvi: Apart from the
personalities involved in this matter,
may 1 know whether the government
have been able to make wup their
mind in respect of upgrading the post
of Director General of AIR and of
securing a person of the highest pos-
sible status in order to impart pres-
tige and independence to the whole
organisation of AIR? May I know
whether they are reconsidering the
matter in that perspective or whether
they are considering it merely in
the perspective of appointing this or
that individual?

Shri Raj Bahadur: That is a sug-

gestion for action, which we  shall
bear in mind in the light of the re-
commendations made by the com-

mittee of which the hon. member was
a member. The present situation is
that direet recruitment has to be
made by the UPSC from out of those
who apply for this post,

Dr. L. M. Singhvi: I want ynur pro-
tection in this matter.. ..
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Mr. Speaker: That is a different
matter. That can be considered
separately.

Shri D. C. Sharma: I put this ques-
tion with a very heavy heart, because
the impression not only in radio cir-
cles, but in other circles also has
been gaining ground every day thal
this appointment was a case of sheer
nepotism. May I  know what the
Government of India has done to dis-
pel that impression and whether the
Government of India now as a result
of the gquestions and interpellations
put in this House will do away with
this kind of impression at the ear-
liest possible opportunity?

Shri Raj Bahadur: The facts are
these. The post fell vacant. One of
the methods of recruitment, namely.
promotion of the next junior officer
by the UPSC Committee was adopted.
So, the question of nepotism does not
arise.  About the second gquestion of
removing some  impression, the
impression is a subjective affair. I
would like 1o submit that we shall
only depend on the advice of the
UPSC and UPSC alone. We shall not
flout it and whatever person the
UPSC sclects, we shall, certainly
appoint that person.

o5t fifa faw e wEey,
ol "t A F A fam f gfae
ofes afer i ¥ wF ar d @
dra i F1 " ol o 9w 3
AT T A1 faw @1z a7 q® @ o
% fom St F erfoai 2 39% wa
F1 37 wifEgi ¥ wF g A7 IWEW
w1 91 it o afz At s qEm
A1 AT AT WIHFTT T I AL OR
wredl #t war fE o wfaa G war
[

oft oA agyT K arfear A
gl w1 B wmoqr FooR Y
B uEm 1Y & T osafa ) gafam
AR A frar ) s 3w o= &
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aeE ot S weard ffe & @
¥ & FE g A wEfa & 8T
IHF qTF AZ OF WA qier § g
frear formr e fir gz g wfeea
¥ IWENY W) ag FEAH ¥ AAAE
qvH FTd # AR ., . (VW) ..
W Ig WOAHTA WY HAA-AET f
a%aT § ff IAF1HE ¥ AWAAT § 7

wft gz fag Wl WElRT A SO
2 gu F7 fr 97 w7 AEE ¥ AN oA
a7 wHaT & faeez wow, faeer 99
Wi @ AW AR 9 T T TN
JuE A AR @ A1 & AT =A@ g
fiF o go dlo THo Hlo FI Ay F4 fAx
T #3941 ag fafaree aga & fone @
IFH TEr F av anr AE; wwAT ?

st o wgEe o a R fomRw
u;o Iﬁoq‘ﬂ'o lﬂo i::ruiﬂrrma‘(f
Lic o r - Jo L) THe #ro
faega @a= 21

Y ST St : W AEey,
I oA WAy

o wgw Wl fE aw
AT WTET, WY q AG

Naga Hostiles

+
*1309. Shri Madhu Limaye;
Shri Kishen Patinayak:
Dr. Ram Manohar Lohia:

Will the Minister of Defence be
pleased to refer to  the statement
made in reply to the Calling Atten-

tion Notice on the 3rd December,
1965 and state:

(a) whether Government are in a
position to  confirm or deny the

reports about the opening of rocket
fire by the Naga hostiles; and

(by if the former, wherefrom the
hostiles got these rockets a: well as
the arms to fire them?
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The Minister of State in the Minis-
try of Uefcuce (Shri A, M. Thomas):
(a) It is confirmed that Naga hos-
tiles fired on 27 UP Passenger train
near Dhansiri railway station on 29th
November, 1985 with rocket 73 mm
strim.

(by It has not been possible so far
to ascertain the source from which
Naga hostiles obtained this weapon
which i3 a Strim Type rocket of
French Manufacture.

sty fomd : o W, &
ST ATt g e a7 gy swta
aga & f& aom faSfedt &1 gfame
qifsear & frer 77 3, orfeeers &t wfw
FT qF TEATT &7 @ §, AT ATHA
T 3 Frr 9 A @ qar mfEES
#t qfn qv Faw1 gfweror o faw @1
g1 & g g g f& @ oamm
fadifegt &1 a7 st =graar & o @
& v fasit & fagifiai &1 ), o ary
¥ ATO IR B K ATHIT
#rf vErafasr wegm F#3 wr Er
27

The Minister of Defence (Shri
Y. B, Chavamn): Sir, this is a maller
which will have to be considered very
seriously, and I can assure the hon.
Member that we will have to go into
the matter as a whole,

st wy fomdy ;& s wmEAT
ff 9w qiffmm & aw gy fod

o W e Ay
gz st & Afer oifeem &t gt
e & are ¥ uF A §, gard owan
iy ardwifasar &1 67 $ A e
77 w1 @ & A fade w1 wafe
w1 wgra 2 <@y, @ F A S
¢ 5w foer fanrddt ot 2o oy
frrear #Y ame w07 a1 fggeae ® 0w
a7 fy W Ak oifeem & e
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A1 SATifa® wiEEr § TAE qw g}
aw & wgrEEr w17

Shri A. M. Thomas: Sir, the ques-
tion of Naga hostile gangs crossing

over to Pakistan has been brought to
the notice.....,

Shri Shinkre: Sir, will it not be
more appropriate for the senior Minis-
ter to reply to this?

Mr. Speaker: Lel anyone answer,

Shri Shinkre: Sir, after all, this is
a policy question and a very impur-
tant one. 1 know anyone can reply.

Mr. Speaker: Let him answer,

Shri A, M. Thomas: Sir, we have
lodged as many as two protests with
the Government of Pakistan regard-
ing these Naga hostile gangs going
from our area to the Pakistan area
and coming back with arms and
ammunitions. On both the occasons
the Government of Pakistan have
denied the facts and described them
as baseless allegations.

stag femdr : BT 9w #71 TEE
agt Wt &% ag Fwr 6 oow e
giffem & Fra ag dfa semdr o
@ & A1 @ A A IAR AT
fear & . .

Mr. Speaker: I will put it to him,
The first part of the question has
been answered. The second part of
his question was, that the question of
giving ussistance to the movement of
Pakhtoonistan is only taken up when
there are troubles with Pakistan and
whether the Government will make
it a constant policy to encourage such
process for development of democratic
institutions there?

Shri A. M. Thomas: We do not
think that that question arises from
this. This question is with regard to
the type of weapon which has been
used to attack this railway. I have
already given the type of weapon
that has been used.
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ft A fomdr : ag a7 3T WAy ?
ooy Wt IAF A vEr 2t €t A&
a3 gu &, faor wafr & o7 g adr
g AT T\, . (smAwEA) ., HETH

e |
wery AgEw : WY W A AT

AT FAFATT AT WA TRA
g1 & 5 ag orfaet &t § are orfey
gUETH A & Fad H ¥ A
JaTa § AR T AEAT| °qE FATH @
3 gfaardi &1 T UFS F1 § 1 -
fan ga & w1  fao dare 7Y #
] | @F fAn g zAw & F#710

stay fomd:  wemd WERET,
9% waE qAT &1 f 7w geer
oA wrEde & fasfay § Fzm@n Tan
7| IA AT AT WA X FaAw O AAY
wTOFT & WY FTE AR THIIT A |
sq oz faega are gur f& At
HEZ 3t AT 2 1 A o gaTd w e Afa
o Ad?

g AgEw - wd et o1 §
g AT # fewww & wwAt

o T AAT wifgay : Wit wE
wereg & woamt fe gfeerh s
7 ug w¥e A& ey & AvmE @, qav
ECAC I T (I

Shri A. M. Thoman: |
1hat.

o TW wAET fgar @ T
2

st wgy : ATy 8 91 gferT
AT AT Y I F A A wdee
a1 AfFr T o 7 g fear 2
o} 7T & fF ag @@ w0

To TR wgT sfgay : arfaeeam
2 T fRaT waT Rz wT AR | AR

did not say
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#gg M g o 2 A 0y 97 gfe-
oTT AT WTH | IR ez fEam ar
affr 7 TEz ¥ AT § AN oW
ar A1 qifEFETR AR aT awi e
a1 v & far e wrefagt & afm
o @z Wit AwrEr & s faEe
nfF gariseTs & €7 AvaAmA F1 gfaare
[ v & A 57 I AenEATi 9 F9
[ 7 @ a0F A faaw w7
T BT T £ 341fF & weaw wEaa,
wgdamar fF fadagam 3 @
f& =z 78 gor ag 78 gan e A
T wfeT @ oA § & ey o
X HIEIT T TO T T AT FAE 34T

=rfgm

Shri ¥. B. Chavan: It is certainly
Government's view . . .

Tro M wAgT Afgm: T A
¥ afed

oft cuvary TR W R ST RGN
The point is that though we have not
got any deflnite information to show
that il is exactly this source from
which it came, certainly we can draw
our own inference from the situation
and the inference s that these came
across the border from Pakistan,

o T wAgT Atfgmr:  wEr ¥
87
& oW W W™ o qIfeeTE
1

Shri A. P, Sharma: So far as the
Naga hostiles are concerned. it is a
well-established fact that these Nagas
have gone to Pakistan, received train-
ing and have come back with Pakis-
tani arms. So far as our Government
is concerned, they have protested and
Pakistan has denied this, May 1
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know what further steps the Govern-
ment proposes to take in view of the
fact that it is a well-established fact
that the Nagas have gone there, got
training and come back with Pakis-
tani arms?

Shri ¥, B, Chavan: As you know,
from time to time we have given
information about some of the teams
of Nagas going to Pakistan, getting
training and then coming back. We
are trying to put a stop to that.
Sometimes we succeed partly and
sometimes we do not. That is the
whole story and the whole House is
aware of the entire process.

Shri A. P. Sharma: My question
was about the denial by Pakistan.
Pakistan has denied this, though it is
a fact,

Mr. Speaker: The Minister says that
we can draw our own inference.

st nFEOETT . qem wEEy,
¥ ag s e § oo wiom
TFR FT 990 FET §  wEEIL Og
#edl & f& zax Frdgea W9 fam
g1 W IET F WA 3 9T ol
ofsem @ @3 & f& g A
argd @an & fE, gfeare a0 fan
T gATL g F1E AG W@ @1 Wi
HTRTT KM QAT Ta°9 FAT FT qE7
fF 39 %1 arefawar &1 qq7 TS ?

Shri ¥. B. Chavan: The point is
that when we take it up at the gov-
ernment or diplomatie level we always
get a reply in the negative. They
have not accepted the responsibility
for supplying thcse things. Natural-
ly, our responsibility as a Government
is to act effectively in our territory,
stop the people from going out or
stop the people from coming in after
they have gone out or catch hold of
them and punish them. That is all
what T can say in this particular
matisr,
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=Y TR | e wEeg, 8
ug g Fer AT | A fAT AT g A o
# ooz w1 7 | 1§ w1 ¥ O gz
g AR AR e A g8
&Y far a1 far ®7E WO & @ v
Wt g ¢ 9t Ifa = T A
TF ;T TAANT F oW F o9 o
TAaT g ?

W wgEg o AT ¥ AT
T E AT FAATF |

oft TRTATH ;. WY WY AW ¥ .
g & At & agerd 24 g fs oaef F
A TFI & ey @ § At fyow
wF g A1 Al wT oA femm w A E

Shri R. Barua: In view of the fact
that a group of hostile Nagas have
now adopted the new strategy of
disrupting communications in the
plain as well as the political life of
the eastern region, may 1 know whe-
ther Government is in possession of
information that some of the foreign
powers are involved in the whole
affair and, if so, what steps Govern-
ment are taking in that regard?

Shri ¥. B. Chavan: Certainly, this
Naga question is continuously under
the examination of Government, par-
ticularly these actions that were taken
or are being takem jmmediately. In
the recent instance I cannot say
because these matters are under e¢xa-
mination and investigation and 1 do
not know about this part cular matter,
But, certainly the strategy is to dis-
rupt the internal communications and
internal life. It is obvious

st TRTATeTee - v frar @ Ty
R Al

Shri Hem Barwa: May I know if
Government are aware of the [fact
that during the recent visit of some
Chinese leaders, Mr. Liu Shao-chi and
Marshal Chen Yi, to East Pakistan a
stirong delegation of 'aga hostiles
met Marshal Chen Yi and Mr, Bhu'to,
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the Foreign Minister of Pakistan, at
Dacca, the capital of East Pakistan;
if so, whether Government have tried
to find out through our diplomatic
sources in Pakistan what the discus-
sion was about, whether it was about
further supply of arms and ammuni-
tions to Naga hostiles to step up their
revolution against India?

Shri Y. B. Chavan: Personally I
have no information in my Ministry
about it. I will have to try to get
these particular details from the
Externa]l Affairs Ministry.

Shri Hem Barma: May I submit
that this shows the futility of this
Government, of the Intelligence De-
partment and the diplomatic services
of the Government? 1 have disclosed
the information that a strong delega-
tion of Nuga hostiles met Marshal
Chen Yi, the Chinese leader, and
Mr. Bhutto, the Foreign Minister of
Pakistan, at Dacca, the capital of
East Pakistan and I wanted to know
whether the Government has ascer-
tained the facts through our diplo-
malic channels in Pakistan. Now
they say that they do not know. What
do they know then? They do not try
to know anyvthing. The have allowed
the couniry to go to the dogs.

Shri Surendranath Dwivedy: The
External Affairs Minister is there. He
must say whether they have made
any inquiry about it.

The Minisier of Externa] Affairs
(Shri Swaran Singh): If I have
understood the hon. Member correct-
ly, he said that he has disclosed this
information and he wants me to check
on that information, I will certainly
have a check on that information.

Mr. Speaker: The complaint is that
it was passed on some time ago and
Government have not done it so far,
He wants the information whether
Governinent have verified it through
diplomatic channels.

Shri Swaran Singh: I do not
remember the hon. Member having
ever mentioned this to me or to any-
one else. On this issue I am knowing
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it for the first time that there was any
meeting or an allegation of a meeting
between the Naga hostiles and Marshal
Chen Yi. It is true that the Nagas
have been going from our part of the
country to Pakistan from time to
time. Whatever information is avail-
able we have always tried to give,
but this is a specific point about which
I am learning for the first time from
the statement that is made here today.
So, I cannot be expected to have this
information always at my fingertips.
He has mentioned it; he could pass
it on to me even outside and I could
make a check on that,

Shri Hem Barua: Am I {o under-
stand that if a thing does not appear
in the press, the Minister does not
know anything?

Mr. Speaker: He says, he will check
it up.

Shri Hem Barua: He does not know
because it has not appeared in the
press.

Shrimatl Savitri Nigam: As it is a
well known fact that Naga rebels
have been indulging in all soris of
hostile and disruptive activities and
are using arms and ammunitions as
well as rockets in such activities, I
would like to know from the Govern-
ment very humbly . . .

An hon. Member: Why humbly?

Shrimatl Savitri Nigam: . . . whe-
ther they could find out any clue as

to which countries are supplying
these arms and ammunitions and
rockets to them; or, whether they

have not been able to detect it even
after laboratory tests or findings of
the various parts of those arms and
ammunitions ag to from which coun-
tries they are getting this supply.

Shri Y. B. Chavan: As far as this
particular incident was concerned, the
weapon that was used has been iden-
tified as a particular type of weapun
which was manufactured in France.
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After studying that particular thing
that information has been given. But
exactly from which source it was
given tu them has not been estab-
lished.

Shrimati Savitri Nigam: Has any
protest been made to France? (Inter-
Tuption).

o W wAET Afgar :  FATT A4
W 2 | AT Aarq &1 q@TE ar S
wifer 1 w7 o gfqmT &\ ® W,
AT TR WiF 7 agT AF g1 7

W sRaE ;TR w8 R e
F1 mAwz A1 AHH AL L

o TW wAgT wifgnr ;. ag ar
A=A g1 mr ¥ A fF 4w afeae s
w#?

Shri Swell: The Minister of Exter-
nal Affairs has just now said that he
will check on the information that
my colleague, Shri Hem Barua, has
disclosed to the House. May I know
whether it is a new policy of this
Government to check on certain in-
formation given to them by Members.
Have not their own diplomatic mis-
sions in different countries a duty to
kecp watch over the interests of the
country?

Shri Swaran Singh: If 1 may be
permitted to say, it is correct that it
is my duty and the duty of our mis-
sions abroad to keep us fully informed
and they do keep us fully informed.
If such a thing had really taken place,
certainly I would have got the infor-
mation. [ have not got any suth
information so far. It is a specific
point that is alleged here and it is a

very serious matter that the hon.
Member is  suggesting, and I have
already offercd that I will have a

second check on that. There is no
question of any new policy being
adopted by the Government.
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Wl & e & fd gfeerd

+
*1310. o wndw fag fegrn
ot wepmATyY
1 afeor w7 ag TAH & FAT
& fa

(%) 7 om fav fear mar 3
fr formr oramit 7 oo oiver &1 afazr
fear & 39% a==1 #1 7o foew Q&Y
F77 & qvery sfawer gfem qar wdfs
fawwrl # T fedr 1 et 11
M ;

(7) afz soimT W (%) %1
I g A w|r 39 a==y w1 wfawar
T 7 W 79 A9y grafawar &
S WK

(7) 71 =& 5w F gfamd
g Ay oy 7

The Ministe: of State in the Miq -
try of Defence (Shri A. M. Thamas):
(a) So far as Defence Establishments
are concerned, orders were issued in
November 65 to the effect that the
wife/son daughter of a member of
the Armed Forces who is killed or
disabled by enemy action should, if
eligible, be considered for employ-
ment in any available wvacancy in
relaxation of the normal procedure of
reference 1o the Employment Ex-
change. As regards Police and Civil
Departments, the question of issuing
similar orders is under consideration.

(b) No, 8ir. Instructions, however
exist that for recruitment to the Boys
Battalions North and South, only sons/
adopted sons of serving personnel
and ex-Servicemen will be eligible,

(¢) Similar facilities for employ-
ment without reference to the Employ-
ment Exchange were provided for in
respeet of the wife/son daughter/near
relation of a member of the Armed
Forces wWho may die in harness or
may be killed or dgisabled in action,
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leaving his family in indigent circum-
stances and in need of immediate
asgistan-e, if he she is eligible for
such employment under orders issued
in Decembe - 1964,

ot s fog faget : Fa1 f
1 qg Y 37 THFTC F 9V F qeew &
frazs fr ar, § fov qeAT wTea g
f& @ sfave s & fafww faen
afawifal 1 ag w71 a1 f5 & 999
Armfa o ary waEi A fee § w0
= T wife @1 & feAd ww
famsr ® faqmr wmd, 4y gEAT
e wRRTEE F17 | F4 48 wA e
mar & ?

Shri A, M. Thomas: If they are
qualified, as 1 have already said,
without reference to the other normal
procedure of referring them to em-
ployment exchanges, they could be
got emp'oyed. In fact. we had issued
instrurtions in December, 1964 and
after the Pakistani aggression, we
had a'so issued separate oreders on
the suhject on 2nd November, 1965..

S¥T 7 IO7 A 2 @ F | A A1 wwAr
i .

Weq AEY ; AT A A9
QT H | WTAE IAHT FET W AT |

Shri A. M. Thomas: We have also
addressed the vurious establishments
of the Ministry of Defence to the
effect that wherever possible vacan-
cies should be filled up by qualified
persons who are dependants of the
jawans killed in action. The Direc-
tor-General, Ordnance Factories, has
been asked to reserve 500 vacancies.

Mr. Speaker: He wanted that the
district authorities should be inform-
ed by the Defence Ministry of the
names of those persons who  are
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¢ nendapts of jawans who have died,
so thut "the district authorities may
procecd with taking action and help-

ing them in the matter of employ-
ment,
Shrl A. M. Thomas: In order to

apprise the dependants of the jawans
who are not fully aware of these
facilities, we have decided that the
orders should be announced, now and
then, through the All India Radio
and also through the local newspapers.
We have also advised the warious
N.CC. officers and other retired
officials whom we have appointed.
attached, to various army headquarters
and other establishments that these
persons should be contacted and they
should be let known of the facilities
that they would have in {he matter
of employment. We have got the list
of dependants, and where qualified.
persons are there, we shall suggest 1o
them to apply for employment.

it ity fag fegelt : Arfa
qTY q™ YA 9T 31 A E TR
g & sl A wwra q@ amr &
wYr 7 ¥fagy 1 w917 g & | vw feafa
¥ 39 &1 gEAT A9 fAw Awdt 2 7 &
g1 & % sfaoa =g faem afu-
wifrat & g "o wgr wfEn
qaTAw A OFT gEAr smi & 9
Fwd 9w 1€ G Wit WY @ gad
sferay w1 T frat faar mar & 7

Shri A. M. Thomas: As I have al-
ready said, the NCC is a fa“flung
organisation. In fact, they have got
units all over the country. The
NCC officers have been deputed to
obtain détails with regard to these
dependants who are qualified for em-
ployment and they have also been
advised to apply in case they are
suitable for employment.

Shri Basumatari: [t appears from
the answer given by the hon. Minister
that Government have no machinery
set up to find out the details regard-
ing the dependants ete. May I know
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whether Government contemplate to
set up any machinery for the purpose?

Shri A. M. Thomas: In fact, there
is a marchinery to spot the dependants
of the varicus persons killed in action
etec. We have also got various officers
to approach them. I have already
-mentioned about the NCC apparatus
those officers also will be contacting
-them. The House may rest assured—
we are very happy that the Mem-
bes are aiive o the need to give sue-
cour to these unfortunate people—
the Ministry is also in close touch,
and they have also as great concern

as the hon. Members have, if not
greater concern,
Shri M. R. Krishna: May I know

whether the Defence Ministry has any
programme lo train the children of
the soldiers who have laid down their
lives in the battle-field, in their own
ordnance factories and also in the
HAL, the BEL and other concerns
under the Defence Ministry?

Shri A. M. Thomas: According to
the instructions now existing, only
persons who fulfil the qualifications
with regard to age and other educa-
tional qualifications would be eligible
for the posis, becaiise the position
should be like that. But we are also
now thinking whether i the depen-
dants do not fulfil the prescribed con=
ditions in vegard to age and educa-
tional qualifications, at the time of
the father's death we could give them
five years' time so that they may get
qualified within that time and they
may be absorbed in suitable posts.

»7 TETAEIT TNy ¢ OrfEeT ¥
ar g w97 § AL MO FAET F Aw_v
# frfira #01 & fom 38 deamt WX
safeera} #1 WIT & qgran W girart
o WTHT F¥ 7 4t | § qg AT ATRRAT
gfsmwm%mﬁm
¥ gw v oran §; ofz A, & fEa
g ggg aw I wE

Yes, we have
the

Shri A, M. Thomas:
«ertainly taken advantage of
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good offices of the the non-official
organisations also in this matter.

Shri R. S, Pandey: In order 1o pro-
vide employment to the children of
those who have laid down their lives
in the recent quarrel with Pakistan,
may I know whether Government
have approached the ptivate indus-
tries also for the purpose?

Shri A. M. Thomas: There has been
a general appeal made to the private
industries also to take into their em-
ployment the retired army personnel
as well as the dependants in suitable
places; in certain cases the response
has been encouraging while in others
it is not so encouraging.

ot azv feg : & ag e AR
fe g 7 dfw @l § afad &
gy ¥ W7 Fmer et gi § %A
I ¥ 43 ¥ s g ary fawfedi &
o) FY g WEE W A TwEEAr F
ma?

Mr. Speaker: Do they get any prio-
rity for admission to Sainik Scheols?

Shri A. M, Thomas: Yes, they have
got a particular quola; a pe’centage
has been reserved for them.

Shri Buta Singh: May I submil that
the quota is meant for the children of
the persons who are in active se“vicei?
1 want to know wbat special provi-
sions have been made in the case of
the children of those who have been
killed in action ete.

Shri A. M. Thomas: In fact, there
are provisions to admit them in the
military schools. Sainik schools and
also the Lawrence Schools.

Shrimati Savitri Nigam: The most
effective iest of our gratl_tude and
service to these brave soldiers would
be that cent per cent of their depen-
dants should be rehabilitated_pfopnﬂ;.
I disagree with the hon. Mlms‘lcr in
regard to the use of the word ‘unfor-
{unate’. I think they are the fortunule
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people who have laid down their lives
for the country. 1 would like to know
how 'many of the dependants have so
far been rehabilitated, educated and
given land?

The Minister of Defence (Shri Y.
B. Chavan): May I explain the posi-
lion, because I do not want hon. Mem-
bers to have any wrong Pmpression
about this matter? (Inferruption) I
am giving the actual position.

Most of the children are offered
educational facilities in the local
areas wherever they are, My personal
expericnee in this matter is thal gome
families are nol prepared to send the
children to longer distances. But
where they are prepared to  send
their children—I am talking parti-
cularly about those families where
the head of the family was killed in
action or disabled—if they want to
send the children to Sainik schools or
military schools, we have reserved a
certain number for them. At the pre-
sent moment, it is about 100, but if
more is required, we can certainly
provide snore. But even for this 100,
there is not much of a response. This
is the actual position.

As regards training their children,
we can think of it if there are any
offers. But the main question raised
by Shri Siddhanti is how to reach
these families, and how to make them
aware of the existence of certain faci-
lities. For that, we are trying to acti-
vate thesg District Soldiers Boards.
This is the only organisation thorugh
whirh We can confinuously approach
the families of these ex-servicemen or
of those killed in action, So these
machineries are being activated. I
think through them we will be able
to reach them and impart the child-
ren education and training.

Shrimati Savitri Nigam: For the in-
formation of the hon. Minister, I
would like to mention one thing....

Mr. Speaker: No, no. Next guestion,
379 (Ai) LSD—2.
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Commonwealth

*1311. Shri S. M. Banerjee: Will the
Minister of External Affairs be pleased
to state:

(a) whether some of the countries
have left or threatened to leave Com-
monwealth;

(b) if so0, the names of those coun-
tries; and
Government

(c) the reaction of

thereto?

The Minister of External Affairs
(Shrl Swaran Singh): (a) The Gov-
ernment of India are not aware of
any country having threatened to
lcave the Commonwealth nor has any
country left the Commonwealth re-
cently.

{b) and (c). Do not arise.

Shri 8, M. Banerjee: In this House
itself a resolution in which this coun-
try itself was threatening to leave the
Commonwealth was moved by Shri
Bhagwat Jha Azad and discussed. The
hon. Minister does not know.

Shri Bhagwai Jha Azad: It is stili
there.

Shri 8. M. Banerjee; [s it a fact that
during the Pakistani aggression, the
behaviour of some of the Common-
wealth countries, particularly Great
Britain, was so bad that there was a
feeling, both inside the House and
outside in the country, in favour of
leaving the Commonwealth? Was the
hon. Minister aware of that feeling,
and if so, what action has been taken
by Government in this regard?

Shrl Swaran Singh: It is true that
at the time of the Indo-Pakistan con-
flict, the attitude adopted by the
British Government, their press, was
objectionable, and Government them-
selves clearly took notice of that and
expressed their opinion. There was a
discussion in the House also which
was inconclusive. Thal discussion was
not finalised.
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The question of the hon. Member
was whether any country threatencd
to leave the Commonwealth,

Shri . M. Baner‘jee: India is a coun-
iry.

Shri Swaran Singh: India is a coun-
try. India is one of the 22 countries.
He put the question about any com-
monwealth country....

An hon, Member:
monwealth country.

India is g com-

Shri Swaran Singh: There was very
strong feeling in the country; still Gov-
ernment has not decided to quit it.
The country will decide only when
the Government or Parliament de-
cide.

Shri 8. M. Banerjee: Is it a fact that
the senior partner of the Common-
wealth, UK, treated India differently
from Pakistan? She sympathised
with Pakistan and expressed contempt
for India. Even today this is so. In
view of this fact and in view of the
trealmenl ‘meted out to our Prime
Minister in view of the treatment
when she was not received by Mr.
Wilson at the airport, and the dis-
cussion beiween them was held in an
airport hotel, and algo in view of their
behaviour to the other Asian coun-
tries, I would like to know whether
Government still want to continue in
the Commonwealth?

Shri Swaran Singh: Our conti-
nuance in the Commonwealth is a
much bigger issue, which is not de-
cided on who recelves our Prime
Minister at London airport (Interrup-
tions). I am giving information. They
can draw any conclusion, and T am
in the hands of Parliament.

According to the British protocol,
normally the Prime Minister does not
come to receive any other Prime
Minister of any other country. You
may not like it, you may like to
adopt the same attitude with regard
to them, but that certainly is not a
matter which should be a strong

APRIL 25, 1866

Oral Answers 12730

ground for Common-

wealth,

leaving the

Shri 8. M. Banerjee: In the first
part of my question I mentioned
specifically this point that our Prime
Minister was not received by the
Prime Minister of Great Britain. My
question is this. Generally their
behaviour towards Indin was as if
India was a colonial country, still a
colony of the British Empire,

Mr. Speaker: Government does not
think thatl iy is enough provocation
te quit the Commonwealth.

Shri 5. M. Banerjee: Will Shrimati
Indira Gandhi invite him to Moti
Mahal and discuss the whole matter
there, and not here?

s AT AT WY : N &
uT & v F ueeg fadw awt & #r
¢ fr gawr a@f e f5 go AW A
T AEd ey Fogwwr & 3,
% st S § fe fRw mwem
%1, foa% wfarwr sfewra frdq ¥
W @y g A man fe oaweE F
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Shri Swaran Singh: To give the
facts correctly, Ghana and Tanzania
were the two countries which have
broken off diplomatic relations with
UK., but it is importany for me to
add that they did not leave the Com-
monwealth. Oug of these two, Ghana,
in February, 1066, after the new
regime was established, has resumcd
diplomatic relations with Britain.

Shrl D. C. Sharma: We have been
discussing our relationship  with the
Commonwealth all thede days, and
on the floor of the House we have
been told of its advantages, but the
impression is now gaining ground
that the disadvantages outweigh the
advantages of being in the Common-
wealth. May | know if the hon.
Minister has given any thought to
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the disadvantages that are accruing to
us hy bcing members of the Com-
monwealth, such as the racial policy
in UK. and the policy of the UK.
vig-a-vis Pakistan and other things,
whether he has weighed these things,

and whether he has come lo the
definite conclusion  that  the dis-
advantages are greater than the
advantages?

Shri Swaran Singh: It is very valid
consideration. We have constanlly fo
weigh the advantages ggainst the dis-
advantages, nnd as soon as we Ccome
to the eonclusion that the disadvant-
ages for outweigh, thep certainly we

will seriously think of taking the
step in line with what the hon.
Member is  suggesting, but at the

present moment, 1 am unable Lo agree
to this proposition that the dis-
advantages for outweigh the advant-
ages.

Shri Hari Vishnu Kamath: Ever
since the fateful day in 1949 when the
then Prime Minister, Shri Jawaharlal
Nehru, reportedly on the reporied
advice of the then Prime Minister of
Britain, Mr. Clement Attlee and the
former Indian Vieeroy, Lord Mount-

batten, devised that ingenious for-
mula, for this country of a royal
republic with two heads, the Presi-

dent here and the head of the Com-
monwea'th, . . .,

Dr L. M, Singhvi: Our is not =&
royal republic. Mr. Speaker you
should not allow that expression.

Shri Hari Vishnu Kamath: . .
is il not a fact that the links bmdmx
India tn Britain and the rest of the
Commonwealth have, instead of be-
coming stronger, become more and
more tenuous during the last 17 years,
and we have now reached the end
of our tether?

Shri Swaran Singh: The head of
the UK. Government, that ig the
Queen, certainly is not in any way
the head of the Commonwealth.

Shrli Harl Vishnu Eamath: She is
the head of the Commonwealth.
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Shri Swaran Singh: She is head of
the UK. Government, but she has
gol absolutely no authority or no
wtalus in the other Commonwealth
countries. The President of India is
the only head whom we recognise as
the head of the stale according to our
Constitu'ion, and this position is
absolutely indivisibie, and this is not
at all compromised by our member-
ship of the Commonwealth. 1 would
like to add that not  only India,
which is a republic, but several vther
members of the Commonwealth are
also independent sovereign republics,
and it is aceepted in the Common-
woalth eircles that gny country being
a republic is nol ag all inconsistent
with their membership of the Com-
monwealth, That does not al all
compromise their stalus ag an inde-
pendent country.

Shri Bhagwat Jha Azad: Cap our
President preside over the Common-
wealth  conference?

Shri Swaran Singh: The Queen
also does not preside over the Com-
monwealth. I would like to remind
the hon. Members that  when the
meeling  of Commonwealth  Prime
Ministers took place in Lagos, it was
not the British Prime Minister who
presideg but the Prime Ministey of
Tanzaniy who presided over the
deliberations.

The other question iy about links
becoming stronger or tenuous.  That
is a matter of judgment. The links
themselves have never been spevifled.
It is a sort of association where cach
member is independeny and discusses
matters which are of common interest,
On the whole, discussions among the
Commonwealth members have been
good and it puts a lot of pressure on
the UK government, particularly on

colonial matters, It alsp in-rcases
the chance of economic collubora-
tion . . . (Interruptions).

" Mr, Speaker: The question hour is
over.
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WRITTEN ANSWERS TO
QUESTIONS

Allotment of Land to Army Personnel

*1312. Shri Karni Singhji: Will the
Minister of Defence be pleased to
state:

(a) whether any areas in the irriga-
tion zone arc earmarked for allot-
ment to the army personnel; and

(b) if so, whether Government arc
aware of the inordinate delays
occurring in the allotment of lands

to soldiers and others whp arc
eligible for it?
The Minister of Defenze (Shri

Y. B. Chavan): (a) and (b). No lands
in the irrigated zone have been ear-
marked for allotment to army
personnel except in the State of
Rajasthan. It is reported by the
Government of Rajasthap that there
is no delay in the allotment of such
land to any soldier who is entitled
fo it in accordance with the rules.

Racial Problem in British Politics

*1313. Shri P. R. Chakraverti: Will
the Minister of External Affairs be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the
remarks of Dr. D. R. Prem, a member
of the British National Commission
for Commonwealth Immigranis made
in New Delhi on the 13th January,
1966 relating to the emergence of
racial problem in British politics;

(b) if so, the steps taken by Gov-
ernment in tackling the problem
before it assumed an ugly character;
and

() whether the Indiap High Com-
mission in the United Kingdom has
made attempts 1o persuade the
immigrants from India to improve
their cultural level?

The Minister of External Affairs
(Shrl Swaran Singh): (a) The Gov-
ernment has seen a Press reporlt of
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a statement, on the subject made by
Dr. D. R, Prem.

(b) This is primarily the responsi-
bility of the British Government.
However, our High Commission in
London is in constant touch with the
British authoriiies with a view to
improving the situation,

(c) Yes, Sir,
Television through Satellites

*1314. Shri Bhagwat Jha Azad;
Shri M. L, Dwivedi:
Shri S§. C. Samanta:
Shri Subodh Hansda:
Shri P. C. Borooah:

Will the Minister of Information
and Broadcasting be pleased to slate:

(a) whether Government are consl-
dering the possibility of using satel-
lites to extend its television network;
and

(b) if so, the progress made, if any,
in this field of communication through
satellites?

The Minister of Information and
Broadcasting (Shri Raj Bahadur):
(a) No, Sir, not at present.

(b) Does not arise.
A ¥ Aarft wr A
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English as a Cultural Language

*1316, Shri Sidheshwar Prasad: Will
the Minister of Extermal Affairs be
pleased to state:

(a) whether it is a fact that since
1960 the maintenunei: of English as a
cultural language in the Common-
wealth has become the officil policy
of all the Member-Governments;

(b) if so, the steps taken by each of
them in this regard; and

(c) the assistance India has  got
from the UK. for its implementation?

The Minister of External Affairs
(Shri Swaran Singh): (a) It is not
a fact so far as the Government
of India is converned. The Govern-
ment is not aware whether other
members of the Commonwealth have
adopted any such official policy.

(b) and (c). Do not arise.
Publication of Journals

*1317, Shri Subodh Hansda: Will
the Minister of  Information  and
Broadcasting be pleased to state:

(a) the number of journals being
published by Government at present;

(b) the objects of publishing such
journals;

(c) whether these journals are dis-
tributed freely:

(d) if not, how much annual
subscription is realised from the subs-
cribers in each case; and

(e} whether the object of publish-
ing those journals has been fulfilled?

The Minister ol Infogmation snd
Broadcasting (Shri Raj Bahadur): (a)
to (e). A statement relating 1o the
journals brought out by the Publica-

tions Division of the Ministry of In-
formation and Broadcasting is laid on
the Table of the House. [Placed
in Library. See No. LT-6132/66).
Similar information in regard to jour-
nals brought out by the other Minis-
tries/Departments of the Government
of India is being collected and will be
placed on the Table of the House.

Paper Pulp Project in Sikkim

*1318. Shri N. R. Laskar:
Shri Liladhar Kotoki:
Shri R. Barua:
Shri Vishwa Nath Pandey:
Shri Maheswar Nalk:

Will the Minister of External Affairs
be pleased to state:

(a) whether Government are instal-
ling a paper pulp project in Sikkim;

(b) if so, whether the Indian tech-
nical team who visiled Sikkim has
submitted its report; and

(¢) when this project will be taken
up?

The Minister of State In the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) No, Sir.

(b) No team sponsored by the Gov-
ernment of India has visiled Sikkim
in this connection. The question of
conducting a feasibility survey is
separately under examination.

(c) This will depend on the feasi-
bility survey and other relevant fac-
tors.

Death of Indtan Internces in Pakistan

#1319, Shri Hari Vishnu Kamath:
Will the Minister of External Affairs
be pleased to state:

taj the number of Indian internees
who died in Pakistan before ther
repatriation to India; and

{b) the circumstances under which
each of them died?

External Affairs
(a) According

The Minister of
(Shri Swaran Singh):
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lo the information furnished by the
Pakistan Government the number of
Indian internees who died in Pakistan
before their repatriation to India is 46.

(b) According lp the Pakistan Gov-
ernment 45 internecs died in West
Pakistan due to heart failure on ac-
count of old age and debility. One
internee dicd in East Pakistan due to
Puimonary Tuberculosis.

Movement of Refugees into East
Pakistan on account of Unrest in
Mize Hills

*1320. Shri D. C. Sharma: Will the
Minister of External Affairs be pleas-
cd to s ale:

(a) whether Pakistan have protesi-
ed to India thal unrest in the Mizo
Hills and Indian action there had
craused movement of refugees inlo
East Pakistun and this had in turn
created tension jn the arca;

(b) if so, the reaction of Govern-
ment therelo; and

(¢) the nuture of
Fakistan, if any?

‘The Minister of External Affairs
(Shri Swaran Singh): (a) Yes, Sir.

(b) and (¢). Government have re-
ceived reports that some bands  of
Mizo rebels have crossed over 1o
East Pakisian. The Government
pointed out to Pakistun that these
Mizo rebels could nol be considered
ag refugecs in the generally accepted
sense of the term. The Government
of India have accordingly requested
the Pakistan authorilies to intern any
such Mizos and return them to India.

reply sent to

Chinese 100 Million Dollars Aid to
Pakistan

*1321. Shri C. K. Bhattacharyya:
Shri Jashvant Mehta:
Shri D. C. Sharma:

Will the Minister of Exiernal Affalrs
be pleased to state:

(a) whether his attention hag been
drawn to the offer by the Lnairman
of the Chinese People's Republic of
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a sum of 100 million dollars to Pak-
istan for buying arms from the world
market on cash payment;

(b) whether China has approached
the Soviet Union and  other East
European countries tp secure arms on
cash-and-carry basis; and

(c) the steps taken by Governmunt
in this context?

The Minister of External Affairs
(Shri Swaran Singh:): (a) Yes, Sir.
Government have seen reports of a
new Chinese credit of 100  million
dollars to Pakistan for purchase of
arms., We have no information whe-
ther this credit is for purchasing arms
from China or from the world mar-
ket.

(b) Government have no informa-
tion.

() Does not arise,

Vietnam

*1322. Shri P, C. Borooah:
Shrimati Tarkeshwari Sinha:

Will the Minister of
Affairs be pleased 1o state:

External

(a) whether Government's attention
has becn drawn to the reports that
the Government's views cxpressed in
the External Affairs Ministry's Annual
Report for 1965-66 about — Vietnam
have disturbed the U.S. Government;

(b) if sv, whether any sleps have
bren taken to explain or elucidate
India’s altitude towards Vietnam as

mentioned in the report; if so, what;
and
(c) the latest attitude of U.S.A.

Government towards India’s views on
Vietnam?

The Minister of State in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

(b) and (c¢). The Annua] Report of
the Ministry for 1965-66 has, while
oullining India’s views on Vietnam
only reiterated Government of India's
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known policy and has not enunciated
any new policy on Vietnam. Since
the Government of India has not
changed its policy, there is no ques-
tion of clarifying the views stuted in
the Report. However, when the U.S.
Charge d'Affaires called on the Minis-
ter for External Affairs recently the
position was explained to him.

Bharat Electronics Lid, Bangalore

*1323. Shri Indrajit Gupta:
Shri 5. M. Banerjee:

Will the Minister of Delfence be
pleased to refer lo the reply given to
Unstarred Question No. 537 op the
215t February, 1966 and state:

(a) whether Government are aware
that radio receiving valves manufac-
tured by the Bharat Electronics, Ltd,,
Bangalore are being sold at Blackmar-
ket prices far above the published
rate of Rs, 3,30 per picce;

(b) if so, whether any inquiry will

be held inte the present system
of :lpnuinting;rcnewing distributing
agents; and

(c) whether there is any propusa
for the Bharay Electronies Ltd., to
have its own retuil show rooms at
least in major towns?

The Minister of State in the Minis-
iry of Defence (Shri A. M. Thomas):
(a) Some complaints that wvalves
cianufactured by BEL are being sold
at prices higher than at published
prices have been received.

(b) BEL have appuinted distribu-
tors in the principal cities of India
for sale of valves direct or through
their agents angd dealers at fixed prices.
The terms of appointment provide
that action can be taken against the
ditributors or their agents if any
specific cases of irregularities come
to notice. Preliminary investigation
has been made into the complaints as
i (a) and it will be pursued.

(c) There is no proposal at present
to set up retail show rooms by B.EL.

Territorial Army Personnel

*1334. Shri Krishnapal Singh: Will
the Minister of Defemde be pleased to
slate:

(a) whether it is a fact that the
Territorial Army personnel lovk an
active part in fighting during  the
Pakistani and Chinese aggressions;

(b) the steps taken to re-setlle
them in civil employment in the State,
Central Government and in the pri-
vale sector; and

(c) whether it is also a [act that
applications of Territorial Army per-
sonnel are not being entertained by
the Directorate of Resettlement?

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas):
ta) Yes, Sir. Some Territorial Army
units took active part in the fighting
against Pakistan.

(b) Persons who join the Territo-
rial Army are only taken on for a
part-time engagment in the  Territo-
rial Army, while pursuing their civil
vocations, They are embodicd for ger-
vice in a grave national emergency and
that too for the minimum essential
period, On disembodiment, they revert
1o their civil voiations, The question of
resettling them does not arise.

(c) Yes, Sir.

Geographical Publications Published
by East German Authorilies

*1325. Shri Buta Singh:
Shri Krishnapal Singh:
Shri Tan Singh:
Shri Hukam Chand

Kachhavaiya:

Shri Hem Barua:
Shri Harl Vishou Kamath:
Shri Ram Sewak Yadav:

Will the Minister of External Affairs
be pleased 1o state:

(@) whether several publications on
geography published by the East Ger-
man authorities, for example “World-
Atlas, States and Economy”, “Erdkun.
deunterricht” (Geography teaching)
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and “Petermanns Geographische Mit-
teilungen” (Petermann’s Geographi-
cal Information) are showing parts of
Indian territory as part of the Com-
munisy China as per the claim of
Peking;

(b) if so, whether copivs of these
publicatlions are being circulated un-
hampered in our country;

(e) whether any protest hag been
lodged with the East German authori-
ties and their reaction thereto, if
any; and

(d) whether Government propose
to prescribe these publications?

The Minister of External Afairs
(Shri Swaran Singh): (a) Yes, Sir.
According to the Atlas, “World-Atlas,
States and Economy”, the Sino-Indian
border as shown in the map is shown
with a broken line is not in accord-
ance with the first part and bears the
legend:—

“Final demarcation of border
will be clarified through negotia-
tions between the P.R. of China
and India."

The other two publications are not
readily available,

(b) No, Sir.

(c) No, Sir.

(d) According to existing regula-
tions, the imports of these and similar
publicationg are banned.

fari fewar wreeiia gammeat o
T3-St

*1326. %t Wo w0 fadt :
=i So Wo ¥EWT :
T WA A AR
=it galw gwar :
st ®o Wo HIHA :

T S6-HT W 08 a9 A1

O wG fE

(%) fadw g Wl Torga
% fa%g @ WM A W TN §

APRIL 25, 10668

Written Answers 12742

qar aeg & fF § s/ srowaedt, g
#1 wfasst A vemfas @t & =
& wTdr g o §

(=) ar fazwi & awa F47 a=
W1 3T #TH €Y & Ay A
A I9CRE WTONT W1 ea § Ed
ge aTHT &1 fa=e fadw feam W
AW F FOEEEA § U &
T I 4T an af fgw v
FE; AR

(w) #a1 o TH IsaeA0T
afafa afsa w1 &1 1% v fa=ro-
19 2 S HETE T UHE H0 faam
fram Wi gl & FE-EETEA
# guT FY7, TF gENfeT wYET gAA-
foa #<7 & gumg qaTaEr ?

dafmeemd w9 (o oo fag)
(%) o aT & 18 geard 72 2

(@) s (1), =1 @He We
foeer 1 weweaT § oF wiwfa a=rs 0§
& @it g forem &< A fadw A
a1 & fau fawfwr #6038 fRe
foam wraetg fawet #t segsfa #1
U F AT T ogAE 6 A
srrarT &, 7z afafy w=d & fodrd o

Principle of Self-det Inath

#1327, Shri Madhu Limaye: Will the
Minister of External Affairs be pleas-
ed lo stlate:

(a) whether it is a fact that the
Joint Communique, issued at the end
of King of Nepals recent visit to
India, stated that the principle of
self-determination cannot be extended
to integral parls of sovereign States;
and

(b) if so0, whether thig declaration
will affect India's position of support
to 'Fundamental Freedom' ot ihe
Tibelan people and the free Pukhtoon
movement?
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The Minister of State in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) Yes, Sir.

ncan-
of
and

(b} The declaration is not
sistent with  the Government
India's stand on the Tibetan
Pakhtoonistan issues.

Chanda Committee's Report on
Television

*1328. Shri Yashpal Singh:
Shri P. C. Borooah:
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether Government have exa-
mined the Report of the Chanda
Committee on Television; and

(b} if so, the result of the examina-
tion?

The Minister of Information and
Broadcasting (Shri Raj Bahadur): (a)
and (b). The final Report of  the
Chanda Committee was received on
April 18, 1966, The Report is being
examined.

Pakistan’s Anti-Indian Propaganda
Abroad

*1329. Shri P. C. Borooah: Will the
Minister of External Affairs be pleas-
ed to slale:

(a) whether Government  have
through a circular tp the Indian Dip-
lomatic Missions asked their Diploma-
tic Missions abroad to be prompt in
eountering Pakistan's anti-Indian pro-
paganda;

(b) if so, the precise instructions
issued; and

(c) the circumstances in which
these instructions were issued?

The Minister of State in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) to (c). Directives inziud-
ing poliey directives and publicity
directives to counteract anti Indian

1888 (SAKA) Written Answers 12744

propaganda are issued from time to
time to our Missions abroad. However,
discussion of the pre.ise insiructions
and the circumstances under which
they are issued would not be in the
public interest.

Delhi Cantonment Areas

*1330. Shri Onkar Lal Berwa:
Shri Hukam Chand
Kachhavaiya;
Shri Bade:
Shri Vishram Prasad:
Shri 8. M, Banerjee:

Will the Minister of Defence be
pleased to refer to the reply given to
Starred Question No. 470 on the 9th
December, 1963 ang state:

(a) the action so far taken on the
recommendations made by the Esti-
mates Committee (Second Lok Sabha)
that Government would  introduce
necessary legislation to give statutory
effect to provide adequate democra-
tisation in the cantonment areas;

(b) whether, pending further legis-
lation, any further executive orders/
instructions have been issued by Gov-
ernment for democratic functioning of
the Cantonment Boards;

(¢) if so, the broad features thereof;

(d) if the answer to (d) be in
negative, the reasons thercfor; and

the

(e) whether the executive orders
issued so far are being scrupulously
followed in all Cantonments, and it
not, the rcasons therefor, and the
names of such cantonments?

The Minister of Defence (Shri Y, B,
Chavan): (a) In order to give statu-
tory effect to the recommendations ot
the Estimates Committee, work relat-
ing to comprehensive amendments to
the Cantonments Act, 1924 was taken
up. The amendments are of a compli-
cated nature requiring detailed and
syslematic study of other Municipas
Laws. There had been  appreciable
progress in this regard, but further
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work was postponed on account of
the present emergency.

(b) No, Sir.
(c) Does not arise.

(d) The civil population has repre-
sentation on the Cantonment Boards
consistent with the nature of Canton-
ments as Military stations.  Pending
finalisation of the comprehensive legis-
lation in regard to amendments to
Cantonments Act, 1924, it has not
been considered necessary to issue
any orders instructions for introducing
further democratisation in the funec-
tioning of the Cantonment Boards.

(¢) The executive orders are being
serupulously followed by all Canton-
ments.

Pak. Allegation about Press in India

*1331. Shri D, C, Sharma: Will the
Minister of External Affairs be pleas-
ed to state:

(a) whether it is a fact that Pakis-
tan in a letter to the Security Coun-
cil has alleged that the Press in India
had resumed provocative propaganda
against Pakistan despite the terms of
the Tashkent agreement; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minis-
iry of External Affairs (Shri Dinesh
Singh):  (a) Yes, Sir.

(b) Indin's continued desire to im-
plement the Tashkent Declaration has
been repeated on many oceasions and
is well known. It is the Pakistani
newspapers and news agencies which
have been carrying provocative state-
menis and comments, while the Tndian
Press on the whole has observed great
moderation and  restraint.  As the
‘Tashkent Declaration is binding on
both the countries, the Government of
of India hope that the Government of
Pakistan will ensure that its provi-
sions are respeclted by the Pakistani
Press.
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National Defence Fund Collections in
U.P.

*1332. Shri Madhu Limaye:
Shri Ram Sewak Yadav:
Shri Sarjoo Pandey:

Will the Prime Minister be pleased
to state:

(a) whether Government's attention
has been drawn to the National De-
fence Fund collections in U.P. out of
which @ sum of Rs. 1.5 crores has been
earmarked for Police Foree in the
State in the form of a trust; and

(b) if so, whether such an allocation
is lawful and authorised by the
Centre?

The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): (a) The Chief Minister of
U.P. has constituted a trust of Rs. 1.5
crores, known as Uttar Pradesh Police
and Armed Forces Sahayata Sansthan,

out of the funds collected for the
Chief Minister's Defence  Purposcs
Fund.

(b) The maller was considered by

the Executive Committee of the Natio-
nal Defence Fund. They did not
approve of the constitution of the
Trust by the Chief Minister, However,
since the Trust had already been set
up and ils objects were more or less
the same ag those of the National De-
fence Fund, it was not thought desir-
able to upset the arrangements al-
ready made.

Junior Employees in Armed Forces

*1333. Shri D. C. Sharma: Will the
Minister of Defence be pleased to
state:

(a) whether a scheme to set up a
forum to eliminate the grievances of
junior employees in the Armed Forces
was under consideration;

(b) if so, the broad outlines of the
scheme; and

(c) the steps taken in this direc-

tion?
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The Minister of Defence (Shri
Y. B, Chavan): (a) I presume the
question is in respect of Armed
Forces Civilian Employees. Pend-
ing finalisation of the Joint Con-
sultation and Compulsory Arbitration
Scheme, we were considering the
question of setting up a forum to
climinate the grievances of junior civi-
lian employees in the Armed Forces.
Now that the Joint Consultation and
Compulsory Arbitration Scheme has
been finalised. we would follow the
same scheme for the civilians in the
Armed Forces.

(b} and (c), The broad outline of
the scheme has been indicated by the
Home Minister in the Lok Sabha on
20th April, 1966. Steps for its imple-
mentation will be taken very soon.

Indian Rare Earths Lid.

47299, Shri A. K. Gopalan: Will the
Prime Minister be pleased lo state:

{a) whether there is a scheme for
the expansion of the Indian Rare
Earths Ltd., Eloor, Kerala; and

(b) il so, the details thereof?

The Prime Minister and Minister of
Atomic Energy (Shrimati Indira
Gandhi): (a) and (b), The capacity
of the Alwaye Plant of Indian Rare
Earths Ltd. was  doubled in 1962.
Though the Company presently has no
plans for further expansion, a phased
programme of diversification of ils pro-
duction activities has been undetaken.
A plant to manufacture rare earths
fluoride was designed and set up by
the Company recently without any ex-
penditure in foreign exchange. Besides,
possibilities of manufacturlng lantha-
num oxide and scparating europium
oxide are being examined.

Press Council of India

4300. Shri Basumatari: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether the Press Council of
India has been formed;

(b) if so, its personnel; and

(c} if not, by what time it will be
formed?

The Minister of information and
Broadcasting (Shrl Raj Bahadur): (a)
to (uv). The Press Council of India is
under the process of being formed and
action has already been initiated for
the nomination of its members in ac-
cordance wilh the provisions in the
Act.

Salary to A LR, Artistes, Jalpur

4301. Shri Dhuleshwar Meena;:
Shri Ramachandra Ulaka:

Will the Minister of Information
and Broadeasting be pleased to state:

(a) the total amount paid as salary
to staff artistes of All India Radio,
Jaipur (Rajasthan) during 1865-66;

(b) whether any special allowances
have also been pawd to those artisles
during the above period; and

() if so, the details thereof?

The Minister of Information and
Broadcasting (Shri Raj Bahadur) (a)
amount paid as fee—Hs 1,37,758.

Staff Artistes are nol paid salary
but are paid fee plus allowances.

(b) The Staff Arlistes in All Indin
Radiv are now paid the samc allow-
ances as are  admissible to  Central
Government employecs holding civil
posts.

(c) Dearncss Allowance—Rs. 46,590

City Compensatory

Allowance —MHs. 5,714
House Rent
Allowanee —Rs. 12,501

A.LR, Artistes at Jalpur Station

4302. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Information and
Broadcasting be pleased lo state:

(a) the number of stafl artistes and
other employees working at present
in the All India Radio, Jaipur (Rajas-
than): and

(b) the mnumber of Scheduled
Castes and Scheduled Tribes among
them, separately?
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The Minister of Information and
Broadmasting (Shri Raj Bahadur):

(ai—

Staff Artistes 52
Other employees 136
(b)y
* Scheduled Scheduled
Castes Tribes
" Staff Artistes 8 ..
Other employees 21 E

A LR. Artistes of Hyderabad and
Vijayawada Stations

4303. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Information and
Broadcasting be pleased to state:

(a) the total amount paid as salary
to the staff artistes of All-India Radio,
Hyderabad and Vijayawada in Andhry
Pradesh separately during 1965-66;

(b) whether any special allowances
have also been paid to these artistes
during the above period; and

(c) if so, the details thereof?

The Minister of Information and

Broadcasting (Shri Raj Bahadur):
(a)—
Hyderabad Vijayawada
Rs. Rs.,
(a) Amount paid
as fee 2,29,105  1,42,876

Staff Artistes are not paid salary but
are paid fee plus allowances.

(b) The Staff Artistes in All India
Radio are now paid the same allowan-
ces as are admissible to Central Gov-
ernment employees holding civil posts.

Haderabad Vijayawada

Rs. Rs.
(c) Dearness
Allowance 53.297 41,840
House Rent
Allowance 20,964 6,271
Ciry Compensa-
tory Allowance 1.827 -
Children’s Edu-
cation Allowance 1,311

APRIL 25, 1966

Written Answers 12750

ALR, Artistes, Andhrg Pradesh

4304. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) the number of staff artistes and
other employees working at present in
All India Radio, Hyderabad, Vijaya-
wada, Cuddapah and Vishakapatnam
in Andhrg Pradesh, Separately; and

(b) the number of Scheduled Cast-
es and Scheduled Tribes among them
in each centre, separately?

The Minister of Information and
Broadcasting (Shri Raj Bahadur):

(a)
Name of A.LR. Total No. ‘Total No.
Station of Stafl ol other
Artistes  employees
Hyderabad 71 148
Vijayawada 46 118
Cuddapah 2 42
Vishakapatnam 1 42
(b)
Name of ALR Stall Arti-  Otier
Station _stes  employees
Sche Sche Sche- Sche-
duled duled duled duled
Castes Tri- Castes  Tri-
bes bes
Hyderabad 2 26 2
Vijayawada .. 19 7
Cuddapah = S I |
T .. 6 1

Vishakapatnam

Community Radio Sets in Rajasthan

4305. Shri Dhuleshwar Meena:
Shri Ramachandra Ulaka:

Will the Minister of Information and
Broadcasting be pl d to state:

{a) the number of communitly radio
sets which have been supplied to the
rural areas of Rajasthan during the
Third Five Year Plan period and were
lying idle at present in the State; and

(b) the steps taken by Government
tp repair those radio sets?
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The Minister of Information and
Broadcasting (Shri Raj Bahadur): (a)
The Rajasthan Government have not
been participating in the  Central
Scheme for supply of Community Lis-
tening Sels since 1960-61 and no sets
have been supplied to them during the
Third Plan period, The State Govern-
ment are running the scheme them-
selves.

‘d) Does not arise.
dreier § Tfewan W
Al & asR
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nfmmar % fve wyw fasin

4309. Y gwW =T woA
it o fag

F1 wfarean w29 AFEET, 1965 F
qaTTifRa 9o gEAT 1503 & IFT A
qFaY 7 qg a7 37 70 fF

(%) 7 mfaamare & fAFe Az
famtor & 313 amfa g5 2 ; =77

(=) afs ar, 41 9991 =i s
29

sfeen sarem § TemRe (s
Ho Wo OWA): (F) 41 (@).HIF
faafor & fau wawms afs 5fm &
o€ &, 9\ 3wt afaar sma w7
faar mar 2 | wew fawfw wig 10 wda
1966 FI arwFa F7 faar aar 4, avg
Al F g2 & v fAutie § gy
= fadg % w2 77 frar @ @
FI AT OE F74 F fan ma fan
ATREN

Passports for UK., U.S.A and US.S.K.

4310. Shri Vishwa Nath Pandey:

Will the Minister of External Affairs
be pleased to slate:

ta) Lhe numbep of passports issued
for UK., U.5.A and USSR. during
the last three months;

(b) the number of applications re-
ceived and the number of applications
entertained during the above period;
and

(¢) the number of applications re-
jected during the above period?

The Minister of External Affairs
(Shri Swaran Singh): (a) 7134

(b) 7783,

(c) 5T.
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maex fawm, 1966

4311 it farAma qdg ;T
sfaem m=it gz ama M Fm A fe

(%) aa®Y, 1966 ¥ TUES
feam wwre mv fat ofw w9 g
4t A\

(&) foea a4 & anrde o &=
1 wE Tifwr 7Y g § 77 A9 2 wgar
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¥ gamRmgT § 0% Wigg e
A T TAAE
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W T A A
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(@) @4 (7). "o 78 9= |

Travel of Shri Davendra Kumar of
Gurdaspur to UK. on forged
Passport

4314, Shri C. K, Bhattacharyya:
Wil] the Minister of External Affairs
be pleased (o state:

(a} whether one Davendra Kumar
of Gurdaspur, Punjab, took off from
Palam for London on a false passport;

(bd whether the passport described
him as a British National;

(¢) whether on  his arriving at
London, the forgery in his passport
was detected and he was deported to
India;

(d) the particulars of the Officers
responsible for allowing him to My
with the false passport and those who
were responsible for issuing it; and

(e) the action taken against them?

The Minister of External Affairs
(Shri Swaran Singh: (a) to (e). Shri
Sarwan Singh, son of Rattan Sinoh,
resident of Mode! Town, Jullundur,
went from Palagm to London on Dece-
ember 30, 1965, on a forged British
Passport under an assumed name
Davendra Kumar, son of Mohan Lal
The passport was impounded and re-
tained by the Unitzd Kingdom Immi-
gration authoritics, Necessary enqui-
ries are being made in the matter.

12756

Committees and Statutory Bodles in
which Chief Justice and Judges of
Supreme Court Serve

4315, Dr. L. M, Singhvi: Wil the
Minister of Information and Broad-
casting be pleased to refer to  the
specch of the former Deputy Minister
in the Ministry of Information and
Broadcasting, column 124 of the Lok
Sabha Debates dated the 3rd Novem-
ber, 1965 and lay a stalement showing
the Committees and Statutory bodies
on which the Chief Justice of India
or any other judges of the Supreme
Court serve?

The Minister of Information and
Broadeasting (Shri Raj Bahadar): The
information is being colleeted and will
be laid on the Table of the House,

Newsprint Quota for Orissa

4316. Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister of Information and
Broadeasting be pleased to state:

(a) the newsprint quotp a'lotted to
the papers of Orissa State during 1964~
1965 and 1965-66: and

(b) whether this quota is proposed
to be increased during 1966-677
The Minister of Information and
Broadcasting (Shri Raj Bahadur): (a)
The newsprint quota allotted to the
varioug Papers in the Orissa State
during the years 1964-65 and 1965-86
was under:
1964-65
1965-66
(b) Under the Newsprint Allocation
Policy for the current year, which 18
being announced shortly, a small in-
crease in supply would be possible,

fateit & st werd e A w@m

4317. ot fagsar wamy : w1
wifewm wEl T® TR A FW
w3 fF :

(=) farvit & W WTaTd qEA
T W IqNT & srfedl Y 2m-

968-84 metric tonncs
1023°82 metric tonnes
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Assistance to Nepal

4318. Shri Basumatari: Will the
Minister of External Affairs be pleas-
ed to state:

(a) whether it is a fact that the
assistance to Nepal has been decreased;

(b} if so, the reasong therefor; and

(c) the projects
affected?

which wi'l be

The Minister of External Affairs
(Shri Swaran Singh): (a) No, Sir. The
assistance in the Fourth Plan Periud
is likely to be considerably grealer
than assistance in the period 1961—06.

(b) and (¢), Do not arise,

Air Accident near Delhi

4319, Shri Vishwa Nath Pandey:
Will the Minister of Defence be pleas-
ed to refer to the reply given to Un-
starred Question No, 1906 on the 6th
December, 1965 regarding Air accident
near Delhi and state:

(a) whether the Court of Enquiry
has submitted its report to Govern-
ment; and

-

(b) if so, the details thereof?

The Minister of Defence (Shri ¥. B.
Chavan): (a) Yes, Sir,

(b) The Court of Inquiry has given
the following findings:—

The Pilot was correctly briefeq and
authorised to undertake a flight as a
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part of his norma] squadron training.
He appeared to be in norma' good
health before the flight. The aircrafl
was fully serviceable and had been
flown regularly by other pilots. The
weather was hazy, visibility was 3
nautical miles, but the conditions were
calm and otherwise good for the flying,
The Court was unable to establish the
exact cause of the accident. The Court
was however of the opinion that the
accident may have been caused by the
pilot flying below the minimum autho-
riscd height., No one is directly or in-
directly responsible for the accident.

Arrest of Passport Forger

4320. Shri Maheswar Naik:
Shri Onkar Lal Berwa:

Will the Minister of External Affairs
be pleased to state:

(a) whether a passport forger Shri
K. Singh leading an international gang
has been arresteq by Netherlands
Police at Rolterdam and a clue has
been found out leading to the opera-
tion of the gang at Nairobi and in
Europe; and

(b) the number of cases of forgery
through this man found out and huw
compensation to the affected persons
has been made?

The Minister of External Affairs
(Shri Swaran Singh): (a) Shri Kewal
Singh Bains and two other Indian

nationals, who had travelled on foiged
British passports were detected and
detaineq for sometime by the Nether-
lands Police at the Rotterdam Police
Headquarters in December, 1865 No
information is available with us indi-
cating the presence of an international

gang of passport forgers at Nairobi
and in Europe.
(b) The matter is being investi-

gated. The question of compensation
has not come up,

379 (Ai) LSD—3,

12760

Malayalam Film for International Film
. Fesilval

4321, Shri Vasudevan Nair: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether there is a proposal 1o
include the Malayalam fil;m “CHEM-
MEEN" among the films to be sent for
International Film Festival; and

(b) if so, when a final deeision s
likely to be taken in the matter?

The Minisiter of Information and
Broadcasting (Shri Raj Bahadur): (a)
and (b). The film “CHEMMEEN" has
been found suitable for entry n
International Film Festivals abroad
and will be entered in due course.

qEFTIZ—F T JYE T & 2w
yuEAr
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Nationa] Def College, C i

4323, Shri Firodia: Will the Minister
of Defence be pleased o stale:

(a) whether a party of National
Defence College of Canada visited
India in April, 1966; and

(b) if so, the purpose of their visit?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). A party of 18,
consisting of Directing staff and siu-
dent-officers of the National Defence
College of Canada, visited India from
31st March to 6th April, 1966.

Such parties from Defence Colleges
visit various countries every year to

enable student-officers to  broaden
their outlook. The Canadian team
visiteq the Headquarters, Eastern

Command, a Community Development
Block, the National Defence Coilege,
Lok Sabha and Hindustan Aeronau-
tics. They also called on the Vice-
President, Foreign Minister, Defence
Minister, Defence Sceretary and Chief
of Army Staff,

Radio Station at Aijal

4324 Shri P. C. Borooah: Will the
Minister of Information and Broadcast-
ing be pleased to state:

(a)} whether a radio station is being
set up at Aijal in Mizo Hills districts;

(b) if so, at what cost and the trans-
mitting capacity thereof; and

(c) the areas to be catered therchy?

The Minister of Information and
Broadeasting (Shri Raj Bahadur): (a)
Yes, Sir.

(b) The station will be equipped
with a low power transmiticr and the
installation will cost Rs, 2'45 lakhs
approximately,

(e} The city of Aijal and its imme-
diate environs.
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Residence of Indian High Com-
missioner in Dar-Es-Salaam

4325, Shri P, C. Borvoah: Will the
Minister of External Affairs be plcascd
to state:

(a) whether a bungulow has been
purchased in Dar-Es-Salaam for the
residence of the Indian High Commis-
sioner there;

{b) if so, the price at which it has
been purchased; and

(c) the details of
available therein?

accommodation

The Minister of
(Shri Swaran Singh:

External Affairs
(a) Yes, Sir.

(b) The property was purchased at
Shillings 400,000 (Rs, 266,667 approx).

(c) The accommodalion consists of
a dining room, a lounge, a study, a
guest room and ancillaries on the
ground floor and four bed rooms, a
lounge hall and ancillarics on the
first floor. There is an out-house for
servants,

Maintenance of Indian Missions Abroad

4326. Shri P, C. Borooah: Will the
Minister of External Affairs be picased
to state:

(a) the amount spent on the main-
tenance of Indian Missions abroad
during each of the last three years on
(i) establishment (ii) building main-
tenance, and (iii) furniture;

(b) whether proportionate cut in
administrative expenditure is propos-
ed to be affected in respect of Indian
Missions abroad on the same lines as
administrative expenditure is to he cut
on inland administration;

(e} if so, the percentage of cut to be
made; and

(d) the steps taken in that direction?
The Minister of External Affairs

(Shri Swaran Singh): (a) The amount
spent on maintenance of Indian Mis-
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sions abroad is as follows:

(i) Establishment (including allow-
ances).

1963-64 Rs. 3,77,12,087
1064-65 Rs. 3,88,00,681
1965-66 Rs. 3,88,58,900
) (ii) Building maintenance (includ-
ing rent),
1963-64 Rs. 111,91,617
1964-65 Rs. 1,23,28,022
1965-66 Rs. 1,11,27,400
(iii) Furniture (Purchase and
Repair),
1963-64 Rs. 12,57,485
1964-85 Rs. 13,56,084
1965-66 Rs. 11,54,700

(b) Yes, Sir. But our current efforts
to increase effectiveness both at Head-
quarters and of our Missions abroa:l,
and the need to counter hostile Chinese
and Pakistani propaganda will materi-
ally affect the implementation of this
decision.

(¢) The budget estimales proposed
for the Missions for 1966-67 have been
subjected to ad hoc cuts varying from
5 to 15 per cent with a view to achiev-
ing economy in administrative expendi-
ture. Instructions have also been is-
sued to the Missions to economise in
expenditlure on staff ang office main-
tenance.

TRYT (et sitw) § fafeed o
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#fea, faarmim &
Cantonment Boards

4328. Shri Hukam Chand
Kachhavaiya:
Shri Bade:
Shri Onkar Lal Berwa:
Shri 5. M. Banerjee:
Shri Vishram Prasad:

Will the Minister of Defence Le
rleased to refer to the reply given
to Unstarred Question No. 813 on the
2nd December, 1983 and state:

(a} whether in view of the persistant
remands for democratic functioning of
Cantonment Boards, Government have
since reviewed their policy regarding
tilling the seats hitherto filled by the
nomination of Military Officers by the
nomination of eivilians which is per-
missible under Section 13 of Canton-
ments Act, 1924;

(b} if so, the decision taken thereon;
ang

(e) if not, what is the justification
for the nomination of Military Officers
to the Boards when the Board's jurls-
dietion is essentially in the Civil areas
in Cantonments?

The Minister of State in the Ministry
of Defence (Shri A, M. Thomas): (a
No, Sir,

(b) Doeg not arise,

(e) Cantonments are essenlially
military stations, Cantonment Boards
hawve civie jurisdiction over the entire
Cantonment, including the civil areas.
Government consider that continuance
of nominated military officers on Can-
tonment Boards is in the interest of
Cantonment administration. However,
under the existing orders parity is
maintained between the number of
elected and nominaled members (in-
cluding ex-officio members) on Can-
tonment Boards of class I and class 11
Cantonments.
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Underground Drainage in Delhi
Cantonment

4329. Shrl Hukam Chand
Eachhavaiya:
Shri Onkar Lal Berwa:
Shri Bade:
Shri Vishram Prasad:
Shri 5, M. Banerjee:

Will the Minister of Defence b
pleased to refer o the reply given to
Unstarred Question No. 1847 on the
21st December, 1964 and state:

(a) the present position repgurding
the scheme to construct underground
drainage in De'hi Cantonment;

(b) the
scheme;

approximate cost of the

(e) whether the proposed scheme
includes the civil areas of Sadar
Bazar and Gopi Nath Bazar in Delhi
Cantonment; and

(d) the reasons which are still hold-
ing up the implementation of the
scheme?

The Minister of State in the Ministry
of Defence (Shri A. M. Thomas): (a,
to (d). The scheme relating to laying
of main/zona] sewers at Delhi Canton-
ment, which includes the civil areas of
Gopi Nath Bazar and Sadar Bazar, at
an estimated cost of Rs, 13797 lakhs
i still under the consideration of Gov-
ernment. A sum of Rs. 50,000 has
been provided for this project in the
New Major Works  Programme for
1966-67,

Broadcast of Tribal Folk Songs
by the AIR in Orissa
Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Wil] the Minister of Information and
Broadcasting be pleased to stnle:

(a) whether it ig a fact that the tri-
bal folk songs and other programmies
relating to the tribals of Orissa State
are not properly broadcast by the All-
Indin Radio, Cuttack, Sambalpur and
Jeypore (Orissa); and

(b) if so, the steps taken by Govern-
ment in the matter?

4331,
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The Minister of Information and
Broadecasting (Shri Raj Baladur): (a)
No, Sir,

(b) Dwoes not arise.

Radlo Station, Jeypore (Urissa)

4332, Shrli Ramachandra Ulaka:
Shri Dhuleshwar Meena;

Will the Minister Information and
Broadcasting be pleased to state:

(a) whether i1 iz a fact that the
Radio Sfation at Jeypore in Koraput
District (Orissa) has very week
transmission equipment and the
listeners in the region are not ablc to
hear the programmes clearly; and

(b) if so, the steps taken by Gov-
ernment in this regard?

The Minister of Information and
Broadcasting (Shri Raj Bahadur) (a)
No, Sir. The Station is cquipped with
a medium power transmitter similar
to one at Visakhapatnam, Nagpur,
Rampur, Calicut, Varanasi, Dharwar,
cte. and gives satisfactory services to
a wide areas around Jeypore.

(b) Does not arise,
AIR Staff Artistes of Jeypore Section

4233, Shri Ramachandra Ulaka:
Shri Dhuleshwar Meena:

Will the Minister Information and
Broadcasting be pleased to state:

(a) the number of staff artistes and
other employees of the All-India Radio
Jeypore in Koraput District (Orissa)
at present; and

(b) the number of Scheduled Castes
and Scheduled Tribes among {hem,
scparately?

The Minister of Information and
Broadcasting (Shri Raj Ba.h.l.dur] (a)
Staff Artistes

Other Employees 3?
(b) Scheduled Schedules
Castes Tubes
Staff Artistes — —
Other Employees 6 4
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" Natlonal Defence Academy
Examinations

4334. Shri Onkar Lal Berwa;
Shri P. C. Borooah:
Shri P. R. Chakraverti:
Shri Valvi:
Shri Rishang Keishing:
Shrl Mohammad Elias:
Shri Indrajit Gupta:
Shri S, M. Banerjee:

Will the Minister of Defence be
pleased to refer to the reply given to
Unstarred Question No. 2925 on the
28th March, 1966 regarding Naticnal
Defence Academy Examinations and
state:

(a) whether it is a fact that while
the difference was originally 2-1|2
years (15 to 17} years), under the
revised proposal jt is to be only 2
yvears (16 to 1B years);

(b) if so, the reasons for reducing it
by half 3 year and whether it will
thus reduce in number of chances
now available to a candidate;

(¢) whether any relaxation in age
limits has been allowed in marginal
cases to those who have applied for
admission to the National Dclence
Academy Examinalion to be held in
May, 1966 and who represented for
such relaxations; and

(d) if 80, in how many cases?

The Minister of State in the Min-
istry of Defence (Shri A. M.
Thomas): (a) to (d). No decision has
yet been reached regarding the revi-
sion of the age limits for admission to
the NDA. The existing age limits wrill
stand till a final decision iz taken to
revise them. Any decision that may be
taken will not apply to the boys who
have applied for admission to the
NDA Examination to be held in May
1966. Representations were received
now and then for relaxation of the
higher age limit and the correct pusi-
tion was explained to them. As there
was no revision of the rules, no
occasion for relaxation of age
limits arose. No record hag been kept
of the number of such representa-
tions.

Demand for Radio Sets

4335. Shri R, Barua: Will the. Min-
ister of Information and Broadcasting
be pleased to state:

(a) whether there has been a dec-
line in radio sets per 140 peoplc in
India;

(b) if so, whether any assessment
is made L find out the causes and
evolve remedies; and

(¢) how the decline compares with

the standard prescribed by the
UNESCO?
The Minister of Information and

Broadcasting (Shri Raj Bahadur): (a)
No, Sir.

(b) Docs not arise,

(c) In 1885 the number of radio
receivers per 100 persons was 1.11.
The UNESCO's minimum average is
5 sels per 100 persons which would
mean a target of five times the
present number of sels in India.
According to a recommendation ade
at UNESCO's regional meeting held in
Bangkok in 1960, the ‘desirable
target’ was ong set for § persons or
approximately one set per family. It
would mean an almost twenty tunes
increase in the present number of sets
in India. This can be achieved oily if
there is a proportional increase of
manufacturing capacity and reduction
in the price of radip receivers so that
these are within the purchasing power
of each family.

Territorlal Army Personnel (Fen-
slonary BenefitsT

4346, Shri Krishnapal Singh: Wil
the Minister of Defence be pleased 1o
state:

(a) whether it is a fact that some
of the Territorial Army Officers, Junior
Commissioned Officers and other
Ranks have got over 15 years service
to their credit including service in the
Regular Army and State Forces; and

(b) if so, the penslonary benetits or
gratuity allowed to the Territorial
Army personnel?
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The Minister of State in the Min-
istry of Defence (Shri A, M, Thomas):
(a) Yes, Sir.

(b) Gratuity at Lha rate of halt
month's pay for each aggregate yeor
of embodied service in the Territorial
Army subject to a maximum of U
months’ pay, is admissible, provided an
individual has & minimum of 4 years
aggregate embodied gervice to bhis
credit. Service pension 15 not
admissible for service rendered in the
Territorial Army under the existing
rules.

Pension or gratuty earned on
account of service in the Regular Army
remains unaffected by joming the
Territorial Army except that in the
case of officers pension is held in
abeyance during embodime:nt ur when
employed on the permanent staff of a
Territorial Army Unit.

Territorial Army Officers

4337. Shri Krishnapal Singh: Will
the Minister of Defence be pleased to
state:

(a) whether any of the Territorial
Army Officers has been considered
for command of Territorial Army
Units;

(b) whether they have also been
considered for appointments in the
Territorial Army Directorate;, and

(e) if so, how many and in what
ranks?

The Minister of State in the Miunis-
try of Defence (Shri A, M. Thomas}:
tay Yes, Sir. In the past, four TA
officers in the rank of Lt.-Col, coni-
manded TA Units, At present, 3
Majors and 4 Captaing are commarnd-
ing miner TA Units,

(b) Yes, Sir.

{¢) Ome TA Officer in the rank of
Major is holding a Grade II staff ap-
puintment in the TA Dte. Two officers
are holding staff appointments in the
rank of Lt.-Col. at HQ Commands and
7 other Majors and one Captain at
lower formation HQrs.
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Reported Discourtesy to President of
Israel
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4338, Shri Hari Vishou Kamath: Will
the Minister of External Affairs be
pleased to refer to the statement made
in reply to Call Attention Notice re-
garding reported discourtesy to the
President of Israel and state:

(a) the number of hostile demons-
trators arrested in Caleutta;

(b) whether they are being prose-
cuted; and

(c) the stage which the prosecution
has reached?

The Minister of External Affairs
(Shri Swaran Singh): (a) 11 Awsb
students were arrested in Calcutta for
violating Section 144 and subsequent-
Iv released on bail.

(b) Yes, Sir.

(e) The next hearing of the case is
due this week,

12 hrs,

RE: MOTIONS FOR ADJOURNMENT
AND CALLING ATTENTION
NOTICES

ExPLOSION IN TINSUKIA-NEW JALPAI-
GURI PASSENGER TRAIN ON 23-4-1966

Mr, Speaker: I have received nutice
of thirtecn adjournment motions and
27 call attention notices on the rail
disaster. But I also received intima-
tion that the minister wanted to make
a statement. We have the statement
first and then take up the adjournment
motion.

Shri S. M. Banerjee (Kanpur): We
are told that Dr, Ram Subhag Singh
is still there. Has he returned or
not?

Not

Mr. Speaker; The hon.

Minister.

yet.
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The Minister of Railways (Shri 8, K.
Patil): I regret to have to apprise the
House that so soon after the ouirage
committed on 20 Down Passenger Lrain
on the evening of 20th Aprl, 1966
atlendant with heavy casualties, a
similar incident took place on the
cvening of 23rd April, 1966,

On this date, Tingukia-New Jalpai-
guri passenger train No. 20 Down
arrived at Diphu station (32 KMs from
Lumding) at 20.50 hours. Immedi-
alcly thereafter at 20.57 hours an ex-
plosion, similar 1p the one which
occurred on 20th April, 1966 at Lumd-
slation, took place in g third class
coach marshalled third from the train
cngine. As a result of the exploesion,
33 persons were killed on the spot and
suven more expired subseguently. In
addition, eighty persons sustained in-
juries,

Immediately after the explosion,
the: injured were attended to by the
local doctors. On receipt of informa-
tion about the accident, medical van
accompanied by railway doctors and
other medical staff was rushed from
Lumding and it reached Diphu at
2210 hours,

Of the injured, T were taken tu the
Jorhat Military Hospital, 12 to Dima-
pur Military Hogpital, 21 to Railway
Hospital at Lumding and 18 io Diphu
Civil Hospital. Twenty-one injured
persons were discharged after giving
them first aid. Of the 59 injured pev-
soms still in the hospitals, injuries of
19 have been classified as grievous,

As a result of the explosion, elec-
tricity failed and the whole station
area plunged into darkness. Kmer-
gency lighting sets were rushed from
Lumding, One Naga who was found
moving in suspicious  circumstances

has been detained by Army autho-
rities.
Senior railway, civil, police and

army officers are at the site. Ex-

1888 (SAKA) Railway Train
at Diphu, Assam

(Adj. M. and C.A.)
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gratia payments are being arranged.
All fecilities, such as issue of {icle-
prams to the ncar relatives, [rec pass-
s cfc, are being given,

Thie Inspector General, Railway Pro-
tection Force is at present in the
aTected area closely liaisoning  wilh
the Inspeclor General of Police of
Assam State with a view to take all
pussible preventive measures. 'These
two officers arrived at Diphu station
witl'in a few hours of the incident.

The Minister of State for Railways,
accompanied by a senior Member of
the Railway Board is also on the spot
making detailed enquiries into these
(wo Incidents.

1 have just received a communica-
lion from my colleague, the Mimsier
of State, Dr. Ram Subhag Singa and
1 am reading only portions that arc im-
sortant, He sayg the bombs uscd
were of very high power and perhaps
of foreign make and this seems to be
a clear case of well-organised sabot-
vge.  So far only two arrests cach atl
Lumding and Diphu had been made.

Mr, Speaker: Shri Ram Sevak
Yadav may ask for leave of the House,
ot TM ¥aw grew (aTOEE)
# oo T S & @A & fag
T FT HATATATE |

Mr. Speaker: Those who winh leave
tg be granted may rise in their pisces.

Trerc are only 46 in all.
leave is not granted.

Shri Priya Gupta (Katihar): What

I am sorcy

about the Government? They do not
feel anything about the accident.
(Interruption).

Mr. Speaker Order, order [ ulsc

thwught that it was impcrtant,

Dr. L. M. Singhvi (Jodhpur):
should allow a discussion, Sir,

The Minister of Parllamentary
Affairs and Commanications (Shri
Satya Narayan Sinhta): The Govern-
meni is prepared to initiate 8 debate.

You
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| Shri Satya Narayan Sinha|]
About the time, you may fix il 1 con-
rultation with the House, cither to-
IMTeW. ...

Mr. Speaker: At 4 O'clock tuday.

Shri Salya Narayan Sinha: No, no.
1 think tomorrow will be better,

Mr. Speaker: Let Dr, Ram Subhag
Singh also come. (Interruption).

*hrl Satya Narayan Sinba: We are
vrepured to have a discussion.

Shri Priya Gupia: Those whe have
piven notices should be given a chance
i speak.

Shrl Satya Narayan Sinha: It does
nol maiter; if you like, Sir, you can
fix some time today, for the discussion.
([nterruption) .

Shri Harl Vishnu Kamath (Hosh-
angabad): The Railway Minister said,
tuday,

Mr. Speaker: All right; at 4 O'clock
we take it up.

Shri Priya Gupta: At least those
who have given notices, if not every-
body, should be given a chance to
speak on this,

Mr. Speaker: Order, order., Thal is
a different thing. I cannot promise
just now.

Shri Satya Narayan Sinha: Today,
at 4 O'clock?

Mr. Speaker: At 4 O'clock loduy.

Shri Priya Gupta: What about the
Calling Attention Notice about 3 fast-
ing Railwaymen at Pandu.... (In-
terruption).

Mr. Speaker: In this manner, 1 am
not prepared lo answer.

Shri P, K. Deo (Kalahandi): I had
given nolice of an Adjournment
Motion about the starvation deaths in
my constiluency. ...

Mr. Speaker: There is no vase ‘or
any Adjournment Motion. I have rot

Explosion in Railway APRIL 25, 1966
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allowed that. Raja Sahab will kind
ly resume his seat,

Shri P, K. Deo: I request you to re-
consider it.

Mr, Speaker: Not in this manner.

ot ag femdt (Fix): &% o fada-
fusTe ey |

oW wE . w9 weTHz &l
a9 & JIIET T X W AR W7 I8
T FATH FL AT |

ft armat : (fegaTe) weas agE,
{0 A Y WY GA F AL 96 99
ATECE | WEEAETEHI R | AN
wai w | A e owmoqE
FT HATS G IOHT ATG . .

ovoy WENAW :  BH ATE § AR
oTT TIT qFA 2 |

st arnlt & woEy sAfT wiw
W

12,07 hrs,

PAPERS LAID ON THE TABLE

NOTIFICATIONS UNEDR CusTOoMs AcT

The Deputy Minister in the Minis-
try of Finance (Shrli L. N. Mishra):
On behalf of Shri B. R. Bhagat, | beg
to lay on the Table a copy each of the
following notifications under section
159 of the Customs Act, 1962:—

(i) G.S.R. 488
Gazette of India
31st March, 1966,

published in
dated the

(i1) G.S.R. 527 published in
Gazette of India dated the
9th April, 1966.

[Placed in Library.
6129 66].

See No. LT-
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AnNuAL REPORT oF Inpian TELE-
PHONE INDUSTRIES, BANGALORE
FOR 1964-65

The Minister of State in the De-
partments of Parliamentary ARNairs
and Communications (Shri Jaganatha
Rao): I beg to lay on the Table a cupy
of the Annual Report of the Indian
Telephone Industries Limited, Banga-
lore, for the year 1964-65 along with
Audited Accounts and the comments
of the Comptroller and Auditor Gene-
ral therean, under sub-section (1) of
secltion 618A of the Companies Act,
1956. [Placed in Library. See No, LT-
f130166].

GOVERNMENT RESOLUTION re PUNJAB
Bounpary CoMMISSION

The Minister of State in the Minls-
try of Heme Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): On behalf f
Shri Nanda, I beg to lay on the Table
a copy of Government resolution
No. F. 17|7|66-SR, dated the 23rd April,
1966, constituting the Punjab Bound-
ary Commission. [Placed in Library.
See No. LT-6131/66].

12.08 hrs,
ESTIMATES COMMITTEE
HUNDRED AND FIRST REPORT

Shri A. C. Guha (Barasat): 1 beg
lo present the Hundred and first Re-
Jort of the Estimates Committee on
the Ministry of Education—Aligarh
Muslim University,

12.08} hrs.

COMMITTEE ON PUBLIC
UNDERTAKINGS

THIRTY-FIRST REPORT

Shri Surendranath Dwivedy (Ken-
drapara): I beg to present the Thirty-
first Report of the Committee on
Public Undertakings on the Alloy
Stec] Project and Com]l Washeries
Project of Hindustan Steel Limited.

12.08} hrs.

RE: RESOLUTION ON PUNJAB
BOUNDARY COMMISSION AND
DEFENCE OF INDIA RULES

Mr, Speaker;: 1 was looking lo Shri
Mnadhu Limaye; but he did .ot
rise, though he had given notice
about the statement about the Bound-
ary Commission for Punjab, which has
becn placed on the Table of the House.
He wanted to say something.

it vy femd (qie) : & faaew
weAT Jrgat § e g o e s
2 9% § fo 9w &% awr = 7w W=
T ot e ¢ A T
e v awn & A frar ) s
ot areeft wfwew # fgfes & omf 2
S AT H oge S ETw AT H g
gt 2 | W o T ¥ A g A
HeqEAT W 27 § Afew war wgew
I E@E FE 1 A @A
frerawg ¢ 5 smar g e
A o w2 e g R oW
T FHTEt g S el S
agt fasar s o e frafor wfafa
® At ¥ ot oo agr o Tl gt
¢ | W Aoy & s well wEam wowr
sweqT B @ v W ¥ 7 ww
AHHEY wAT W@ § AT W ar oW
I wiz Ofwg, og erfar 7 A=
#ar ?

woow A : fafret s wer

Famw &1

The Minister of Btate in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): So far as the
appointment of the Commission 15
concerned, we have exactly followed
what was mentioned in the original
statement. This was just an imple-
mentation of the decision that has
been taken already. There ls nothing
new.
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Mr. Speaker: The grievance is a
promise was given that as goon as a
decision is taken, the House would be
informed.

Shri Hathi: It was done on the 23rd
and this is the first day after that.
So, we are doing it now,

Mr, Speaker: They ought to
announced it here first.
sit we fomd® : womer wgEm, w9
AT 222 ¥ weae fawtarfawre w1 s
THE! T GENT WY qAedqr
TE AT TRE

weawt wghag : ¥ wE Twr Far
fr ag fadefasiz &1 qw T ==
A

sit ay femiy : ¥ gty wgf s man
W A# 7R 41 w19 It wiE A
WTEAT 3 QAT AR F 4 1. . . swAww )

sitaft  (g3h) : fawarfae
A A& T HET g # AW AT 48
w71 AT & AR W o swaar & 2
a7 WY TEHT TAT HT G & A A gd
T o avg & gw mEdE Y §6T
T A% § 7 A W AGT HATA ALY
& 1 AT AT FITAT A § W A
aar fegr amar @ ¥ELESl, wmEeEr
o wifcaEe |

eI AERT @ A ST § WA WK
6 FZA I A€ TG & | T[T 59
w AT |

it oy fg (fmmr) @ sied 7
a FfeArs & 7 L (v

have

12.12 hrs.

RE: CALLING ATTENTION
NOTICES
LirTinG oF EMERGENCY AND RELEAGE OF
D.L.R. DETENUS

Shri 5. M. Banerjee (Kanpur): Sir,
you have rejected pur calling atten-
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tion notice on the Chief Ministers'
conference. 1 have been requesting
you every day that some statement
should be made on the lifting of the
emergency and release of D.LK. dete-
nus,

Mr, Speaker: Every day he is rasing
it,

Shri 5. M. Banerjee: Every day
people are arrested and being put in

jail. Why don't you ask them to make
a statement?

The Minister of Parliamentary
Affairs and Communications (Shri
Satya Narayan Sinha): He must have
a little patience, I assure him that
within two or three days government
will make some stalement about it
(Interruptions).

Shri Surendranath Dwivedy (Ken-
drapara): We do not know what is
going to be said in that statement. But
it is a fact that they have already
stated something in the meeting of
the Congress Parliamentary Parly’s
executive committee and got the ¢n-

dorsement. Some sort of policy has
also been stated there. This is very
bad... .

Shri Satya Narayan Sinha: He is
absolutely wrong. (Interruptions).
sft wryt (feame) @ weer weTRT,
ug 17 T
Mr. Speaker; Order now., Members
will please resume their seats.
ot aryt ¢ ag vfiE ¥ mET wr
TF{ | WA HRIET, L

wTOW WEWT @ Nq §F a%E § a
T mwar L,

oY ATy : WA WEIT, A19 4@
U (I LA

wTaR WL ¢ AT W1 A WIE
i fr & 35 o3 WiT wre & Homd)
(vawwrr) & TR w0 R w9 A
F15q |
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Wtomfht . 9 TR Wi am
gt 2 & oot aR /@ wB A7
AT E | A7 &% 7w Adr w1 owatar
RamFdt g

WSIW WEWA ;5 A9 d5 A1 |
F qF & "It s Aff aw aw |1y
ot F T

st wrmft ;o qWT &1 wfuEr
g..

weae AgT  FATF WWT W9 TR
arET ¥ g AT & 7 A | #7
Leeckidco B ATNE. . | )
Q8T T FTHFY AT (wEwwer) ...

st aymft: 3z WIOEr g
gara Wa? Wy qw garae g |

wwaw wgaa gl ST Ay |
o & TR {ATSAT A &Y IO |

Shri Ranga (Chittoor): Our dif-
culty has already been voiced by Mr.
Dwivedy. It is only proper for the
ruling party to have its own discus-
sions in a democracy. But they have
given publicity to those discussions in
advance of the announcement of their
policies in this House, Apart from
the double publicity which they wouid
get for whatever they want to do, the
more important grievance is that this
House will appear in the eyes of the
public as only a kind of rubber-
stamping authority for decisions which
have already been taken in their party
discussions which are already pub-
lished in the papers. That would be
derogatory to the status of this House.
Therefore, what 1 would suggest is,
let them continue to have their dis-
cussions, but for God's sake let lthem
abstain from this temptation of going
to the Press and giving publicity to
this,

Shri §. M. Banerjee: Sir, my sub-
misgion is only this. The purpose lor
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which the Calling Attention Notice
was given was this. That day when
I raised that issue....

Mr. Speaker: I am not discussing
the Calling Attention Notice,

Shri S, M. Banerjee: 1 would unly
like to draw your kind attention to
this news that hag appeared in the
Statesman dated 24th April 1966,
There it is said:

“Restricted use of DIR likely —
Mr, Nanda !s understood to have
indicated today at a meeting of
the executive of the Congress
Parliamentary Party that Lhe
Government will. ...".

An hon. Member: 1t is only “under-
stood"”.

Shri S. M, Banerjee: 1 know what
is meant by “understood”. Then it
Buys:

“....that the Government wull
shortly take steps to restrict the
use of the Defence of India Hules
tp ‘sensitive’ border areas.”

Apart from that, from today's
Times of India we have come to know
that the Central Government has
issued instructions to the States for
rescinding the warrants pending
against some 30 people in Uttar Pra-
desh and some other people are also
likely to be rcleased. If they waunt
some more time, let them have it.
You may not agree to admit Calling
Attention Notices or Adjournment
Motions. But I only want that let a
statement be issued and let the coun-
try heave a sigh of rellef.

ot mmh : werw ﬂfﬂ'ﬂ. 7T
fraea fad g o fx o & w27
WY W7 ATHTT I §EA G T
o1 &7 wrf Tt W wyw daw 5w
IH TR AT OATA §2F 1 &7 & TA7

gz ¥ A rEaegdt fAdt @ owk
waegi &1 @1 weW At g fe o



[T arrer]

Gaem fdam § o1 ST & HEEi ®1
wfigr & fr ag smosr oo § sree
7g AN ATT FT w% F @@y doer
1 faan o & A gme e & amasn
Fars w5 wwanT § 75, 9@ nifearie
Fq ! gL, WA AW T gL, 41 qg
@t =g & o) Fw=EreeEl ¥
TEF YA FT T @ a1 feT Igsr
wafaaa &1 I« & fag w1 1§ I
T T AT A=A F a1 fF e
aTg & nwafaga & arwrd gfgw &1
T | IF CF g a0 g fF weEw
&1 wTq¥ qr8 Ffa wEwe a1 $i fadt
O F T Wy A Gy g Fai W
frr o gEifag sma¥ area g <&
T g7 e w3aN | W AT
#7 faun 9% g2 £ dgFadr 1 gare
wra, fawiarfaeTe &7 a1 ag @ 7f al
fo #17 &1 qdFr @ aman § f asa
1 ALY AT T AAEQ & oA¥ ! W
TEA F1 FEN AFTL T g1 W I W
# ToasgHY WY Y, T §ST & a9 7€
TATT & | W WTOET q 9 %
wrq wfadi &t q=UF ¥ T q&A F
HEd 1 T4 K FIHT |

Shri H. N. Mukerjee (Calcutta Cen-
tral); Sir, I am sure we shall be
told that the Press has the righy to
give publicity or make a statement
and all that kind of thing. ‘This
matter has proceeded so far and it
has been happening so frequently.
Without authoritative hand-outs
from the spokesmen of the Congress
Parliomentary Party the Press can
never conceivably be in a position to
give publicity to the so-called deci
sions in the way that they have done.
This country, and the Parliament
irying tg represent the country as
best as it may, it is trying to get in-
formution from the Government. But
in the meantime, for purposes of

party politica] propaganda they are
getting hand in glove with the Presa

to give publicity top matters which
should come first of all before the
House. You have said repeatedly in
this House, and your predecessor
also, that policy statementg or any
information in regard to policy deci-
sions, particularly those about which
the country is so much concerned,
should be made first of all in this
House even before a Press Conference
could be made or taken into confi-
dence. This has happened every
time. But this is being done every
time the spokesmen of the Govern-
ment party give out hand-outs to
the Press and these matters come out
in the Press. We want to know this.
When Members try to take recourse
to parliamentary method by Calling
Altention Notices or whatever else it
might be, to find information, they
are blocked. I do not blame you:
perhaps under the Rules you cannot
accept some of them, but the fact of
the matter remains that all over the
country the thing is noised about and

"the Congress Party tries lo take ad-

vantage of it

Shri Bhagwat Jha Azad (Bhagal-
pur): Sir, in the past also in this
House this guestion has been raised
and you have given your ruling. It
is said that the Congress Party dis-
cusged certain matters or situations
and this has appeared in the press.
Sir, I want to know from you whe-
ther we, Congress Members, are not
within our rights to discuss the burn-
ing problems in our party meeting?
Are we not within our rights to sk
our Government to take certain deci-
sions?

Hon, Members talk about publieity
being given to our deliberations. As
a matter of fact, the position is that
it is more the members of the opposi-
tion who call the press men and give
an account of what they have discuss-
ed in their party meetings. I think
it is a healthy method of working
democracy if we discuss burning pro-
blems like DIR, emergency, food situ-
ation or the Naga situation in our
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party meetings. If the hon. Members
fee] that the Congress Party has got
no right to discuss these matters in
their party meeting, then ...... (in-
terruptions). Please do not shout. I
hope they will give me the same
atlention as we are giving to them.
If they do not, then they should not
expect it from us....(interruptions).
It is true that when a policy decision
is being announced, it should be made
first in Parliament, because Parlia-
ment is dear to our heart also..(in-
terruptions). I know these gentlemen.
Let them hear me. I was saying thal
if a policy decision is being announced
when the Parliament is in session, it
shoulq be announced in the House.

But every time they try to cast a
reflection that Congress Party mem-
bers are not within their competence
or rights to discuss these matters in
the executive committee, then 1 am
sorry to say that wisdom has not
dawned on them...... (interruptions).

Mr. Speaker: Now the Minister,

Shri Dinen Bhattacharyg (Seram-
pore): Sir, may I point out that 1
raiseg this question earlier.....

Mr, Speaker: Order, order. He can-
not speak in this.manner. 1 will give
him an opportunity afterwards,

Shri Dinen Bhattacharya: After the
Minister has spoken? Then how will
my point be answered?

Mr. Speaker: Let him resume his
seat.

Shri Saiya Narayan Sinha; Sir, I
am not divulging any secret when I
tell the House, through you, that Gov-
ernment has not taken any final deci-
sion in this matter. Even today we
have had discussion in the Cabinet
and we have not come to any flnal
decision. Merely because something
appears in the newspapers, how can
hon. Members take it that Government
have come to a decision.... (Interrup-
tions).
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Wit Wy fomd (i) o qam &
HHT & ATt § W 7 yeara gt g

WEUR WL : JHA HATH § |

Shri Satva Narayan Sinha: 1 tell
you here and now that no flnal leci-
sion has been taken, We are stil] con-
sidering and discussing the matter. In
the course of that, we have discussed
the matter with the Executive Com-
mittee members of our parly. What is
wrong there?

Shri Dinen Bhattacharya: Mr.
Speaker, only the other day this point
was raised. I pointed put then that
the election tp Public Accounts Com-
miitee and Estimales Committes is
going to be held on the 27th and those
members who are still in detention..

Mr. Speaker: Let him conlin: him-
self to the first point. That has not
yvet been decided. What he is saying

is a different malter altogether. Let
us finish the first point.
Shri Dinen Bhattacharya: On this

matter my view is that all policy devi-
sions and connecleq issues should be
announced first in parliament and
then publicity should be given to it.

Shri Kapur Singh (Ludhiana): To
begin with, 1 would like to congratu-
late the hon. Minister and the Leader
of the House on the position that he
has firmly taken. That is the correct
position w take. But while it may
be the case that in this country 1t is
not Parliament that rules but only the
ruling party, if the ruling party tries
to give the impression, as it is insidi-
ously trying to give, that there is one-
party rule in this country, it is the
maost sinister move. It is against this
that we on this side of the House are
protesting, amd not against the deli-
berations of the party. 1f the hon.
Members of the ruling party are un-
able to appreciate the point I am mak-
ing, I pity them. That is the most
important point...... (Interruptions).
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Once the ruling party soars to the
heights of arrogance to which it has
already gone....(Interruptions).

st UREWe qEw  (TTEET)
qEaE WEIET, AT WATAT 6T WA W
q¥t FIAArr F@arEer fay &g
F TUET AT AT T OF AT JSTAT 7T
37 #1 Awrk T gt 1 g e
vaT A4 & fF waT o A g
drsimrgY, T aFaTH F7 T FL, ArIw
Fagg segn g Awd amafaradt e, ..

Mr. Speaker: Order. order. What

is this?

st CAEwE aaw: qE WY #
fraza w71 & % 9= % awr 9= @
g1 a1 gCwT F Aifa avawet awaed awt
R WA Tt w7 G A g
arfeu star f st g1 Tt & fF o s
I E g6 2 &fFa arwre ¥ Afa
FraRdT SITH WEATT ¥ W A § WX
mia gfear Wegt ot gL W A 2
72 3@ & arX ¥ FIAT wAT § TAT T
grar Fifem | T JF AT &7 SE O
A7 a7 fear maw &1

Mr. Speaker: Some hon. Members
are determineqd 1o degenerate and
denigrate this House. They are trying
every day to take it to lower and
lower depths.

I have earlier given my ruling on
this point and that stands today. I
stick to it. It is open to the Govern-
ment to discuss any matter inside their
party, but if any statement relating to
that matter is to be released to the
press, the House should get the infor-

mation belore it is released to the -

press. That stands even now and that
would be the correct position. The
Leadeyr of the House has assured us
that no decision has yet been taken..
(Interruption).
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Shri Priya Gupta (Katihar): All
India Radio has announced it and All
India Radio is a Government organ.

it wy faWg © W gTem A
w1 Aot e T gw & [P
fruteer afafa 1 avwem seans =1
™ g

Shri Dinen Bhattacharya: How will
Members, who are in detention, cast
their votes?

Mr. Speaker: They cannot vote.

Shri Dinen Bhattacharya: Where
will democracy be then? Just now
you were talking about decorum....
{Interruption). You also said that
day that it were better if they were
brought here. What i the harm if
Government brought them here? The
Supreme Court can bring them here.

Mr, Speaker: Order, order. He can-
not proceed in this manner.

Shri H. N. Mukerjee: Sir, you were
pleased to tell us the other day that
you would ascertain the practice in
certain State Assemblies. My informa-
tion was—I spoke on the basis of in-
formation received—that in the West
Bengal Assembly the practice of hav-
ing postal ballot was there for mem-
bers who were in detention. You told
us that you would ascertain if that
was so and if it was practicable for
your Secretariat to do so, you would
direct accordingly. I would like fo
know whether you have made that as-
certainment.

Mr. Speaker: I have come to know
that in Bengal it has been allowed.
but T have studied the Constitutional
position and, I am afraid, 1 cannot
follow thal practice here. Here, onlv
it Members are brought here they
might vote. So long as they are not
here, only votes of Members present
and voting are to be recorded.

Shri Harl Vishnu Kamath (Hoshan-
gabed): The Minister of Home Affairs
may have no objection,
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DEMANDS FOR GRANTS—Contd.

MinisTRY OF EXTERNAL AFFAIRS—
contd,

Mr. Speaker: The House will now
take up further discussion and voting
on Demands for Granis relating to
the Ministry of External Affairs, Shri
Ansar Harvani may continue his
speech.

The Minister of External Affairs
(Shri Swaran Singh): Could I know
about the time table, Sir, because it
appears that this cannot be concluded
today?

Mr. Speaker: At 4 O'clock we are
taking up the other thing. He might
reply tomorrow.

Shri Ansar Harvani (Bisauli): Mr.
Speaker, Sir, the other day while
speaking on the Demands of the Min-
ister of External Affairg I was saying
about the committee which has been
appointed by the Minister of External
Affairs under the chairmanship of
Shri Raghavan Pillai, I repeat that
this committee was very much needed
but. .. ... {(Interruption).

Mr, Speaker: Hon. Members wishing
to leave the House might do it silent-
ly. They should not stand in the
passages and talk to other Members.

Shri Ansar Harvani: As I said ear-
lier, in India we are new is interna-
tional politics and diplomacy, Qur
External Affairs Ministry in the last
18 years under the guidauce of that
dvnamic leader. Jawaharial Nehru,
did very well, but the time has come
when a high level eommissicn should
be appointed to make enquiries and
suggestiong about the wvarioug organi-
sations under the Ministry of External
Affairs. We have got 5 Consular De-
partment; we have got a Proloval De-
partment; we have got a Protocol De-
partment and we have got 5 Pubhelty
Department. I feel all these Depart-
the developments that have taken
place in recent years.

ments need sireamlining in view nf‘ries.
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As 1 said earlier, the fCommittee
which has been appointed under the
Chairmanship of Sir Raghavan Pillai
hag much scope and apart from that
Sir Raghavan Pillai is hardly the
type of person who can do justice
to this sort of work I want to
remind the Externa]l Affairg Minister
that in this very House there are two
senior personalities who have 1ipe ex-
perience of international confuerences,
of international politics, and their sor-
vices should be utilised for making
suggestions and for making enquiries
about the various organisaticns under
the Ministry of External Affairs,

Year after year, T have heen saying
on the floor of this House and have
been appealing to the Ministry of Ex-
terna] Affairs to improve itg publicity
‘organisation. It hag often been yrgu-
ed that, by and large, {he publizity
organisation of the Ministry of Ex-
ternal Affairs ig very Jlood. But my
opinion is different about . 1 know
it very well that on Kashmir issue,
‘on Kutch issue and on other irsues,
our external publicity has failed in
many of the countries. I know it very
well and I perfectly realise that we
do not have those resources which
the United States of America has and
1 realise that we do not have thuse
resourceg which the Soviet Union has
hut at the same time, a poor country
as we are, we have np dearth of dy-
namic and dedicated people, we have
no dearth of people who ean do jus-
tice to the publicity orgarisation of
the Ministry of External Affairs. I
hope and trust that the Lon. Minister
will look into this and streamline the
publicity organisation.

This morning. during the Questinn
Hour, there was 3 Question about the
Director General of the All India Ra-
dio that he is not very rompetent
The Al] India Radio <chould play a
very important role in foreiga pub-
licity. That media should be fully uti=
lised for publicity in foreign count-
. Years have passed, in «pite of
the promises, in spite of the decisions,
to have the powerfu] transmitters but
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still we do not have them today. 1T
suggest the hon. Minister of External
Affairs to approach the Ministry ‘of
Information and Broadeasting and
strengthen the radio station in Jul-
lundur so that it may do publicity
work and propaganda work in Fokis=
tan.

Almost every speaker who preceded
me has talked about the Tashkent
Declaration. 1 whole-heartedly wel-
come the Tashkent Declaration though
I know very well that Pakistan has
nmot showpn the Tashkent spirit. But
at the same time, I warn this House
that we should not be complacent
about the attitude of Pakistan. We
should remember that the retreating
British imperialists who created 1‘ak-
istan have left a pistol on the heart of
India by forming Pakistan as they
created Tsrael as pistol on the heart of
Arab world. Pakistan, by its very na-
ture, by its very character, can never
be friendly to India. It iy a country
which has no common boundary, which
has no common language, except the
hatred and fear of India. Therefore, it
is the task of the Indian people, it is
the task of the Indian Government, to
fraternise with the progressive forces
in Pakistan who gre fighting for libe-
ration.

I take this opportunity of sending
my greetings to that valiant soldier,
world freedom fighter, Khan Abdul
Ghaffar Khan, who is fighting for the
freedom of Pakhtoonistan. I take
this opportunity of sending my greet-
ings to workers and peasants in East
Bengal who are fighting for the free-
dom of East Bengal from the domina-
tion of Rawalpindl. We should sym-
pathise with these people. As long as
Pakistan continues like this under the
influence of big powers, she can never
be friendly to India, Therefore, it is
the duty of the people of India, it is
the duty of the Government of India,
1o sympathise with the freedom-lov-
ing people and fraternise with the
freedom-loving people in Pakistan.
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I regret to say that when we had
our trouble with Pakistan, we often
talked of Pakhtoonistan and Khan
Abdul Ghaffar Khan. Today, nobody
talks of Khan Abdul Ghaffar Khan. I!
is an insult to that great man. Do you
think that Khan Abdul Ghaffar Khan
is going to be the stuoge of the Gov-
ernment of India? Those who think
like this are living in a delusion. Much
has been said aboul our relations with

our ancient maslers, the United
Kingdom and with our new friends.
the USA. 1 have great admiration

for the country which has the mother
of the Parliaments. I have great ad-
miration for the country which pro-
dused Lincoln, Jefferson, Roosevelt
and Kennedy. But I realise al present
that Americans think that India’s diffi-
culty is Yankee's opportunity. Let us
tell them that we need food, but at
the same time let us also tell them that
the Indian people are prepared to
face hunger, starvation, forced mar-
ches and death but wil] not compro-
mise their sovercignty before PL-480
wheat. Let us tell them in so many
words that we have our many diffi-
culties and we can tighten our belts,
but we sha'l not surrender the right
to be free, before the fertiliser deal.
These are the things which should be
thoroughly examined by the Ministry
of External Affairs so that we do not
compromise or surrcnder our freedom
or sovereignty.

As for our relations with the United
Kingdom, everybody knows very we!l
what they have been. We have seen

the role of the big brother of the
Commonwealth when Pakistan had
committed aggression on this coun-

try. We have seen the role of the
Patton tanks also. Therefore, once
bitten, twice shy, India should realis:
what America and the United King-
dom mean towards India

During the conflict with Pakistan,
there was another country which
showed hostility towards this country.
I refer to the Federal Republic «of
Germany. They are also behaving in
international politics as big brothers



312791 D.G. 1966-67 VAISAKHA 5,
and us$ rich people; they also think
thal they can purchase the under-

developed and poorer countries,

I would appeal to the Minister of
External Affairs that he should revise
our attitude towards the German De-
mocratic Republic. The German De-
mocratic Repubiic is offering us  the
best possible terms for trade, the best
possible terms for cconomic aid and
the best possible terms for credit. But
T fail to undersiang w.y the bureau-
crats in the South Block are shy to
recognise the Democratic Republic of
‘Germany. After all, do they not re-
alise that the two Germanys have
come to co-exist? Or is it that the
pressure of the West j3 over them?
Or is it that the relations of the bosses
in the South Block with the Uaited
Kingdom make them shy to recognise
the German Democratic Republic?

1 hope and trust that our Prime
Minister who has been brought up in
a democralic tradilion, our Prime Mi-
nister in whose veins runs the blood
of that man who stoud up on the ashes
of Barcelona, and who while the Spa-
nish Republic fell, warned against the
danger from Hitler, will also realise
the new danger from the Federal Re-
public of West Germany which is
being armed to its teeth by the
Anglo-Americuns who are opposed to

socialism ang tu other progressive
forces.
Before 1 conclude, 1 once again

congratulate the Minister of Ex ernal
Affairs  on  his achievement. Once
again, | congratulate our greal Prime
Miniiter on the wonderful trip that
she had to the Soviet Union, to the
United Kingdom and the USA. But at
the same time, I wou'd appea) to her
and also to the Minister of External
Affairs 1o be more realistic about our
altitude towards the United Kingdom
and the USA and o look moure and
more towards those people who have
common ideology, and who have got
<common bonds of socialism and soci-
alist thinking.

Shri Frank Anthony (Nominated—
Anglo-Indians): I am gorry that the
Prime Minister is not here, be:ause
A9 (AD LSD.-4
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I would like to pay her a weli-
deserved tribute for what I feel was
a very successful debut on the inter-
national stage. Quite frankly,
because of the many factors involved,
her task was not only WJifficult but her
task wus delicate. Quile Trankly, 1
was a littlle anxious that amid her
many engagements, press interviews,
having necessarily to make off-the-
cufl statements, she might, because she
was npew to her difficult assignment,
say something that might give offence
to this country, amd to our sense of
self-respect, and might give offence to

friendly  governments. Because of
that, I scanned rather anxiously the
press reports. Quite frankly, 1

scrutinised them with the meticulous-
ness of a lawyer looking for loopholes
and for chinks. I was wery happy
when 1 found that I could find no
statement which was really repugnant
to our self-respect or which could
weaken our position abroad.

Actually, it I may say so, using a
pupular idiom, the Prime Minister was
not guilty of a single gaffe, although
we might, because she was making
her debut, have forgiven her one or
two. I find Shri Ranga is not here,
but may I say, with great vespect 1o
him, that his criticism of the Prime
Minister's stalement op her :isit
abroad was not only unfair, but tn me
it was rather ungenerous. What Shri
Ranga seemed ip imply was that the
Prime Minister had come back empty-
handed. But that is precisely why I
would commend the Prime Minister.
[ ?eel that her approach and her state-
ments were right. She deliberately
did not flaunt the begging bowl; on
the other hund, what she sought to
do was to remove misunderstandings,
to create larger areas of understanding,
and in doing that, I believe she
enhanced the appreciation of India's
foreign policy. I Shri Ranga is
thinking in terms only of aid, in the
final analysis, because of that enhanceq
appreciation of our policies, we might
perhaps well get much of the assis-
tance that we need in the gigantic
tasks that face us.
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I belicve that what the Prime
Minister did was quite right. She
stressed the fact that India’s role is a
crucial role, that our position is a
vital position, and that the very fact
that we are seeking to make a success
of the largest dem.ocrar:y in the world
is a vital contribution to world peace.

May 1 say this that today when in
our political behaviour, there is so
much abrasiveness, so much almost—I
gay that with regret—deliberate
crudity, when vulgar language and
coarse behaviour seem to be at 4 pre-
mium for certain sections, not of this
House, but outside, and inside the
legislatures, the fact that the Prime
Minister performed her task with
grace was a not inconsiderable asset?
I believe that because of this grace,
her reception wuas a warm one, not
only by the American Government
but by the American people.

I was also happy that the Prime
Minister showed no tendency to ponti-
ficate, to lecture to the American Gov-
ernment as to what their policy should
be on South Vietnam, beyond reiterat-
ing our hope that we have a wvital
stake in this vulnerable area, reiterat-
ing the hope that there would be a
just and peaceful golution. I feel that
every right-thinking ecountry—angd 1
deliberately exclude China—is anxious,
as we are, that this conflict in South
Vietnam should not escalate inty a
world conflict; at the same time, we
cannot, we dare not, run away f{rom
the grave implications of South Viet-
nam being overrun by the Viet Cong,
supported as they are by regular North
Vietnamese troops and by massive
military aid from China.

I am one of those who are unhappy
about the political instability in South
Vietnam, But that is no argument for
saying that because there is instability
in a particular country, it should be
made the subject of subversion and
of aggression. If we accept that
thesis, then it will be an open invitation
not only to China but lo her satellites
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assisted by China to overrun not only
South Vietnam, Laos and Thailand,
but after that perhaps Burma and
Malaysia. As T said on a previous
occasion, once that process is set in
motion it will only be a question of
time when the Communist Chinese
noose will be drawp tightly and ever
more tightly around India's own neck.

Unfortunately, there are no signs of
Hanoi being prepared to come to the
conference table. And I am conviné-
el that China will do everything that
is possible to prevent Hanoi from
coming to the conference table. 1 hope
the Minister of External Affairs will
take note of it, that India does not play
the role that she can play; I feel that
India, as the Chairman of the Inter-
national Control Commission, can play
a not negligible role in persuading the
Russians «*play a role. [ feel that in
South Vieluim. the Russians can be
persuaded {o play a decisive role,
despite what China may seek to do. T
believe that the Russians are as
desirous as we are to checkmate
Chinese subversion and aggression in
Asia. I¢ Russia can be persuaded to
use her influence, there can be a con-
ference, provided—I say this advisedly,
probably to the chargin of my hon.
friend, Shri Hiren Mukerjee,—there is
no insistence on American troops
being first withdrawn, because if
there is insistence on American trocps
being first withdrawn, it will be the
same as demanding unconditional sur-
render from the people of South Viet-
nam. But if there is not that pre-
condition, I have no doubt that the
Russians, #f they want, and with our
persuasion, can bring the partie; to
the conference table. After that, there
can be a withdrawal not only of
American troops but also of North
Vietnamese regulars; after that, per-
haps there can be a cease-fire guaran-
teed by the UN.

T was
Minister,

also glad that the Prime
while underlining India's
intention to observe the Tashkent
Agreement, both in the letter and
even more in the spirit, said that jt
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was too late for us to talk of & plebis-
cite in Kashmir. She said it categori-
cally—and I am glad ghe said it—that
two invasions in Kashmir have com-
pletely destroyed any marginal value
that former UN resclutions might
have had As I said on a previous
oceasion, I was one ¢ those who had
grave misgivings about the results of
the Tashkent Agreement. 1 said then,
and 1 repeat, that it was not a diplo-
matic victory. So far as India was
concerned, it was a deliberate, cal-
culated risk, a risk that once we
vacated large sirategic areas, once we
vacated strategic passes, Pakistan
would go back to her old bate-India
policies, as she has done today. As I
said on a previous occasion, the ink on
the Tashkent Declaration was not dry,
when not only the sabre-rattling
Bhutto but President Ayub Khan
when he got back 1o Pakistan, imme-
diately wrote a footnote to the Tash-
kent Declaration, having failed to get
what he had orginally insisted on,
some kind of a self-executing agree-
ment with regand to Kashmir; as soon
as he got back, he said that that was
the dominant item,

I know that most Members of this
House do not study their briefs very
closely, including Members on the
Treasury Benches. But I have re-
studied the Tashkent Declaration, and
for anyone, including President Ayub
Khan to say that Kashmir is the
dominant item of the agreement is to
say something which is not only
palpably untenable but js also palpab-
lv disingenuous.

Let me bricfly cnumerate what we
said so far as Kashmir was concern-
ed. In para I, all that we said was
-~thiz was not the agreement, in this
para—that Jammu and Kashmir was
disct:lssed and each side put its res-
pective position. Then we come to the
agreement. In para II what we said
was that there wouly be an agrec-
ment. The agreement started irom
para II of the Tashkent Declaration.
It was that there would be a with-
drawal of all armed personnel to the
positions held before the 5th August.
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Para III was an agreement in princi-
ple of non-interference in internal
affairs. Para IV was the agreement
to discourage propaganda by either
country against the other. Here 1
regrev to say that as soon as nhe got
back, President Ayub Khan broke this
specific item of the agreement by re-
surrecting the old hate-India cam-
paign. Article VI—I do not think
even the External Affairs Minister has
underlined it—is in my respectful
view, the heart and core of the
Tashkent Agreement.

In para 6 this is what we said. We
would consider measures for the res-
loration of economic and trade rela-
tions, communications, cultura] ex-
change That was para 6. We also
said in para 6 that we would take
the existing

measures to implement
agreements. This was. as I say, the
heart of the agreement. Both parties

boung themselves sulemnly by para 6
to explore this large arvg for increas-
ing goodwill and co-operation between
the two countries. And, in fact,
India has sought to do that. We
have sought tg improve trade and
economic relations. We have sought
to restore rail and air trafficc.  We
have sought to release impounded
cargoes  and  goods. But Pakistan
deliberately refuses to implement
this,

As I said, 1 was of the view—I do
not think Government agreed—that
from the very beginning, in training
guerillas, in training Mujahids and
gending them into Kashmir, Pakistan
was already in concert with China.
The fact that the Chinese. during the
Indo-Pakistan conflict. gave us on
ultimatum further reinforced that
view of mine.

I say this, that China has no inten-
tion of allowing Pakistan to implement
the Tashkent Declaration, for two
very good reasons. She will not, if
she can help it, allow Russia any
sphere of influence in Asia because
it is part of Chinese strategv. despite
what the Communists may say, to
claim exclusive domination of South-
east Asia. Sccondly, she will not
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sllow India to become stronger if ghe
can help it, because she realises that
India is the sole democratic bulwark
against  Communist domination in
Southeast Asia.

1 say this with regret, I repeat it.
1 was a member of the Indo-Pakis-
tan Conciliation Committce. As the
leader of a recognised minority, we
had more stakes than anyone else in
an entente, at least s detente first
between India and Pakistan, and ihen
sume kind of modus vivendi But 1
feel that Pakistan had no intention of
implementing the Tashkent  agree-
ment. She misled not only India,
she misled Russia. I say this also.
She gained very much more than she
lost; by implementing only para 2,
by gning back to the 5th August line,
she gained much more than she lost,
and after that she has no intention,
she neve: had any intention, of im-
plementing th: other parts,

May I say this that recently, a
little ironically 1 believe (or tne
Americans, Pakistan has shown with-
oul a semblance of any eguivocation
her concert with China? 1 do not know
how the Americans are reconciling
themselves to the fact that here is a
country, armed to the tecth presuma-
bly to contain communism, which gave
pride of place in their recent military
parade to Chinese tanks and Chinesc
planes; and, of course, pride of place
in no uncertain ferms, because the
Chinese planes were led by their Chief
of Air Staff.

Recently 1 was reading a  report,
presumably  authoritative, that the
Chinese have trained, o- are in the
process of training, at least 150 Pakis-
tani pilots, that they have gifted at
least 80 tanks to Pakistan. I feel that
this latest exhibition has only lifted a
corner of the e¢oncert. has only expos-
ed g corner of the concert between
Pakistan ang China, and we cannot,
we dare not. be under any illusion.

I see here, T will not name them,

that the Communists today are seek-
ing again to revive our illusions with
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regard to China, our illusions which
were responsible for our being caught
so utterly unprepared during  their
aggression in NEFA. T say this to the
Prime Minister that she cannot have
the illusion that her father had. We
dare not have them, we cannot, ]
have no doubt that Mr. Wilson will
continue to nurse his illusions, I do
not know whether they are illusions
oy pro but I sincerely hape that
avither the Americang nor the Rus-
siang will nurse any illusions or be
50 native as to nurse illusions about
the China-Pakistan concert.

May I gay just g few words more
about this? For us it is not only un-
fortunate but il is a grim fact, this
Sino-Pakistan concert, a fact of which
we must take full account in our
preparations and ip our policies for
the future

1 heard the Chinese radip fairly re-
cently. They acclaimed blatantly the
violence in West Bengal, because 1 can
understand it, because they knew, a¢
miny of us knew, that that viclence
was organised by g party which owes
allegiance to Chinese tactics and to
Chinese ideology, Evey more recently
they acclaimed blatantly the action
of the Mizo rebels. And I feel that
we can expect Pakistan to go glong
with China. Already they have given
aid and comfort, training and weapnns
ty the Nagas, and [ fee] thev will give
it increasingly to the Mizog bccause
they are in & position to do so.

May I say a last word about Rhode-
sia? 1 was one of those who said on
a previous occasion thay we could
expect Mr. Harold Wilsan 1o continue
to be ambivalent with vegard to Rho-
desia. I do not want to be personal
but in spite of his Yorkshire accent,
I have n» doubt that he maintains
hig double standards, one for the
whites and the other for the enloured.
Mr. Wilson is as much a dyed-in-the-
wool reactionary as the most reac-
tionary Tory Blimp. I am very glad
that gt the United Nations the Indian
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represeniative joined in the call for
the use of forcy against the White.
racist, rebel, minority Government of
Rhodesia, because M:. Wilson, as 1
say, has shown his kind of pigment-
ary  predilections, he has got his own
colour-inspired Immigration Act. And
we can be certain that he will con-
tinue deliberately to soft-pedal any
action against the White, rebel, mi-
nority, and I have no doubt that he is
not going to do gnything with regard
to the assistance given by the White
Government of South Africa or even
by the off-White Gove:nmeat of Por-
tugal, which will enable the Rhode-
sians  to break this blockade. And
therefore I hope India will play « de-
cisive role.

1 believe that even in the United
Nations there are double gstandards,
mme for the Whites and the other for
the coloureds, and that the oaly hupe
of the coloured people of Rhodesia is
concerted action first by the indepen-
dent nations of Africa using every
weapon they have, if they can  get
American help,—I do not know whe-
ther America will go along with Bri-
tain—but if they cannot, then with
whatever help we can give, especially
with Russiap help, because without
that I do not believe the White racist,
rebel minority Government is going
to be brought down.

Shri Ravindra Varma (Thiruvella):
Mr. Speaker, Sir, I support the De-
mands of the Ministry of External Af-
fairs. In doing so, I would like to join
my hon. friend who has spuken hefoqc
me. in vongratulating our Prime Mi-
nister on the considerable measure of
success that she has achieved for this
country during he: rerent visit to the
United States. There were meny in
our country who were, as my hon.
friend who spoke before me said, ra-
ther sceptical, that she was going out
for the first time on such an important

mission. Thig scepticism has been
scolched for all time because of the
consumated skill with  which our

Prime Minister conducted herself in
the United States.

I was, therefore extremely surpris-
ed yesterday to listen to the hon.

VAISAKHA 3, 1888 (SAKA)

DG. 19.4-67  j_.8og
friend oppusite, Mr, Mukerjee, who ri-
diculed her visit to the United States,
suggested  that she had  issued an
open invitation to the Uniled States
to vome and sel up a colony in this
country, and said that she wag on the
verge of betraying this pation's policy
of non-alignment.

Sir, this House is very much aware
of Mr. Mukerjee's deep devotion ty the
cause of non-alignment. In fact, gir,
if the Prime Minister had gone to the
United States, condemned, as Mr.
Mukerjee wanted, Herr Lubke, Presi-
dent of the Federal Republic of Ger-
many, 4% a war criminal, it she
had said that the demands of the Viet
Cong and China should be accepteq,
that the only menace to peace in the
world was the United States, and if
she had taken out her sandals and
pounded the desks in the President's
room in Washington as Mr. Khrush-
chev did in the UN, perhaps Mr.
Mukerjee would have said that she
had qualified to be considersd a
devotee of non-alignment.

13 hrs.

We have had this debate on non-
alignment before in this House. We gn
We on this side of the House
believe in  non-alignment because
non-alignment has stood this coun-
try in good stead, but that does
not mean tha! we think that all
the problems that this| country
may have to face at any time in his-
tory can be solved by a mere repeti-
tion of the fact that we believe in
non-alignment. It ig incumbent on
us loday when we exam.ne the de-
mandg of this ministry to examine
what are the conditions under which
we gre called upom to function wnd
act, what are the circumstances
which the world findg itselfl toda:.
Can we say today that the world is
divided into two warring camps, East
and West, one spearheaded by the
USSR and the other by the USA,
locked in total g¢old-ar, ruled by hat-
red and suspicion, poised on the brink
of a hot war, seceking friends on the
periphery to encircle each other, seek-
ing bases to smeak into each other's
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sky and spy, and to blast each olhers
industrial, economic and military pote-
ntial?

13.02 hrs.
[Mr. DepuTy-SPEAKER in the Chairl.
Sir, the fact iy that today there are
no monolithic camps in the world. I'he
world has witnessed the emergence of
new, independent focal centres of
thought. In the west, France has
emerged as & country which is think-
ing jndependently abuut defence and

internationa] relations. In the  East
the emergence of China i well-
known. The emergence of the third

world comprising of countries which
were under foreign domination, Com-
prising of countries which today conas-
titute the majority of the memberst.ip
of the UN, comprising of countries
which contain the majority of the
population of the world is g factor
that cannot be ignored when we try
tn say that the world is divided into
black and white. The emergence of
nuclear parily 'oT near parity Lotween
the US and the USSR, the emergence
of the struggle for influencs i1 the
third world and technological advan-
ceg in the realm of weaponry which
have made the need for a string of
bases superfluous are factors =hich
cannot be ignored. There is a sgni-
ficant outcome of these change; in the
world, If we examine thi; we find,
strangely enough, there jg g ommon
desire on the parl of the USSR and
the USA to :eek a modus vivendi. Can
we say today that the US and the
USSR .are poised against cach other,
trying to jump at each other’s .hroat?
There is much today that is common
between them. There is the common
interest in avoiding war berause of a
common realisation of the annihila-
tion that war canp cause.—not because
either of these countries has, like
Asoka abjured war for all time. There
is a ¢ommon interest in nuclear non-
proliferation; there is a commen fear
of China upsetting the balance of
hegemony in the world; there Ig the
common fear of Chinese thoughtless
and irresponsible bellicosity, Chinese
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willingness to touch off conflict in the
hope of embarrassing and embroiling
the USSR on China's side against the
USA; there is the common fear of
the diplomatic and military strains of
the tacties of limited war; there is the
common desire to maintain the UN.
Consequently, there ig a common de-
sire to contain Chinag which the US
shares with the USSR. This is an en-
tirely new factor which no country
can ignore except at its peril. Sir,
‘one of these two countries iz willing
to rely on military, ideoiogical and
economic means to contain €China,
while the other, Russia, is anxious to
confine itself to ideological and econo-
mic means and not to be compelled
or coerced to resort to mulitary means.
This is the basic reality of the inter-
national gituation which we cannot
ignore today. Therefore, the policy
which was fashioned gt the time when
the world was divided into ca:' und
west, depending primarily on mii tary
confrontation to extend idcological
trontiers, a policy which was fashion-
ed to meet the exigencies, of the
effects and remifications of such &
division has 1o be thoroughly re-exa-
mined today. In the fiftics, the two
big powers we:se interesied in wean-
ing countries from each other. The
US was interested jn weaning awvay
countries from Russia and the USSR
was interested in weaning away coun-
tries from the US. The US was nav ing
a string of bases around Russia. At
that time the US entered into an alli-
ance with Pakistan and supported Pa-
kistan on the queslion of Kashmir
and the USSR supported tne indian
case on Kashmir. What is the sitsation
today? What has happened in

course of the recent Indo-Pakistan
conflict? Both the governmenis Are
today anxious to befriend other coun-
tries, not to wean away the countries
from each other, but to wean them
away from China, The USSR wants
that countries do mot get friendly
with China; the US wants countries
do not get friendly with China. Botn
of them are quite willing to let the
other use her influence in the parts
ct the world where her Influence
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works so that countries are weaned
away from China. Pakistan is flirting
with China; Pakistan is flirting with
Washington and Pakistan is firing
with Moscow, Pakistan is proving how
the price of easy virtue can be pul
up in this world. Therefore, in the
.course of the conflict belween India
and Pakistan the big powers reatised
that Pakistan had to be weaned from
China. How can Pakistan be wean-
ed from China? As far as Indig is
concerned. India is a victim of Chinese
aggression and there is very little dan-
ger of India becoming friendly with
China. If the common objective
in the world is to wean awny count-
ries from China, it ig Pakistan which
is to receive special attention. Both
the USA and the USSR were theie-
fore keen to wean Pakistan away frem
‘China. Thig they could hope to do
only by vffering Pakistan the hope
that Pakistan would get from th m,
either of them or both of them to-
gether, what she could pot get from
China. The pbsession of Pakistan with
India is known. If Pakistan therefore
had to be satisfied, Pakistan had tn be
offered something which naturally
would have been at the cost of this
country. This is the history of Tash-
kent. 1 do pot want to cnter inco a
discussion on the Declaration or ana-
lyse what happened in Tashkent, In
Tashkent it was proved that Russia
wag the biggest gainer, diplomativ
gainer of the India-Pakistan conflict;
the USSR proved that she was not an
idle spectator; she proved that she
was willing to take initiative; she
proved that in fact she was the only
country among the big powers which
could take jnitiative and get a favour-
able response from the two countries
which were in confliet.  She proved
that she was willing to offer her good
offices, that she was willing to exert
diplomatic pressure; she showed to
Ching and the United States that she
was the big power that counted most
in this part of the world.

Now, Sir, as far as this country 18
concerned, we have to realise that
when Russia offered her good offices,
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it certainly” meant a departure from
her well-established and well-recog-
nised poaiuor_l in the past. It was well
known that in the past Russia  had
always supported the Indian stand on
Kashmir. I want India to be friend-
ly with Russia. I know that Inaia
has received enormoug economic and
technical passistance from Russia. 1
know that at crucial times when we
were agbout to be dragooned o. black-
mailed by the monopolistic powers of
the west, it was Russia which came
to our rescue and enabled us to in-
dustrialise  bur country on certain
fronty where the west was not wil-
ling to help us, I grant all this, dut
it is not possible for me as an Indlan
to ignore the fact that there has been
a shift in the Soviet attitude on Ka-
shmir. In 1955, when Bulganin and
Khrushchev came to this  country,
speaking in Srinagar they said that
Kashmir was an integral part of India
and that the Kashmir question had
been settled for all time. Time and
time again they said this in the UN,
and they were quite-willing 1o use
the much-hated veto to see that no
other kind of opinion wus expressed
by the UN. The report of the minls-
try says that the view of the USSR
remains the same on Kashmir. But as
far a3 Yugoslavia is concerned, there
is another version in the report. It
says Lthat Yugoslavig condemned Pa-
kistani aggression, and gave clear and
forthright support to India. Sir, when
a country is willing to offer its good
offices—iwo countries which are en-
gaged in combat, it clearly means that
that country has perved notice *hat it
no longer identifies its position with
that of either of lhe two countries.
Nobody can be so naive as to believe
you if you say on the one hand “I
identify my position with that of one
of the two parties to the combat and
yet, on the other hand, T want you to
believe that 1 am neutral and I offer
my good offices to you”. Therefore,
when the USSR offered its good offices
it became clear that she was serving
notice on this country that she was no
longer identifying her posi‘ion  with
that of India on Kashmir. There has
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therefore been a degree of change. If
the original position of the USSR was
hundred per cent the same as the
Indian position, any change away from
the position of India could only be a
change towards the position of Pak-
istan,

Shri Joachim Alva (Kanara): We
must be thankful to the USSR. The
US and UK had armed Pakistan to the
teeth. (Interruption)

Shri Ravindra Varma: That does
not mean that we are bound down to
be slaves. This is the Indian Parlia-
ment, and 1 am discussing the ques-
tion here from India's point of view. I
cannol take the position that because
(Shri Joachim Alva. But for the mas-
sive armed USA assistance to Pakis-
tan, we would not have been in this
pass today) the hon. Member will
have his say, and he need not now
jump into the gun—we have received
support or help or assistance from
one country,—and certainly, as a self-
respecting Indian, I cannot take the
position—I am bound down for all
time, I cannot throw dust in my own
eyes. This country cannot throw dust
in its own eves. 1 shall not deal with
this quesiion at greater length.

MNow, Sir, let me turn to the Tash-
kent agreement and its fulure. Every-
one of us wants peace, and we were
happy that the Tashkent agreement
to some extent led to some Kind of a
situation in which therc was some hope
that there would be some kind of
peace. I grant it. But that is gquite
different from saying as Shri H. N.
Mukerjee said yesterday—that ‘“we
cannot satisfy ourselves by saying
that the Tashkent agreement is there,
that would be enough. We have to
find out ways of taking further ini-
tiatives both in the case of Pakistan
and China.” What is the Tashkent
agreement? It is admitted that it is
not a no-war pact; in fact we wanted
a no-war pact. Pakistan was unwil-
ling to accept the offer. It is admitt-
ed that the Tashkent Agreement is
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not a renunciation of force for all
time. It is admitted that it is not even
a treaty of friendship. It is a mere
reiteration of the gbligations of the
United Nalions charter. We cannot
forget the fact that these obligatiens
existed for the last two decades. It
was not at Tashkent that we signed
the UN charter. These obiigations did
not prevent Pakistan from mounting
aggression on this country, not once
but many times, and refusing to va-
cale the aggression for many years
Al] that we got out of Tashkent was a
reiteration of the obligation: of the
United Nations charter. I do not want
to go inlo the question of withdrawal
of forces to the August 5 line, nor do
I want to go into the gquestion as to
how, time and time again, after the
conclusion of the agreement, subse-
quenl to it, Pakistan made it clear
that they did not agree that Kashmir
would be regarded as part of the
Indian union, and that, on the other
hand, they still reserved to themselves
the might to aid insurrection and re-
bellion in Kashmir, etc. The subse-
guent conduct of Pakistan is one that
should open many cyes. The scorch-
ed earth policy that she adopted whem
her forces withdrew the poisoning of
drinking water, Pakistani spokesmen
denying that the Tashkent agreement
referred to non-interference in Kash-
mir, asserting their right to help the
rebellion in Kashmir, and helping
and assisting the Napas and Mizos
with weapons, the recent troop move-
ments on our fronticrs, and the per-
sistent refusal to discuss matters other
than Kashmir.—uall these are things
which we cannot ignore. Sometimes,
therefore, in view of Pakistan's pro-
clivities and the irrefutable cvidence
supplied by Pakisian, afier the Tash-
kenil agreement, one is apt to wonder
whether, at Tashkent we were not
inveigled into making a series of un-
ilatera! concessions in return for a re-
ference to the Old Testament. Whe-
ther militarily it was nol a voluntary
resumplion of vulnerability, and dip-
lomatically a return to the era of
gullibility, I do hope that the way
we formulate our policy in the future
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will prove that these are assumptions
ur fears are unwarranted.

Sdr, | want to conclude by referring
1o the fact that in view of the chang-
ed situation, in which joint ventures
and moves by interested big powers
might create a situation in which we
wiil have to work on an entirely dif-
ferent basis, it is necessary for us
to review our foreign policy and to
sec whether there is sufficient resili-
ence and flexibility in our policy to
deal with the new dangers that the
new division in the world poses, espe-
wially to the programme and the poli-
cies of less powerful nations, the dan-
ger thal the two big powers may,
whep they choose to act jointly, at-
tempt to ¢ oke all channels of cssen-
tial aid and dragon the weaker na-
tions into acecpting their views.

Mr. Deputy-Speaker:
Member's time is up.

The hon.

Shri Ravindra Varma: I am conclu-
ding. The sovereignty of such coun-
tnies may very well be in danger in
the future. Their territorial integrity
may be in danger. This might have
happened to India in 1965. But this is
a lesson which the smaller nations of
the world cannot ignore in future. The
real struggle, therefore, is for the as-
sertion of our right to be what we are
entitled to be. It is very clear, there-
fore, that we have to strengthen the
base of our economy and our defence.

I wish to conclude, therefure, by re-
ferring to what the hon, Member for
Jalore said yesterday, the fact that
the chalicnges today have proved that
if India is to have an independent,
effective foreign policy, she must be
able to achieve self-reliant progress,
not depending totally, cither on the
west or on the east, We must be able
to build up economic and industrial
progress on the basis of pational self-
reliance. This alone will enable us to
have sufficient defence potential and
therefore to pursue an independent
foreign policy.
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Shri Hem Barua (Gauhati): Besides
being statistical, the Ministry’s report
should give a broad outline of gov=
ernment policy towards the problems
that affect us vitally, Although this
report is an improvement on its car-
lier counterparts, ] would say that it
hus a long distance to iravel yet.
Whulever that may be, on page 31,
the Government has enunciated its
policy towards the imbroghio in Viet-
nam on the basis of the replies given
by the External Affairs Minister on
the floor of this House. There is a dis-
turbing news about it in the New
York Times in which it is reported
that the policy statement as adumb-
ruted in this report is different; that
the American Charge d'Affaires in
Dethi hurrird to the Foreign Minister
and 1o the Foreign Secretary. It is also
reported that our Foreign Minister ex-
pressed regret and said that the sta-
tement that calling for the withdrawal
of American truops f{rom Vietnam
“was an unfortunate mistake and that
did not reflect the official position on
Vietnam." 1t is alsp reported that our
Foreign Secrctary said thal this re-
port was drafted by a junior officer in
the Ministry who was reprimanded
for this policy statement on Vieinam.
If the report in the New Yorl: Times
is correct. then. it raises two very
significant i;sucs. One -is, who is res-
ponsible for this report submitted 1o
Parliament; is it the Foreign Minister
or the Foreign Secretary or somc
junior officer in the Ministry; second-
I¥,....

Shri Swaran Singh: A clarification
can avoid all this. The New York
Times report is incorrect; I never ex-
pressed any regrel to him nor, has the
Foreign Secretury ever reprimanded
any junior officer. All those things
that appeared in the press are incor-

rect. No argument need be built on
that.

Shri Hem Barua: I am very happy
to hear this, But I would like it if the
hon. Minister contradicted the report
as soon as it was published, 1t was
not contradicted, and even an oppor-
tunity was not ceased to contradict that
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report here in this House. Whatever
that might be, T am interested in
knowing another thing also; whether
the Government have amended our
policy on Vietnam at the American in-
tervention or not. If they have amend-
ed our policy on Vietnam, as laid
down in this report, then my question
is, how could Government do it
without referring the matter to Par-
liament. If the Government have not
done it, I would be very happy to
hear that.

Somehow or other, our foreign
policy does not reflect our national
needs. The signal failure of our fore-
ign policy is to define the basic mi-
nimum of national interests in inter-
national affairs. It is always flexible,
elastic and ready to suil other peo-
ple’s interests rather than ours. I am
sorry to say that decisions are taken
on international matters to suit other
people’s interests and not ours. May
I say, our foreign policy is like inst-
ant coffee, which is always ready to
suit other people’s pleasures, whims
and temper. Our national interest, I
fcel, we have betrayed and butchered
at Tashkent under Soviet auspices. If
our national interests were not but-
chered or betrayed in relation to
Vietnam under American intervention,
as reported in the New York Times, 1
shall be very happy to hear that.

Mr. Shastri, the architeci of the
Tashkent Declaration, is no more with
us today. A great son of India has
passed away at a distant land. Did
Mr. Shastri die of physical strain? No;
Mr, Shastri did not die of physical
strain. He died of emotiona)l strain, As
a clever and intelligent statesman, he
knew that the Tashkent Declaration
was going to be a massive fraud per-
petrated on India. Truc it is that Mr.
Shastri has sacrificed his life on the
altar of peace at Tashkent. That does
not mean we should be sentimental
and close our eyes ostrich-like to the
loopholes and lacunae al] too visible in
the fabrics of the Tashkent Declara-
tion. I am sorry to say that our gov-
ernment seem to have pinned their
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faith too much on that particular
clause in the Tashkent Declaration
which speaks of non-interference in
the internal affairs of a State and they
seem to think that that particular
clause embraces Kashmir also. My
submission is, does Pakistan think in
a like manner? The reply is, no. Ar-
cording to Pakistan, Kashmir is a dis-
puted territory. I am sorry to say that
by discussing Kashmir not only in the
capitals of the world like Washing-
ton, Moscow and London, but also in
places like Tashkent and Rawalpindi,
our government have supplemented to
this viewpoint of Pakistan. If Kash-
mir is an integral part of India, which
it is, why do you go about discussing
Kashmir in season and out of season,
here, there and everywhere? Is it be-
cause Pakistan has called it a disput-
ed territory and you are not sure of
vourself?

President Ayub Khan alsp has
hailed the Tashkent Declaration as
the opening of a door to a dialogue
on Kashmir. He has lived up to the
promises and assurances he had given
to his people.

The Pakislani aggression of Septem-
ber, 1965 has brought another relevant
fact into focus. India does not have
a single friend in the world. This is
what our foreign policy has achieved
so far. Not a single nation of the
worl!d, not to speak of condemning or
accusing Pakistan for committing
aggression on India, even gbjected to
Pakistan’s commission of agression on
India, whereas nations of the world,
big and small besides Indonesia and
China turned to the active support of
Pakistan against India. We know
about Saudi Arabia doing a little bit
of gun-running. We know about the
acrobatics of Jordan. We know Saudi
Arabia has offered a loan of 100 mil-
lion dollars to Pakistan to buy arms
and ammunition. In our case, we did
not have any support from any quar-
ter. Even our friend from Britain, Mr
Harold Wilson, came out with an ebul-
lient statement condemning India for
allegedly committing aggression on
Pakistan, which India did not do. In
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spite of what Mr. Harold Wilson's
High Commissioner in Delhi, Mr.
Freeman, might say, the statement of
the British Prime Minister remain, I
am afraid, Mr, Harold Wilson is a pri-
soner of the British past and also a
prisoner of the 18th century British
imperialistic ego. When Mr. Harold
Wilson behaves in this way, I have an
apprehension that this Commonwealth,
aboul which people talk so much.
might go the way of the holy Roman
Empire. What is common about the
Commonwealth, except the common
conference table? | do not find any-
thing common about it. India must say
in a straight forward way that if the
senior partner in the Commonwealth
Britain behaves in this partisan man-
ner, it will be impossible for India to
continue as a member of this. what
should 1 say, luxury club.

Today it is a fact that the Tashkent
Declaration is passing through a pro-
vess of steady erosion and that too
because of the Chinese collusion with
Pakistan getting more and more in-
tensified. What does China want
about Kashmir? China wants Kashmir
to be converted into another Vietnam,
Pakistan playing the role of North
Vietnam. With Pakistan's help, China
wants to wage a war by proxy against
India. Both these countries, China
and Pakistan, find sordid pleasures in
India’s pains. Both these countries are
interested in destroying our poiitical
and economic system, Within the
brief period of 26 monaths, 10 regimes
have toppled down in Africa, 6 includ-
ing Ghana in the briefest period of
three months. All this makes it impe-
rative for us that we should defend
our democracy not only by intensify-
ing our military strength but also by
making our forcign policy a dynameo of
national interests.

There are people in India, whose
reasons are misterious and [ do not
understand them, who argue that in
the spirit of Tashkent there should be
a pact of peace with China also. Peace
at what cost? With 14,500 square miles
of Indian territory under the forcible
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occupatien of China, peace at that
cost? Mr. Nehru said, I remember,

that there can be ng talks with China
unless and until the territory forcibly
ovcupied by China is vacated. But I
am sorry to say that his daughter,
Mrs. Indira Gandhi, announced from
the same seat that she is prepared to
talk with China. Talk with China 2n
what grounds?

An hon, Member: Colombo
sal, »

propo-

Shri Hem Barua: Colombo proposal
is dead like dodo. Try to read and
understand. She said she is prepared
to talk with China. On what condi-
tions, 1 do not understand. Once she
made a memorable statement that the
withdrawal from Haji Pir is a small
thing. 1 just want to ask her if she is
guing to say the same thing about
China. With 14,500 square miles of
our precious territory under Chinese
occupation, for peace, is she going to
do the same thing?

It is very often claimed that it is
India who taught China the philosophy
of co-cxistence. But I would say
China must be a very bad pupil, for
she learnt nothing. If at all she learnt
anything, she only learnt to co-exist
wilh America in the matter of sup-
plies of arms to Pakistan. In Pakis-
tan, Chinese arms blissfully co-exist
with Amcrican arms against India.
Next time if there is a confrontation
with Pakistan, possibly our Indian
jawans would have to face both the
Chinese and Amcrican tanks on the
battlefield.

The report says that we are de-
manding through the UN the restora-
tion of human rights for Tibet. I con-
gratulate the government on this bold
statement. But I would want our Gov-
ernment to go a step further and re-
pudiate Chinese suzeranity over Tibet
under the changed circumstances. If
China cap demand self-determination
over Kashmir, why can't she say the
same thing about Tibet where mas-
sacre of the people has almost be-
come a rule of law.
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Then, Sir, may I know il ous Gov-
ernment have any idea about the
Chinese nuclear probabilities or possi-
bilities? If Mr. McNamara is Lo be
believed, then China is going to have
medium sized ballistic missiles on an
operational stage by 1967 and China is
going to have inter-continental mis-
siles by 1975. On the top of that, there
is the disturbing news that Pakislan is
going to explode her atom bomb in
1968. There might not be any threat of
nuclear destruction against us today,
but, then, why don't you think of the
future, 10 or 15 years hence? By our
inapt policy or lack of vision and fore-
sight, have we the right to expose our
unborn generations to Chinese nuclear
destruction? Mr. Shastri made a sug-
gestion of a nuclear umbrella jointly
to be guaranteed by America and
Russia. Somehow or other that idea 1s
fading very fast; rather, I would say,
that that idea is sinking into the sea
of oblivion even without a bubble, and
I have an apprehension that even it
that nuclear umbrella is jointly guar-
anteed by America and Russia that
umbrella might not open for us when
the rains actually sct in, yet, then, I
would say it that the Chinese nuclear
threat to this country is more politi-
cal than military.

Now, I would say, our foreign po-
liey, if it is to be truly non-aligned,
must nol suffer from any emotional or
psyvchological bias townrds this bloc
or that bloc, towards this nation or
that nation. Unfortunately, it suffers.
The ghastly treatment meted out to
the President of Israci is an instance.
We have not accorded diplomatic re-
lation tn Israel, so have we not ac-
corded dip!omatic relations 1o East
Germany. But when a high  official
delegation or high officers of the
Indian Government can go to Palam
airport to reccive a trade delcgation
from East Germany, why was this
shabby treatment meted out to the
head of a State? Do you think the
head of a State does not deserve more
courtesy than a mere trade delega-
tion? Unfortunately, our foreign po-

licy suffers from doube standards. 1
hope and trust that Shri Swaran
Singh, wour Minister of External

Affairs, who is straight like a peneil.
wil' introduce some of his pencii
straightness into our foreign  policy
and make it a dynamo of strength

Sir, I want to say certain thing:
about Nagaland alsu. but since there is
ne time I would say only this much.
The other day the Minister of Exter-
nal Affairs, speaking about the cele-
bration of Republic Day on 22nd
March in Kohima, capital of Naga-
land, said that 22nd March does not
have any spevial significunce for the
Nagas. But that was a wrong state-
ment 1o make. 22nd March has a spe-
cial significance for the Nagas because
it was on this day, 22nd March, 1958,
that the Cunstitution of frec Nagaland
was adopted and in fact it was on this
date that the Federal Government
wus established. 1 have a cupy of the
Press report that was released on 23rd
March 1856 with me, which for want
of time [ am not reading out though I
would have liked to read it out

Shri Joachim Alva: Sir, recently, on
Easter Monday, Irish Citizens celebra-
ted the 50th anniversay of the Easler’
Rebellion of Ireland in Delhi's Cat-
holic Cathedral. There was an impre-
ssive ceremony In the catherdal here
when they commemorated the sacri-
fices of twenty Irish marlyrs who
were cxecuted fighting the British.
Then an Irish Jesuit orator spoke from
the pulpit. [ am a praclising Christian
but T rarely hear all the scermoens.
perhaps sometimes one goes aslecp.
But I could not help hearing the re-
markable sentence that he uttered.
This is what he said. I would like our
peop'e outside India to hear this.
This is what he said:

"We shall not  seck avarice, we
Irish-men shall not seek self-interest;
we shal] make friends everywhere,
we shall become persona grata where
we go."
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That should be our molto and that
motto is n  consonance With our
ancient culture and  history. Today
India has to do cverylthing in  her
awn gelf-interest. But  the moment
Indians put their gaze outside their
iand, the moment they step outside
thewr land, they must become personc
grati, they must become favourites
everywhere, they must not seek ava-
rice and they must not show any self-
nierest

A week after that | heard also a
sermon by the first Indian Anglican

Bishop cunsccrated in  the Dethi
Cathedral from where British Viee-
roys once lorded over India.  This

is what he said. He said, “pcople with
no visien shall perish™. 1L 15 time
these visions, these ideals come back
1o our mind in  dealing  with our
fri-nds, in puarding our liberty, In
making our couniry great  and also
woeuarding our security,

Today, von aceount of the matchless
N.hru appeal lp the masses of India
and also Lo our friends, Lthe peoples and
jewl v« abroad, our Prime Minister
has been able 1o have 5 very success-
ful tour. She has becn very unusually
lucky also. We cannot couni the tour
i terms of dividends. There may be
vases like the Indo-American Founda-
tion which we may not like.  But she
did make a successful tour of the
capitals of the world, without seeking
for dividends and on'y seeking on the
grounds of idealism.

Wi have a Foreign Minister, strai-
usht uni honest as my hon, friend
ther  suid, who has been feeling his
feet und aided by the able Minister
of Stat who has risen from the ranks.
I wou'd even say that their Ministerial
runks cou d be strengthen:d because
the foreign lands are so vast and
‘he'r eves may by cas: abroad,

Now, let us see how we have liten-
wified our friendship. We must inten-

VAISAKHA 5, 1888 (SAKA)

D.G. 1966-67 12816

sifiy our friendships with Asia-Africa
continent .on the right and left. So
that we may become strong. How can
we become strong” There are 14
powers among the Arabs und more
than five-eighths of the oil of the
capitalist world is controlled by four
of these Arab powers including Iran
though it is not Arab, and the mono-
polistic powers of the west are worried
about that, and all our troubles arise
from that.

Now, il tomorrow Kerala becomes
comp'etely Communist, are they
going to rain bombs pn India?  Is
China going to rain bombs? So aiso,
is America going to rain bombs? In
that process, are we going to be jam-
med betweosn  the two? [ was the
first man to raise my voice on the
floor of this House in 1953 condemn-
ing Napalm bombing in Indo-China.
All Asians are our brothers, of our
flesh and blood and we cannot a’low

any couniry to be bombed in that
fashion,
Shrl Shinkre (Marmagoa): Why

worry about others, worry about wur
own problems (Interruption).

Shri Joachim Alva: We would like
USA and North Viet-nam to go on the
confercnce table. Do you mean to
say you are not worried about anybody
being bombed? If we say we are not
worried about other people being
bombed, then we will start our own
destruction one day. Mora] dividends
comg very swiftly,. When you do not

raise Your voice against injustice
clsewhere, you shall get injustice
yourself. ~The Ramayana says, this,

the Mahabharata says this. You have
for gotten all that. This is what Lord
Ramg and Lord Krishna preached in
this land. The Viet-namese are the peo.
ple of Asia, are our friends, our flesh
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and blood. When they are bombed, it
i5 time we said something about it;
because a situation may arise when
both China and America may seek
mastery over this land and bombs
may rain on our heads. What shall we
do then?

So, we have to make friends from
Burma right up to Australia, includ-
ing Japan. [ think our Minister of
State had been to South East Asia. It
is a good thing that he went round to
these countries, We must seek friend-
ship right from Burma and Japan to
all the South East Asian countries.
If we make friends with these coun-
tries, even though we may nol get a
dividend in gold and silver, our posi-
tion wil! become stronger.

There are a few knotly problems
facing this country. One is the recog-
nition of Israel, GDR and other
countries, It is said that the powers
of the west do not permit any newly
liberated countries of Asia-Africa to
become anti-western, The moment
you become anti-western, they do
away with you. They did away with
President  Ben  Bella. President
Nkrumah had also gone away. Presi-
dent Sukarng with all his foibles,
weakness and strength, is also
on the way out. This is the position
which we have to consider. When
these countries achiove independence,
when  they enjoy freedom. the
moment they asseri themselves in a
way which is not to the liking of
the, west, they manipulate, they man-
oeuvre, they bring about such a situa-
tion where the Ilcader concerned
is knocked out of the pedestal

But for the massive arming of
Pakistan by the United States, we
would have never had this trouble.
Even China thought that we would
be falling into their bag and began
to get away from us. When the
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question of Dalai Lama came, though
the Chinese committed aggression, all
the time they were thinking that se
were on the side of the Americans,
that Americans will bomb their cities
and they will have to run like mad
dogs. That is the position. Let us
not ignore the position. Because of
the massive arming of Pakistan by
America all the trouble started. Pandit
Jawaharlal Nehru went on protesting
and protesting, morally protesting and
pointing out to President Eisenhower
the dangers implicit in that aid pro-
gramme. But President Eisenhower
said that Pakistan shall never use
those arms against us and yet we
have comg to this pass. So, all the
troubles started from the original
sin  which today they are irying to
gloss over. But for the countries of
Eastern Europe showing us their
sympathy and help, we would have
been in g difficult position. The
United Kingdom was not interesied
in us, nor France, nor Hol'and, nor
America. But Russia helped us in the
trouble, with their MIGs. So. let us
not ignore our friends.

My hon. friend talked of the recog-
nition of Israci. He wanted 1o clasp
to his bossom Rs, 45 lakhs of trade
with that country. But what about our
Rs. 100 crores of trade with the Arab
world, if we are to think in terms
of pounds shillings and pence? Apart
from that, the WUAR has its own
troubles, President Naszer is not sitt-
ing on a soft bed of roses. There is
the rebellion of the Mus!im Brother-
hood. Its President now has his back
to the wall in the battle and [ do not
know whether he has been shot
They have their own trouble. They
are not firmly on the saddle. There
is the Islamic Conference where in
Saudi Arabia and Pakistan arp trying
to brine some alignments. So, they
hava their own troubles in the Arab
world. Also, we cannot ignore our
friends, We have been friends for
years together. Egypt has suffered
quite a lot for us from 1950 onwards
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Let us not forget that past and let
us not belittle our friendship with
UAR

Israe] was born out of blood, was
born out of the sword. India protested
in 1948 that Palestine shall not be
divided, Naturally, we have great
regard for the Jews They have suffer-
ed intensely under the Nazi terrorism
in the prison camps of Auschwitz in
Poland. 5 million people perished there
and our sympathy and hearts go to
them. We must be sympathetic to
them. But vou cannot build a State
and plant it in the midst of the Arab
world with the help of the Marshall
Aid and American flnance. However,
that Israel has become a reality, we
should make efforts to bring Israel and
the Arab world together. WMy hon
friend was telling us: recognise lsrael.
send diplomats, as if that will solve the

problem. If it will solve the problem,
well and good. but it will not  But
let us try to bring Israel and the

Arub wor!ld together. No ong denies
my hon. fricnd the right of champion-
ing the cause of Isracl which is a
friendly country. But let us help all
the countries and try to solve the
problems of that region.

Coming to GDR, we would very
much like GDR to be recognised and
it is better to be early than late.
But, all the same, there are certain
accounis to be settled. If GDR pub-
lishes maps showing the position of
Kashmir in regard to Pakistan and
our position in regard to China in a
different way so as to suit others,
than perhaps we have to revise our
thinking in 5 different way,

When united, Germany becomes a
formidable power, federal Germany
today has become a major military
power in Europe minus Russia, West
Germany today is extremely wealthy.
In Germany today the youngsters
with some Nazi leanings are coming
back again, They have got 10 per
cent votes in the new party. These
are the new trends. West Germany
today say that they are not guilty of
war. On the other hand, it was
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wonderful for v to hear GDR—their
Speaker came here and I heard his
voice clearly—saying that the Ger-
mans caused the war. This iz the
starting point, a very important point,
for us to judge what the future can
hold for us. The neyw generation of
West Germans says: “we did not cause
the war, you are partly guilty” and
that too in the face of the history
behind them' whereas GDR says “we
started the last war and created all
this trouble” So, we have to take
a dispassionate view of the whnle
matter and take a decision and it is
better to do it early than late in this
case,

Ching
navy in Asia.

today hag got the largest
It hag got about 40 to
50 submarines, We are far behind.
But what do we do? We have not
done anything in that dircetion,

My hon. friend, Shri Hem Barua.
found fault with the Prime Minister
for saying that she was prepared to
tnlk with China. T would like to
recall-to him what Pandit Jawaharlal
Nehru gaid, not once but 50 times,
“I do not want my door to be
slammed; T wany to continue the
dia‘ogue even with the worst ¢nemy™.
We do not want to keep the door
shut on peacefu: negotiations. We
want to carry on negoliulions so that
at least after some time there will
be peace and prosperity in the world,

Here I would say that I would like
the new Prime Minister 1o have more
of dialogues with Pakistan. We should
send delegations of Members of
Parliament to that country so that
the mist of troublie may evaporate.
We know whal the Tashkent spirit
brings. It is true that Pakisian has
now spurned the meaning of the
Tashkent spirit, But I still believe
that if a drlegation of Members of
Parliament from this country goes to
Pakistan and their delegation of Mem-
bers of Parliament comes here, the
kind of iceberg which is strongly
entrenched between ug and Pakistan
will melt, wil] water duwn and we
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may at leasl have more of economic
cu-operation in the region,

Then I would like to come to an-
other topic. On page 3 of the Exter-
nal Affairs Ministry Report it is men-
tioned that we had muny press dele-
pationg  from all countries of the
world. But we huve had no press
de'egation  invited—I am speaking
subjert {o correction—from the Soviet
Union, Poland, Rumania, Bulgaria,
Hungary or Yugoslavia. I would like
the hon. Minister to see that the
journalists of these countrieg are also
invited 1o ouy country along with
thuse of the West. They are anxious
lo come here, hut they are not in-
vited. We must ensure that the
journalists of these countries glso are
invited to our country.

There was a wvery good question
this morning, given notice of by Shri
M. L. Dwivedi, Shri P. C. Borooah,
Shri Bhagwat Jha Azad, Shri Subodh
Hansda and Shri 8. C. Samanta about
the working of Indian Missions ab-
road. It is a very important guestion
which enquire; about “the extent of
truth in the a'legations against the
Indian Ambassadors in foreign coun-
tries that they general'ly become
accustomegd to a life of luxury, false
sense of prestige and slackness in the
performance of their diplomatic duties
......". Most of these things are
perhaps true.  So many Members of
Parlioment would bear testimony to
that. 1 find that you have appointed
an Indian Foreign Service Committee,
headed by a very charming, decent
and upright man_Shri Pillai. But he
never talked in private or in public
in an Indian language. How do you
ask this head of the Foreign Service
Committee, who has worked so much
under the British, to train the new
boys who are coming. Don't you tell
them that they should talk in Hindi?
Any communication from our Foreign
Ofice should go in  both languages,
English and Hindi, to Russia especial-
ly and other countries, so that they
van read our despatches either in
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Hindi or in English. Cuming back to
this Foreign Service Committee, how
do yuu think these ICS men can de-
cide the futu.¢ of wur young men?
How will they lead” Into what
cnannels? We could have had senor

Members, respected . Members, who
handled the Youth Movement and
others, on this committee to show

what our young men should do and
how our young men in the Foreign
Serviee should behave. We should
not have the cocktail and drinking

and all that kin of thing all the
time. These are not a part of our
culture, These are very important
lessons.

There are many small things in the
Report on which T would have liked
to say something, but I do not want
to gay more. Shastriji sent half a
dozen delegations of MPs abroad and
those delegations dtd very useful
work on our Kashmir issue.

An hon. Member: Question,

Shri Joachim Alva: Our delegation
did a very hard job; all of them did
I am sorrv for the left-outs, but 1
can tell them that iy was the inten-
fion of the then hon. Prime Minister,
which 1 hope the present }inisters
would carry on, to send c.iers also
and they woulg have got a chance.
Tt was for the first time that the
Prime Minister took it in his head to
send so many MPs abroad gnd they
did a very useful work, But their
names are not printed in thizs Report.
Would it have needed too much sta-
tionery to print their names? The
Joint Secretaries names are there but
not of the M.Ps. It is only mentioned
as MPg Party. Does it mean a cock-
tail party, dancing party, singing
party, pan supari party? Which party
is this? T think, the Ministers had
no hangd in it. But T would ascribe
this 1o peopls down below them and
the Minister should take care about
this.

Shri N. C. Chatterjee (Burdwan):
Mr. Deputy-Speaker, Sir, frankly I
am wvery much disappointed with



12823 D.G. 1966-67

Shri Frank Anthony's speech. I hope,
he wi.l at least get the distinction of
Padmg Vibhushan for the speech. He
has to.d the old line, but let us be
re.lists today; lety us face facts and
ptad for some re-thinking of our
foreign policy.

We are today discussing India's
foreign policy under the shadow of
a grave danger to our freedom.
Honestly, evon after the Prime Minis-
ter’s vist toc USA, the attitude of
the American L wernment has been
most disconcer.nd,. They are deli-
berately helping, supporting, abetting
Pak.stan today although P:kistan has
ent:red into g miitary pact  with
Peking. After the Peking-Pindi mili-
tary col.aboration the American Gov-
ernment has no longer any hesitation
in sppporting Pakistan. I would read
out to syou later Mr, McNamara'
statument before the Foreign Rela-
tiong Committee of the Asnerican
Benate wnich will be an eye-opener.

What is the good of our daily meet-
ing hore anj thundering over thuse
horrible things which are happening
—m1s; murders by some rebels, Nagas
or somebody e.se, in Assam or some
other  place? It is all due tg our
defective foreign policy and we must
put our house in order; otherwise,
these things woulg continue and the
sooner 1t 1s realised the better. It is
not merely the Nagas. There are
some people behind them, foreign
powers with resources gnd money and
powerful bombs, who are helping
these Nagas, Mizos and others,

Therefore, what is this non.align-
meni? We are not against non-align-
ment. We are proud of Nehru's policy
of non-alignment. We thought, it
would give India status and it did.
Those who fought for India's freedom
also did not want to be involved In
power blocs and mi'itary blocs. There-
fore they stood for that, But today
non-alignment is alignment with neo=
eolonialism_complacency ang weste.n
imperia’ism which is going to give us
some food and fertilisers. Are you
going to scil your freedom for this
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gift of food and fertilisers? That is
the real question.

Aa hon, Member: No.

Shri N. C. Chatterjee. The groat
leaders of India who took a promi-
nent part in the batlle for fre:doin
would have been sorry today to  sea
this complacent attitude of our pre-
sent rulers. We should be very cau-
tious lest our hardown frceiom s
handed over to other people. We, in
this country, establishea a record in
fighting the Pakistani aggression. Both
our jawans and officers behavej mag-
nificently and the country ra lied
round and stood by them. One of my
hon. friends made a pertinent obser-
vation. But for the American tanks
and American military aid, wou'd
Pakistan ever have ventured to
attack us? Shri Swaran Singh's re-
port is perfectly right. H. says that
it ig not infiltration into Kashmir; it
is g massive planned delib.rate attack
upon India's sovereignty and Indian

territory, That is perfectly right
This inflitration, this atta~k, this
aggression would never have becn

American imperial=

possible but for
Not one word of

ism he ping them.
protest.

I remember, when Pandit Nehru
thundereqd againsy this Pak-American
Military Pact, I had an opportunity
of talking to Shrimati Vijayalakshmi
Pandit. She told me that the Prime
Minister sent her to the Americam
President and the American President
said, 1 give you the word of honour
that these will never be used against
India; they are meant against China.”
That has been deliberately “outed,
but not one word of protest from the
master against the puppet Pakistan
They have done nothing.

Even after the Chinese collabora-
tion, what has McNamara said?
McNamara, you know, ig the United
States Defence Secretary; therefore,
it reflects the American Govern-
ment's thinking. What is the good
of saying that our Prime M‘nister has
done a wonderful job? Even alter
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the Prime Minister's visit to Presi-

dent Johnson, Doafence Se-retary
McNamara appeared before the
Foreign Relations Committee of the
Benate. 1 am reading from the

Sta'esman and you know, the Stutes-
man would not give a garbled ver-
sion of American news. The States-
man says:—

“The U.S. Defence Secretary,
Mr, McNamara yesterday ad-
vanced before the Scnate Foreign
Relations Committee, Pakistan’s
views of her growing links with
China and suggested that these
links need not be close if Pakis-
tan's “dispute with India" could
be solved.”

Not one word of protest against
the Poking-Pindl collaboration; on
the other hand, s special pleading

just to play down the thing. He said
that there should be no change in
American attitude, Then it says:—

“Senator Morse disagreed with
Mr, M. Namara and objected to
any resumption of military aid to
Pakistan”,

Mr. McNamara was testifying be-
fore the Committee that President
Johnson'; attitude was perfectly cor-
rect and that they should go on giv-
ing aid to Pakistan,

We want to know whether this
atlitude is at all the attitude of a
power which want; to kill Commu-
nism in Viet Nam and in Asia. They
are bombing Viey Nam day in and
day out and we are prolesting against
that. They are saying thal they will
destroy Communist China. But what
is this attituie? They are putting
the blame on India. They are say-
ing that because India is not solving
the Kashmir problem, Pakistan is
justified in getling aid from both
China and America,

Some of us were very unhappy
sbout the Tashkent Pact. That had
cost Indig very dear. It hag cost
India the lifg of g great statesman
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and a great patriot La] Bahadur
Shastri, Prime Minister of Inijia. It
has cost India a goad deal of humi'ia-
tion because we hai to w.thdraw
from our own territory which was
re onquered after sicrific'ng hundreds
of our lives, Procious lives have gone
in wviin because we got nothing in
return,

When I came back from Geneva
where I appeared as counsel for India
before the Kutch Tribunal, I told
Parliament and the Foreign Secre-
tary that I wag amazed to fing that
after Tashkent there was a cordial
atmosphere which was noticeable. I
cannot give details—that will not be
proper—but I might te’l you that at
Geneva both the Ipdian and Pakistani
delegations met a number of times
and solved many difficult problems
across the table. I remember when
the Pakistan leader came to me and
told me, “Mr. Chatterjee, if you are
agreeable, why do you not come to
our table?”, [ said “No; the Attorney
General is a senior barrister, you are
a barrisler and you should come to
our place”. They came over and we
discussed and settied many things.

We were hoping that although we
have lost a good deal, still we have
vindicated ourseives that we can Hght
and still establish peace when it 1%
necessary. But we were disappoint-
ed, After that, Mr. Bhutto ani Presi-
dent Ayub Khan are talking in
different terms and are talking
a different manner which is to sabo-
tage the whole thing. Mr., Bhutlo's
remarks have been very very unhelp-
ful, but the greater offender is the
Chinese leader who came to Pakislan
and egged on Pakistan when he said,
“We are trying to help you beccause
your battle is just and fair”, for
self-det:rmination in Kashmir, Naga-
land, Mizo region and everywhere
But my regret is that the greatest
offender today is America. Why is
America behaving in this way? What
is the tangible resu't of the Prime
Minister’s visit? They are still help-
ing and they are still going to heip
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Pakistan militarily knowing full well
that they are out to pursue the po.icy
of aggression agawst lnda  with
Chinese help.

14 hra,

I am sorry to say that we are hand-
ing over the cultural leadership to
other countries, We are tod thal the
moral or the cultural leadership has
been hinded over to Indo-American
Foundation, The economic leader-
ship is going to the World Bank. What
iz this World Bank? It is ths East
India Company of the Nucliear Age
with atomic weapons at its command;
therefore, they must dictate. The
Prime Minister declared herself to be
the prime servant of the people and
she proved herself as the prime
beggar for India. In thejr anxiety to
beg for food India's leaders should
be very careful against destroying or
selling our freedom either for food or
for fertiliser or for any other help.
That is the great danger ahead.

We are told that there shall be mo
Fourth Five Year Plan unless and
until the World Bank approves it. Mr.
Asoka Mehta runs to America. Why?
As a Cabinet Minister of the Indepen-
dent Republic of Ind'a, he has got
to convince Mr. Wood of the World
Bank that we are on the right lines.
Therrfore, the contour of our Five
Year Plan will be settled by the Worla
Bank. This is humiliation indeed.
Andi Mr. Wood savs. “You have not
only to satisfy America but you will
have to satisfy Great Britain also.”
Qur former master hag come on the
scene, The two big imperia'ists are
still bui'ding their camp. I remember,
at the first Commonwealth Law Con-
ference, 1 took a different attitude
from other Commonwealth countries.
When I came back and saw Pandit
Nehru, T told him what I did. He
said, “You did the right thing. 1 tell
you, Mr. Chatterjee, if they do not
ac-ept my plea for admission of some
Afriran countries at the next Confer-
ence, I wiil walk out of the Common=
we1'th” The time has come that
there shou!d be a rethinking on this
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Commonwealth business, The Com-
monwealth has let us down barly,
They have not done any good =nd
particularly Mr. Wilson's latrst speach,
latest repiy to Mr. Fenner Brockway
has been still more disappointing, He
has tried to justify the line when he
‘was supporting Pakistan against India
and calling India an aggressor in ‘the
Inio Pak conflict although we had
pointed out that he was wrong. Whit
is happening to our Embassies? What
is happening to our foreign poliryl
What is happening to the costly
machinery fof foreign propaganda?
They have completely failed; they
have not done their duty. Mr. Bhutt»,
a third-class statesman of a second-
rate or a third rate power, succeeds.
We have got a big paraphernalia, a
big office, in Eng’'and, What are they
doing? Our High Commissioner’s
office, ong of our biggest Embassies,
ig there. Something is wrong. Thra
Foreign Minister and the Prime Min-
istar should immediately look into
this and pull up our machinery and
put it in proper order. They succeed
in converting people and we fail al-
though our cause is just.

One other thing gand [ have done.
I am surry to know that there will
be a C.IB, probec against 56 or over
50 professors and lecturers of the
Delhi University be-ause they pro-
tested againsy some kind of Amcrican
domination owver our cultural life
McCarthyism is dead in the country
ot its ovigin it MeCarthyism 1s com.
ing back in India ang rearing its
head. T warn this country against it
and I say that this is a very very sad
evidence of our going back onm our
own traditions of freedom and cul-
ture.

Some frirnda have becn criticizing
Mrs. Gandhi for saying that she Is
prepared to tilk to China. We know
that China had been an aggressor;
we know that Chiness are obdurate;
we know they have got a persistent
habit of stitking to senseless abduracy,
But when we can talk to Pakistan,
when you canm enter inte a solemn
pact at so much sacrifice and enter
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into the Tashkent Declaration, why
c€oa't you try that? If you fail, China
w.ll be exposed. Therefore, I am
Slill tnunking that for that thing she
should not be condemned. 1 have
litt.e hope in that direction. But still
that snould not be a peg for hanging

&1  indic.ment against the Prime
Minister,
Shri D. C. Sharma (Gurdaspur):

Mr. Deputy-Speaker, Sir, the most
s.sn.neaal eveat that has taken plice
ia our foreign relations during this
ve.r is the wisit of our Prime Minis«
ter to U.S.A.. UK, France and Soviet
Union. Om the whole, this visit has
be:n very fruitful and it has built so
miny bridges of international under-
standing between our country and
the countrie; she visitad,

Reading from the newspapers, I can
say that while her visit has added
new dimensions to her leadership, it
has glso made the pecple of at least
those four countries to have a second
losk al theoir polic.es towards our coun-
try. But while I do not fe.l entirely
happy about what has happened in
US.A. and UK. after her wvisit, 1
feel gratified that she built up such a
useful understanding with the Presi-
dent De Gaulle of France, Truly
speaking, the President De Gaulle is
the lcader of Europe and he does mot
believe only in military expenditure or
in exporting his political ideas abroad.
But he is very much interested in
having cultura] relations with as many
eountries of the world as possible, I
have doubt that her visit will bring
India and France nearer to each
other, if not in any other fle.d, at
least in the field of culture and I
hope that it will be a stepping stone
lcading to our collaboration with that
great country, under that great leader,
in many other fields.

So far as U.S.A. is concerned, &
great deal has been said.

On the whole, the P-esident Lyndon
Johnson means well by this country
end wants to dp as much for our
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country as possible. But, unfortunate-
ly, he has two Advisers who do not
mean well by our country. One of
them is Mr. Dean Rusk whom I thiak
to be a revised version of “Dcan”
Dulles and who was responsible for
making a statement that Pakistan hos
nothing to do with China hecaiss
there is no organic relationship bat-
ween Pakistan and China I dg not
know what he me ns by this orzanis
relavwnshiy. Can there be any rela-
tionship of that kind between one coun-
try and the other, But Mr. Dean Husk
ig all the time an apologist for Pakistan
and does not miss any occasion e
under-rate India's fr.endship with
America or America's frizndship with
India. Similar is the case with Mr.
McNamara. Mr. McNamara gome-
times speaks like & leader of his coun-
try who is very much interested im
the military traditions of any non-
democratic country of the world tham
in the secular, cultural and democrata
traditiong of his own country. Some-
times when 1 read the statements
made by Mr. McNamara, I ask myself,
‘Are not these statements reminisc.ni
of a country of Central Europe which
was responsible for the World War?'
1 dp not blame President Johnson. 1
maan well to him, and 1 hope that he
will mean well to us too, but 1 do say
that he shoulg beware of these twe
gentlemen. namely Dean Rusk and Mr.
McNamara. 1 would also request him
not to look at India through the glas-
ses which the UK provided him.
Unfortunately that is what USA has
been doing all these years. As for
UK, the position has been that UK,
for her own historical reasons, for her
for her own historial reasons. for her
own reasons of having been liquidated
in this country in more senses than
one, does not have any softness to-
wards India.

Just a little while ago, my hon.
friend Shri N. C. Chatterjee was re-
ferring to the statement which Mr.
Wilson made in reply to a letter by
Mr. Fenner Brockway. Does that
statement show any unprcjudiced
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friendship for India? People say that
Mr. Harold Wilson has now become
Pregident Harold Wilson and he
ia going to enjoy unlimited
powers such as the President of the
U.S.A, I do not grudge him any power,
but I want him to have a balanced
and unprejudiced view of India and
not treat India as a country which
was under their rule for some time
or for some years. Unfortunately, the
USA is making a great mistake in
taking the estimate of India from the
UK. The more the USA does it, the
more the USA will get into trouble
everywhere, because the UK had not
lost her old imperial traditions and
bher old imperial yearnings, and that
will be leading the USA and other
countries along a line which is not
very good.

Of course, I think that the Soviet
Union has been our friend and will
continue to be our friend, But I would
request the President of the Soviet
Union to remember one or two things
about the Tashkent Declaration. I
ask Chairman Kosygin who has been
a great friend of India whether he
knows how the Skh Pilgrimg who
went ip the Panja Sahib have been
treated. These are recent events. I
do not want to go into past events,
But I want to ask him whether he
knows how the Ramakrishna Mission
which is a mission of mercy, which is
& mission of humanitarianism and a
mission of service has been treated in
East Pakistan. I want to ask him
whether he knows how some of the
nationals of India are being treated in

" that country.

Therefere, T want that Chairman
Kosvgin should be requested to have
& comm ssion consisting of a member
from India, a member from Pakistan
and a m :mber from thy Soviet Union.
This commission should be constantly
active. and they should take note of
whatever breaches of the Tashkent
Declaration tkes place cither in this
coun'ry or in that country. I think so
far as our record goes, it i3 & clean
slate, and nobody can blame us in
that regard. But so far as Pakistan is
concerned, I have np doubt that Pakis-
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tan is observing the Tashkent Decla-
ration more in its breanch that in its
observance. Therefore, I should say
that there should be a commission to
exercise vigilance over the working of
the Tashkent Declarat.on.

Of course, there are some {frienda
of mine who say that the Tashkent
Declaration had died before it was
born. Many persons think like that,
and say that it was a kind of abortive
birth, and it was a birth which was
not very happy. But our country is
committed to the Tashkent Declara-
tion, and in order that the Tashkent
Declaration may succeed we must do
something of that kind. We cannod
wait endlessly for the fulfilment of
the conditions of the Tashkent Decla-
ration. I believe that at the most we
should give a period of three or four
months, and if the Tashkent Declara-
tion does not give us such satisfaction
as we desire, I have no doubt that we
should try to say that we have nothing
to do with this Declaration . .

Shri Ranga (Chittoor): What do we
do if it goes?

Shri D. C, Sharma: We shall do
whatever we have always been doing.
We believe in action . . .

Shri Ranga: Would we be warring
with each other in that case?

Shri D. C. Sharma: Our policies
are basically sound. There is the
policy of non-alignment. After read-
ing the report of the Ministry I am
happy that it is a wery sulisfactory
report, a much more satisfactory re=
port th's year than it had been in the
previous years, Reading this report I
fing that we are trying to implement
this policy of non-alignment all alung
the line.

But 1 want to urge upon the hon
Minister of External Affairs, who is »
very dear  friend of mine, and of
whom 1 feel proud somctimes, that
non-alignment is like the United
Nations. As the UN has followed the
principle of universalism, likewise,
non-alignment should also follow that
principle. Non-alignment does noé
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believe in p.cking and choo ing. It
does not believe in stretching the
hand of fricndship to th.s country
and withholding the hand of friend-
ship from that country, Therefore, 1
feel that our country should be so
generous and so open-minded and so
openea-hearted as to stretch its nand
of friendship to Israel, to the German
D=mocratic Republ.e and other ciun=
tries.

Bhri Ranga: And Taiwan also,

8hri D, C. Sharma: It is only then
that our policy of non-alignment can
be effective and can find acceptance
all over the world. Otherwise, it does
not become a creed which is bewng
‘practised all along the line,

I send my best wishes to the coun-
trymen of Eth.opia. I am glad that
in Ethiopia. they are going to have a
Cabinet form of Government, and
they are going to have elections, and
the Prime Minister will be appointed
by thz Emporer, and the Prime Minis-
ter wil] appo nt the members of his
Cabinet. Emperor Haile Selassie who
Is a great friend of India has %uilt up
traditions of democracy in that coun-
try during all these years. I am very
happy thut he is leading the country
along that democratic path. I send to
the countrymen end the citizens of
Ethiopia may best wishes. I visited
Ethiopia last year, not as a member
of any delegation sent by the Minis-
try of External Affairs but on my
own, and I know how friendly Ethio-
pia was tp our countrymen, But 1
would ask the hon, Minstor that he
should try to build up stronger cultural
relations with this country.

When I visited the Indian Embassies
abroad, T found very few Ambassadors
who could come up to my expzcta-
tions Mr. B. K. N_hru is ong Mo
Azim Hussain used to be another, and
the ambassador who was there at
that time, Mr. Atal. is a third. He has
built up strong ties of fricndship not
only with that couniry but alsu with
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the Indian citizens who are there.
luereiose, I be.ieve that our ties with
Ethiopia should be strengthened.

A word about external publicity, I
must congratulate the External Affairg
Ministry on the fa.t that our external
publicity has improved very much.
People say that Parliament is only a
talking forum, It is a talking formus,
but its talk is action-oriented. It
anyone wants to find an exumple of
that, he should reid the rep.rt beas-
ing on the Extern.l Affairs Ministrys
Demands.

But I want to ask one thing of our
Externa]l Affairs Minister. How is it
that we have not made the concept of
our gecular democracy more known in
some of the countries of the world
wheie we have our embassies than is
the position today? 1 have been to
some countries. They have asked
me—somg Mu.lims—‘are all the dead
bodies burnt in your country'? They
do not understand the concept of
secular'sm we are practising. I would
therclore say that something should
be done in that regard,

I am very happy that the Nehru
Memorial Exhibition is having a giod
reception in som2 of the countries of
the world, I want that this exhibi=
tion should b2 put in every capital of
every country, because Pand.t Jawa-
harlal Nehru and Mahatma Gandhi
symbolise the India of today and to-
morrow much more than any body else.

Here T must say one thing. When
this exhibition was being held in the
capital of Kenya, the British head-
masters of public schools, not one but
two or three of them, did not permit
their students to go to the exhibition.
Everybody else went to see the exhibi-
bition. So you can understand how
friendly the UK is to us. Even their
headmasters who go abroad do not
allow their studznts, African studenty
to vigit thi; exhibition.

Our emigration pol'cy requires re-
thinking, becausz T find that this
mother democracy, UK, which boasts
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of so many fine things is still the
home o. racialism_ I want the Minis-
ter of Exte. nal Affiirs to look into it.

Shri N. Dandeker (Gonda): Mr,
Deputy-Spealser, having hea d a numa
ber of speeches today, I almost wond-
ercd whother we were dealing with
our foreign policy or the forzign policy
of th> USA, UK, Ethiopia, USSR and
s0 on ([nter uptions). With the ex-
ception perhaps of two speakers, Shri
Frank Anthony from this side and
Shri Rav ndra Virma from the other,
quite frankly our foreign policy as 8
subject was not dzalt with,

I would therefore, like to take the
Houre back to a conside ation of our
foreign policy. I do that with one
preliminary remark, namely, that the
forzign policy of any country, while
geared to 1ts sz/f-interest, must always
be a matter of working out a long—
term stra'vgy bas.d upon the continu-
ing statz of facts, and facts change
from time to time, I submit that a3
the matrix of international f:cts
changes, so must the strategy of our
foreign policy, just in the same way as
defence stratcgy has to change on
taking azcount of changing facts,

The trouble is that the strategy of
our forrign pol cy, however well con-
ceived it might have b:en for the
situation of 15 years ggo, is no lorger
valid today. The entire matrix of
inte-national facts in relation not only
to other countries, with whch I am
not concernad, but in relation to this
country, ha; chaaged so radically,
whatever part of the world you look
at. I believe the time has come when
we have' to rethink our strategy
Instead of keeping on falking or
chanting the olg formulas about non-
alignment, co-existence and the lLke.

1 would like to illustrate thst
approach, and f-om that approach to
substantiate my criticism of our exist-
ing strat+gy, by examining, on the
onz hand, ty our policy wis-a-nir
Israel and on the other, to our total
lack of policy v.s-a-vis China.
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Israel has been in existence now for
very nedarly a whole generation, It is
a country which has shown remark=
able wonders in the matter of its
internal development and growth, and
even more so, in defence against im-
placable and continuing externil
aggression, These are the facts of to-
day, whatever might have been the
facts 20 years ago. Israel very much
ex'sts as a rapidly developing country
which hus grown excecdingly well and
which has, over the 20 years, defenled
itself azainst implacable and continus
ing external aggres:ion. But this is
a country which we virtually continu?
to ignore. Against this country, we
have directed a very positive. though
unfortunate, policy, a policy of relent-
less and remark:ble persistence and
single-mindeq d:termination in which
our favourite concepts like peaceful
co-existence, non-alignment and the
like have been thrown to the windw
We have in fact per:istently aligned
ourselves against Israel. Instead of
the Colombo Plan which we talk so
must about, there exists tod1y in the
Arab League a “Destory Israel” plan.
That is & plan we tacitly support be-
cause we have established diplomatis
relationship w'th and recognition of
not merely the Arab States as such,
but also the League of Arab States,
while denying diplomatic recognition
to, and relationship with, Israel. The
only description of our attitude tow-
ards Isracl is that we regard it as a
‘para’ah’ among the international
community of nations, and it is not
surprising in that kind of context that
we are making pathetic attempts to
keep on praising the Arab world and
take deliberate pride in insulting
Israel in a manner which i3 best des-
cribed as despicable.

Two years ago we sank so low as
to withdraw the p>rmission that had
been accorded to the Isrzel Cons:l
here in India to celebrate the Isracli
Independence Day in Dalhi. A month
ago, we went further. Short of throw=
ing rotten tomatoes in the face of the
Presioent of Is-ael, when he passed
through India we showed lo him
every conceivable discourtesy one can



12837 D.G. 1966-67

[Shri N, Dandeker]

think of. For an Indian, my defini-
tion of di courtesy is not that when
someoae abuses someone; my deiini=
tion of discourtesy is that when one
ceases to show the elementary courtes-
ies that are due to a person visiting
us, a person of such high rank as the
head of a State with which we are
not at war,

This country is traditionally hospi=
table and cou.teous. The background
of the family to which the Prime
Minister herself belongs, to which the
Minister of State for External Affairs
belongs. and of the great community
from which our External Affairs
Minister comes,—all, these everything,
personal as well as national and cul-
tural in the background and tradition
of this country, is one of courtesy.

With this kind of background that
we should have treateq the President
of Israel the way we did, I would
presently describe the highlights of
the way we did it. That we should
have treated him in that manner, in
my judgment and I submit, in the
judgment also of every decent citizen
of this country and of every Member
of this House, is a deliberately dis-
courteous treatment.

The President of Isracl intended
visiting th's couniry early in 1965
That vi it had to be put off because
we were at war with Pakistan, and it

was not a propitious moment for
such a visit. Later, the visit was
again  decided upon, and it was

pathetic, that for some extraordinary
reason we agreed that this President
of this pariah country might spend a
night in this country anywhere except
in Delhi. T do not know what conta-
gious disease the President of Israel
was bringing, or would be bringing, to
this country, that he could not be
allowed to spend one night in Delhl.
However, the Israeli Government
accepted this because the President
had to go to Ncpal, and he spent the
night at Calcutta.
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On h's way he had halt at Delhil,
There was nuoody to extend the mosé
elemen.ary courtesies to him; nenhae
the Chief of Prolocol, nor anybody
from the External Affairs Mus.ry,
nor anybody from the lecal auminis=
tration; nobody at a.l, exc.pt the secu=
rity police,

Similarly, when he arcived In
Calcutta, except the security peopls,
there was no official piesent to meeb
him and to say “How do you do, Sir?
1 hope you are well”, or to say that he
was welcome to pass through this
country and spend the night there,
He was taken, he and his party we. @
taken in a fleet of cars to the Grand
Hotel. And there was a demonstra=-
tion there by some Arabs of a prelty
bad kind. Next morning they were
driven to the Calcutta airport again
and they went to Nepal.

The treatment which the President
of Israel received in this country was
s0 discourtenus that on his way back
he decided to cancel the original
thought of spending a night in India
and procecding to Israel. Instead of
that, he thought it proper to ask the
Nepal Government to allow him to
stay an extra day in Nepal because
he did not wish to spend a night here,
The President merely passed throuch
this country on his way back, with«
out spending a night here.

The final bit of courtesy, if 1 may
say so, shown to him was that we
sent him a bill for the fleet of cars
that took him and his party from
Dum Dum airport to the Grand Hotel
ang back from Grand Iiotel to Dum
Dum airport. I believe the figure was
somewherc around Rs. 400,

Sir, T feel ashamed, and if this is
the kind af consequential actions that
follow from the kind of chanting of
peace ang non-alignment and so o,
then 1 say the time has come when
we should really change our ways and
learn elementary decencies. 1 hope
that the Prims Minister would be
good enough to go into the facts ef
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thig matter and that if ghe is satisfled,
85 | yespectfully am, she will not
hesitale w write a letler of regret to
the President of the Israeli Republic
and also take gteps to recognise this
country.

And to recognise this country scems,
astonislungly, to be g kind of act
which our Government thinks would
offcnd the entire Arab world. It is
well known that among the leaders of
the Arab world, certainly one, the
President of one of the Arab States,
has bluntly stated that the time has
come o change Arab attitude towards
Israel. In any event, most of the
Arab States are such as have either
openly expressed their hostility to
India when there was this conflict
with Pakistan, or are even now giving
military assistance to Pakistan with
the specific object that it should re-
place the military aid presently. per-
Lasps temporarily, being denied by
the United States. So, in that context,
the facts of the situation are so totally
different that I suggest that this kind
of policy towards Israel is not becom=
ing a great country, nor indeed in
conformity with our best interests.

T will trun now, Sir, to another part
of the world and examine the basic
facts of our strategy and the need for
8 change in that strategy. I refer to
China.

An admirable section in the Ex-
ternal Aflairs Ministry's report on
Ching begins  with this important
senterce:

“Throughout the year under
review, the Chinese Government
maintained in an intensified form
its hostility towards India.”

And then the rcport gocs on to des-
eribe with great clarity the implacable
hostility of China towards India
manifest in every direction of its
policy: in the Chinese deseription of
India’s domestic policies as semi-
eolonial and an utter failure, in the
Chinese bitter criticism of Indian
foreign policy as completely re=~
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actionary, supporting as it did coun-
ter-revolution in Tibet and Russian
revisionism, British colonialism and
American imperialism elsawhere,—
these are all greatly fashionable words
for the Communist gentlemen who
git here and even for some of those
who sit over there, as the best meuns
of abusing these particular countries; in
China's widely broadeast and constant-

‘ly repeated accusations of aggression

by India against pcaceful neighbours
such as China herself and Pakistan;
and finally in China's not allogether
unsuccessful attempts to isolate India
from the Asian and African nations.

While this glves a clear picture of
a positive kind as regards Chiness
policy vis-a-vis India, there emerges
no such picture gt all of Indian policy
vis-a-vis China, and as I said at the
beginning, I am mnot fundamentally
concerned with any other country's
foreign policy, I am concerned with
the foreign policy of this country. But
on reading this section in the Minis-
trv's Report, this admirable scction on
Chinese hostility, I am unable to find
any indication whatever, none what-
ever, except the chanting of peace,
peaceful co-existence, Colombo Plan
and a whole lot of things of that kind.
There is no indication of a positive
Indian policy vis-a-vis China,

In the meanwhile, over the last 15
years, the facts have so chonged,—
the facts upon which the strategy of
foreign policy ought to be based.—in
that China is becoming a world power
of some consequence, while we re=
main of littly consequence even  in
Asia's affairs beeause we po on  re-
peating the old meaningless incanta-
tions.

I will conclude by saving that what
is needed. and what is fotally lacking,
is a positive policy vis-n-rig China, a
positive policy that will cmbrace
Southeast Asin genernlly and then
epecifically vis-a-vis China in parti=
cular. and if T have your indulgence,
I will take two minutes in trying to
expound what I mean by that
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1 do not think the Government of
India have rcalised the calaclysmic
events that have changed the whole
Asian scene today as compared with
that of 1850, By 1850 all that had
happened was that the old empires
had been liguidated, the Japanese em-
pire, the Dutch empire, the French
empire, the British empire, all of them
had been liquidated; there wag in
Southeast Asia a complete power
vacuum or economic vacuum, currency
vacuum, every kind of vacuum there
was in Southeast Asia. At the same
time, there emerged on the horizon
this great Chinese power, the Chinese
communisy State, and the express in-
tentions of the Chinese communist
Bia‘e were plain. We do not have to
infer them. We get them from the
writings of Mao Tse Tung, from
their official pronouncements and
from the speeches and writings
‘of all their other leaders. Sir, the ex-
press policy of China vis-a-vis this
particular area, including India, was
to acquire hegemony in all respects;
to re-conguer territories supposedly
Chinese, to establish Chinese com-
munism all over the area and to sup-
port “liberation” movements. This
policy over the last 15 years has been
patent in Korea, in Taiwan or rather
against Taiwan in Vietnam, Laos and
Cambodia. in Maliaya and Indonesia,
acainit India, and now in the cas> of
‘Bouth Vietnam, over which I will not

take any more time, But the suh-
mission I want to make is thig, that
‘the necessary conclusions which

emerges, from a study of the present
factual situation is that the Chinese
policy of deliberate and calculated
expansion based, on naked use of force
and subversion, cannot successfully be
countered by fere chanting of the old
formulae, however vaild they might
have been in 1950 or a few years later;
but that it is necessiry, as an antidote
and in our own interests to promote
a positive policy of containment of
Chines? communism and aggression,
Yru can eall that a concord. vou can
€31l it developing trade relat'ons. wou
ean call it anything you like. What is
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required is a co-operative international
effort, a co-opzrative getling togeiher
in which from South Korea all around
South-east Asia, the community of
nations, including India, could get
together and say: there is not just one
of us who is going to talk of non-
alignment and peaceful co-existen:e
snd the like, so far as China is con-
cerned; that we are all together now;
that while we mean no harm to China
and we wish nothing but prosperity
to China and while for that purpose
we are prepared even to trade with
China, we ghall put an end to Chinese
expansionism. In other words, we
must have a policy of collective
security for the containment of China

To sum up, I would like to say thal
the strategic facts and therefore
strategic requirements of our foreign
policy need reassessment. I have
sought to prove by two examples that
Indian foreign policy needs a radical
change; on the one hand we musl
establish diplomatle relationship with
Israel; and on the other, we must
work out a policy of containment, &
positive policy of containment. against
the determined expansionism of China,

Shrl A. K. Sen (Calcutta North
West): Mr. Deputy-Speaker, 1 may
say at the outset that I have besn
very encouraged by the report which
hag been circulated from the external
affairs ministry. It has shown a prac-
tical grasp of the problems which we
have to tackle, an appreciation of the
acuteness of the problems in our ex-
ternal affairs with which we are faced
and ot th same time it has shown
boldness and independence which sre
commendable, 1 agree with Mr.
Dandeker that our policy must be
our policy and not somebody else’s
policy; our external affairs are our
external affairs and we have to de-
termine how we have to fashion our
policies and implement them without
any pre-conceived notions a2 tn who
is right or who is wrong. ®very vear I
have listened to the foreign affairs
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debate and I have also listencd to the
Members of the Upposition. One tning
I have noticed as ubsolute, unfailing
and inflexible and that is that theie 3
@& snharp dichalomy on lhe wopposite
Side beiween those who are convinced
that an) thing western must be shunned
at all costs, that we must not touca it
with a barge pole, the co-operation or
assistunce which comes without any
conditions whatsoever, so long as it
comes from one particular source, and
at the same time there are others who
show a very great fear in our deaiing
with the eas.ern bloe, in matters
which are of interest to us, forgetting
for the moment that all the parties
have ycar after year endorsed our
policy of non-alignment which means
equal terms so far as outside world is
concerned, without bias or without
favour and yet with the right to co-
operate with every country so long
as our honour and our dignity are
not sacrificed in that process. I
think it can be said without much
exaggeration that the administra-
tion of our external affairs has
shown realisation of this funda-
mental fact clearly, namely, that we
are ready to work with others, :0-
operate with others, receive assistance
and help from others without jeopardis-
ing our integrity and our independence
and our fundamental things of life It
is here that year after year the quarrel
starts. Whenever something is taken
from, let us say, US by way of techni-
cal assistance or financial aid, there
are people who at once castigate the
government for this, arguing a priori
as if the matter has been proved be-
yond doubt that the government has
sacrificed the interest of the country.
It is not argued how it has happenad
but it is taken for granted. If either
wheat or machine is taken from
America or military help is taken from
America to face communist Chines?
threat, thev say we must have done
eo at the expenses of our freedom. 1
m1y submit the povernment can be
very well trusted in seeing that anv-
thing that haopens will never tourh
even by #n inch the question of our
national honour and preslige and in-
dependence and I must say, having
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seen g little of the administration of
tue exiernal alfairs aud hav.ng gone
ou. la.t year and visited many coun-
tries tnat it has siruck me as the mosb
e.acouraging fact that the outside
Wuoad uever expects us to compromise
our hoenour or independence. They
now that we shall nover do so. kven
wnen our relations with the United
States were rather at a testing point
and 1| went to America and  Soulh
America, one thing was made quite
clear ang though we were anxious [or
co-operation with all the nations of
the world, we shall not accept any
co-opzration which conflicts with our
fundamental policies or our basic con=
cep's of foreign relations, I think it is
well understood now that our co-
operation can be had only on the basis
of our consant and not on the basis of
dictation or force and nobody outside
our country expects that we can o®
hustled into any line of action in our
external affairs at the point of bayonet
I am sorry that I was not present
when the debate opened in the House
but when I read the reports I found
an accusation that the government has
compromised more or less the honour
ol the country in accepting help either
frum America or from any other coun-
try. It was amazing; this accusation
has been bised on a comp'ete
ignmorance. A little study of our -e=-
lations would have shown the com-
plete futility of such accusations
Reading through tho report  several
things stand out in bold relief that
should engage our attention in the
coming years. The first thing natural-
iy is the combined threat of China and
Pakistan. I call it a combined threal
bacause unluckily for us though we
have been seeking the friendship of
both these countries all these years—
I remember those years when we wenl
out of our way to extend our hand of
friendshio to the Chinrse—the Chinese
have set themselves for all times ta
enme to iniure us at all ensts, With
that end they have now hrousht Pak-
istan intn the a'liane~  This fact must
be harne in mind ™Wa must mect this
challeqen, T cironrly pofule ane sigs
gestion that this chal'enre can he mat
by our exhibiting rather a nervous at-



12845 D.G. 1966-67

[Shri A. K, Sen)

titude. I was amazed to hear Prof.
Mukerjee suggesting that we we must
comprom.se with Pakistan and China.
Compromise for what purpose? Be-
cause they have chosen to attack us?
Because they have commitied aggres-
&ion on our borders?

Shri Shinkre: Do not compromise.
But what are you doing?

Shri A, K. Sen: I know how far we
went. Prof, Ranga is there. I remem-
ber he pointed his finger at our late
Prime minister Jawaharlal Nehru and
he said: you have bartered away the
honour of this country by accepting
the Colombo proposals. Yet he did it.
We accepted the suggestion of having
& demilitarised zone; we accepted the
withdrawal of our troops and we said:
very well, we shall have these 20
kilometres free from military adven=
tures. Yet when these Colombo pro-
posals were accepted by us without
any reservation, the moment the
Ghanaian delegation went to China,
China showed a big finger at them
ecorn for them, and I was surprised
that Mr, Fariata, the then Judicial
Minister of Ghana, who signed the
proposals here—Shri Swaran Singh, I
remember, was also here but not In
charge of external affairs—said, “I
am very sorry that thesg are the clari-
fications to which we are partners.”
Of course, a lot of changes have oe-
curred in Ghana since then, but what
is of utmost importance is, though
China wanted a scillement on  her
own icrms, she never wanted any
sctilement.

It is the same thing with Pakistan,
Therefore, 1o talk of compromise with
these two countries is, in my humble
submission, succumbing to agoression
and to threat. 1 hope our Government
will never be a party to such capitu-
flation. It has been the experience of
history that aggression can never be
met by capitulation. 1f any proof Is
needed, the proof of Munich is  too
fresh in our minds, therefore, the only
unswerg to China and Pakistan is a
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strong and united army of India stand-
ing bemund our solid country and our
nation standing solidly together, wilh~
ouit any difference of casie, creed or
colour, and it will be only then that
a4 proper answer to these aggres.ive
countries could be given and not by
talk of capitulation.

I was waiting for Members on Lhe
other side to speak about China inm
more plain terms, It is true that one
of the main parties in the Opposilion
is divided today on this ver) issue,
because a large section of that party
refuses to see anything evil in China;
whereag the other section sees China
in its true perspective and sees Llhat
Russia is accused every day as much
as India by the Chinese press and radio.
We are not the villain of the piece as
we are made out to be and that it is
possible to co-operate with both
Russia and the United States and yet
not be a stooge of imperialists, The
entire scheme of China is quite plain:
Pakistan is taken as a cat's paw, and
so she will suffer as others have suf-
fered if she tries to be frieads of
China also. Whether the As‘ans will
suffer or not by all this is a different
matter, but the scheme of China is
perfectly plain. The whole of Asia
she believes should come under her,
She does not believe that in Asia there
should be any other form of Govern-
ment, any other form of society, she
wants that there should be ro other
alternative scheme of things or poli-
tical arrangement than that of China,
it is intolerence in the extreme form,
a principle which beeomes the hail-

mark of the Chinese nation. Since
its se-ealled revolulion, it ecannot
tolerate any alternative; it cannot

tolerate any hostile scheme of things;
cither it must be under Chinese or
nothing at all, Therefore, their scheme
of things is to run its hordes in mil-
lions, who have been regimented into
a wvast army, into the fertile plains of
South-east Asia and India so that the
whole of Asia becomes Chinese domain
and empire and the hegemony of Asia
will soon become the hegemony of
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<China. ‘That is the scheme of things;
Jet us make no mistake about it, And
such a nation on our frontiers may be
a perpetual hostility. I remember in
ancient history when Rome was 1In-
vaded by Hannibal, who was made
to swear in the name of God by the
Carthaginians to show eternal hostility
to Rome, and in that action of hostility
he died. But that is a different thing.
But it remaffs alive in history, and
90, I should feel that the entire nation
dies before it capitulateg to Chinese
threat.

It is the same thing with Pakistan.
We have done vur utmost in order 1o
appease that couniry, 1 say “appease”
because our late Prime Minisier again
w.s accused of eapitulating to Pakis-
tan. I remember the canal waters
treaty; I remumber the many conces-
gions which have been exiended to
Pakistan year afler year and yet, every
timg she has done only one thing
namely, to build up the army against
India and to indulge again in violence
t0 harm India. 5o, that is the only
policy of Pakistan, to show hostility
against India. Therefore it is that to-
day the Chinese tanks a.e being
paraded in wne strezts of Pakistan, he-
cause China nappens to ba hos;tire Lo us.
The Chitiese missi'es are being in-
stalled on tne borders of Pakistan.

An hon, Member: American tanks.

Shri Tyagli (Dehradun): Do not be
afraid; they will take over Pakistan.

Shri A. K. Sen: Therefore, in my
asubmission, 11 1s my "appeal and I have
mno doubt 18 will be an appeal to the
entire House and to the country that
the Goverument must remain true to
it line, tnat if it thinks of compro-
mising on tnis issue, either with China
or with Fakistan, it will be a com-
promise witn honour and nothing else,

An hon, Member: American tanks
to Pakistan,

Shri A. K. Sen: He Is worthy of
dealing with it. Why should T come
to his help? 1 do not accept the hrief
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for everyone. I am not free for
engagement for everyonel Now, as 1
said, so far as the Asian and African
world are concerned, it has been a
most difficult task, the way we have
recovered OUr position, There was a
time, when after the Chinese attack,
after the Chinese so-called victory,
when their armies marched arross the
Himalayas, many of the Afro-A iin
countries said that here is a mighty
Afro-Asian country and India is
a paper tiger, In fact, that was a pro-
paganda levelled against us, that we
are a paper tiger and the Chinese
armies are matchless, and we are
nothing compared to them. Under
that spell, the entire Afro-Asian world
had succumbed to China, and the
Chinese cells grew up all sver Africa
Tanganyika, Kenya, West Africa,
Ghana, everywhere. Today, the
Chinese cells have more or less dise
appeared. Most of the Chinese cells
have disappeared from the African
continent, and by our constant, patient
and understanding policy. we have not
done too badly in the African world.
(Interription), This is the way a
person speaks when he does not wint
to exaggerate. Now, a lot of things
have yet to be done. We should not
become complacent becausc Pakictan
is also quite active.

So far as the African and other
Asian countries gre concerned, parti-
cularly, the Arab world, I would
strongly remind the hon. Minister of
External Affairs that he must give top
priority to this. We must never
neglect or we must never allow our
efforts to relax. The same thing with
regard to South American countries,
They have all a fund of goodwill to-
wards us. When I was there, 1 was
amazed to find the amount of goodwill
for us there. T #m afraid we have not
really carried on very faithfully our
contacts with that part of the world
yet, There wis so much of under-
standing for us, so much of symp-thy
for us, and the Chinese threat really
exposed to the entire South Amercan
continent the threat of demccracv in
Asin. They to'd me o man: times,
“How is it that Pakistan does not ap-
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preciate this fundamental fact that it
India suzcumbs today, tomorrow it
will b2 Pakistan and the day af.er to-
morrow, it will be Thailand and so on,
the wvarious other countries” Thay
know that the baslion of democracy
in Asia is India that India is really
the guardian of thit svsiem of govern-
ment which thinks of socialism with-
out sacrificing jndividual freedom ani
liberty, which is dedicated to the task
of bringing social and economic juitice
to the door of the common man with-
out force, violence, and which is build-
ing and establiching a socialist society
without sacrificing the most precious
achievement of human s'ruggle, name-
ly, liberty of the individual and free-
dom of conscience, sand freedom of
worship and the individual. It is
these fundamental facts which we
have to project to the rest of the
world, and in thig effort, there will be
nothing which will be wasted it more
money is really utilised for the pur-
pose of projecting our wvision to the
rest of the world. That is a task which
is as much important ag planning
within the country.

Last but not the least, is the fact of
technical and economic co-nperatinn.
There are mafy countries in Africa
and America today, in South America
particularly, which are anxious for
technical and economic co-operation.
In many fields we have achieved cx-
cellence which  enables us to give
technical  assis'ance  to othere and
they are anxious to have it. Vet 1
have heard many complaints that
months pass before such thing: are
allowed to take place in this countrv.
I know one case. I was told about
It in Panama when I wag thers, I
would like to remind the hon. minis-
ter about it. There was a gentleman
who wag anxious to set up an elec-
tronics factory in India with his
money and everything, He waited
for months and monthg and nothing
happened. Ultimately he went to
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Hong Kong and established a factory
in one month’s time. We need elec-
tronics so badly.

15 hrs.
[Surr Suam LAl Sarar in the Chalir]

There is no fiield of international
relationship where human beings can
come so close to each other as in the
frld of economic and technical co-
opcration, where the endeavour is in
the nature of a partnership for a
joint purpose, where the results are
shared by the partners themselves.
It is this fact of partnership in jolnt
ventures which brings nations closer
to each other as they never have
been in the past.

In my humble submission, though
several things have yet to be done
completely and more regularly, the
record of the External Affairs Minis-
try under our present Minister has
been one of very great encourage-
ment and hope,

Shri Ranga: Question.

Shri Swaran Singh:
question everything.

Shri A. K. Sen: It has been prov-
ed that what is spectacular is not al-
ways most dependable and what is
dependable need not always be spec-
tacular, and that what is most stable
and enduring is what is least specta-
cular.

You will

Shri D, C. Sharma: The hon. Mem-
ber never made suth a good speech
when he was a minister,

Shri A. K. Sen: I protest

Shrl Ranga: 1
Sharma.

o TW FApY Sfrar(wiarm)
gwrfa werem, § faiwm gararw
TR &1 ®IT wTT § RifE avoen
# gam Wt & 317 B =9y & fag

agree with Prof.
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@ ¥ fFTT T gaan 97 & g
o S A 9T 9YET el@d &1 WY
wifmm & nf | oF gz A = ol @
%1 § 6 qu wel o §Y o9 § 5.
ST Fad AR TE &1 WY (e &
T F R F T 7 OF T F §EL
wwt § WEY g et w € IEET a1
1 T SRATIE A 49d 9 | §5w
wenar oF sig Wi mfsw g @ 1 Wt
fadw wat o g1 we{ T wEr mAT
ey af SET wet A st g owa §
gaEnt ¥ S ox Wy fewd
WX (oW G 9 Sfew
for W w9% wiofal 7 oF
T a% TET B A femarax & oW
wo WL H a1 at 347 o & g A
R & TR ST ImE F &g § g |
W O 917 &9 & q@ 1 6= qOAT A
weter 2 wf g W wE R A W
9T oF gaE wiw a5 mf w agifE
fem 1 1Ry €Y wd oT magEt mast oy
wraT & f st gvw 9 g @ 6EW
a7 g feer 31 fig | SE%t gET ST
it v wifiw

g4t gro & fadeit fa o =
g0 &% ¥ AR UoF 19 e g fF
wus o7 Aifg 1 waaa €a1 sifi T
Wt meT g TR ¢ W AfT
W& waq § ar 3@ o A.f7 § sar
R o Afe agt A9 § AT meT T
e § @) & it g1 st g1
W9 TIY £30 GEAT 87 &4 ¢ (7 Wi
o Aifa feetr el Had § 21 &
T, % fadt frow a1 a1 cgaw 2 =
HET, T FEAT G Ao WA 4.HT AY
& frad & fmai & Wi wia & st
WYt wiEET ¥ oq@igr sndr § ©EaT
a7 o amw wo gfw & wdw
wfad, a1 §6 o THT AT qTIA AT
& qw @ g, GfFT T g ey
it JEwt weT W W g v ag
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weAY faget Aifa v &y gwa #
S, @AT &1 (78T ¥ Ag0 0 a1 o
aEF TRAIT G ¢ a1 fwr faier w=g
#ar faiwt difa @1 g5@ wwr O
e wvar & T (T 857 §aar g, W9
tm@rgnifgomamglr relainy
®eZ & wW wWiia ®1 geslaT gar
cEmwa g A ReFFird S wea §,
wE HiEl OF &0 0.1 W a0 &)
T | oF & (% 38 F o1 50 Ma,
50 W@ WISH A4 § THED &)
wafaw § s s Wi gn
w' g} wret § 1T e A fw Al
woal gt F nE wa s essiat
¥ Mz sedr <ot wdt ¢ Wi ¥
w1w frwe g%t § &1 @7 Wi 1T
g &, fogeedl sqe @ 1 adi 6
O.¥1 € & % & mufaaa i w1 sy
B & T vwT o wmar qew
Tq ¥ ww 50 vy waform md Ay
50 daer oy £ 51 w9 wA § 1 eEleg
& a1 faivit weg ) famy® E@AE
cwwal § &8 im & fag, o= v (v e
& & 48 ¥OT CEA woAd A E o
fy T faidfl Aifg & im a1 weleow
g W7 refan e o & faiw A (q W
Qif, ¢ fx & gfest & st im & @@
il cgg il LTl IR
o fra gl (o ow §oofend & L0 Y
&% 180 g A1 o e (s3A (F
hziwtiisgl { & chuii gnedy
Flirss nivinaem e g
Teal {oF, oiiea Do g et gy
fer ®1 @@ ¥ gw o €D W
Fm A cer et Lge fam o sEl
€ 5f g 5 fom g8 w7 (7007
AN 57 ¥E5 L9 K Ay TNHTH
Haa oo vE T4 W A § Lifem
w7 Talg 1 mt 97 faramw &7 =9t
gt ¢ ook iFse @@ @, e At
wit g AE § wlRaor (Efra W
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TMe W wAR™ &:fza)

"t £ gfaat T a1 77 oF ave
& o g i @ wew ) ifen R
FTT A TOAIT W TE w9 |
S HTL A AR AR AT At
g oo fa fg oA zong wmfsg
AT 20 e f/d T 8 vas
& @i A @ 4@
W17 STaT @ wig fzA aw
feft a2l & qer mwv @
wf .7 @21 @idlt gF T BT @y P—
fasam a1z 7 %@y o1 v 29 6 wE *
w27 wT TEfan & A w1 g ¢
M1 B WER A A owe ww * A
wWE

s & mwd 2w & A qx g §
wifsema ) aA—aE drmr ARy
wufoer €1 fade o3¢ & o G
B ooz o dwei ad o1 wmer 2
I w1 fag €0gq IEST 15 A€ W
WL AEY & ar & a9 wr 7 afew
WHIET & 77 4T g7 a7 AT A9 #7
RT3T A4 ¢ 9 4527 a9 & A9 Mg
wigz ag ag W ¥ anEd @ g
HEARTT T GG |

T® WA qwEw - aE qwa §
T wAET R0

WMo TH AP \ifgmy @ o
& qa9wE ®1 wU%r ¢ At W
™ w4 e fF qgt W # os-
&1y e § W agi arfeera #
s I s fig §? wray
g g e ey soam @t ?

ot fto wo Tt : TF wigd £

Mo TW AT wfygrr : A
TG 77 FTHT G ATAT ) {4 qrivaq ?
Tg a1 gAwr N § Wits qg TR
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forire & W & T T A,
w% afiinr, frgmm & zad goR
¥, MW@ AT qffEE 7

ewcfy RFITT @ By 971 €87 &)
fraz & 1 €1 frmz WX fa@ir

o YA AT WFT : F 1w
HTETT X7 W STAT A A T Q) &
fatndt aw %1 AT FgAT WP fw
o ¥ faieit 4 f7 €1 &% al® &
= & for (500 9m 31 @Y "oy
fazw dfa % @ wfn =fs
wTa ¥ a3 Ao gy fpegEam ¥
weart & g Aw @ E 1 ag W
ifa A€ aaw w%AT | A E@ATAL &K
WTHT 9T §f ¥ &%aT § | "5 g
or aw RTdt o & wrm el
qifeemm & oar 17 %1 A &) o
w7 qiffe & may # 17 af Aif
ST R § )

¥ w1y ¥ OF WL GAS | AR
o §mz feg & a¥ qar § 1 eER
ow fram feelt a7 fau =7 Sgge
& §Wg W | 99 ¥ g Ly a3
gl § & s wwewe # & g
F T2 agdt w1 wa ¢ A fer Faw ¥
fgg wfow =41 780 =0 &= ol ar
Wi 9 F7 7 qfF d 59 w5 @
7t awdifaar g1 8 7, I W 4
=Y famgw aar A@i § 1 ag s Tt
Hifa 78 =0 7% &0 ww W fand
& e an i s dfswnw
fareY 981 & Wee< OHT 69T q9 @A
a1 ¢ A1 Wi 9 aifeee & o
Y e ant 9o ot F g wroav
I To ¥e ¥ %Y | WA qurAm e
wg WCHTT HT a7% J TG a1 @ §
afi ag a1 gard AT ¥ 4T e
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¥ | WrTE &7 ST aE arfgaa @
i & wma wvw ww R gw
T drgare A Wz W 0w 9 fae
¥ Hm A Afs =wemr o=fEr
Fag ot wmar § fF  awwmqer
wf afeg % T A aoe A T g
fr ams: fr wm weaTAqe 2 7 Ay A
e & Ay wr 0f & fF oY aer ®
FATE A1 AR 9T W /I A A
=t J1 & 9 9T &1 e w7
ag FATH AT AECET & FAC R |
W A &1 ST oft Fwma § i &
% q% fqa s =1 A9AT £ @ EA A
FHHAT AT | G F AT AT,
AT & qEaTfEd aqgA 9% S
£ AT W AEET AT F7A 3
dt 31 qqa fewm § A =rfEw o
& aaman g fF 39 Avw 7 At e A
oF T famad qew & ai g A §
fa2eit #ifr & 37 1 ©F 0F FE
g fFar | S A 9T gAAT q%7 a0
guT # 57 Frew § g i gfe A
fegmar fF @127 o= A% & F&
gufy =T g1 2 | &, TeEE 3
W IR TGN FT AET | g 90T I
AT & | AT TTAT EY AHAT AT | Wi Ay
§ geig FT 7T g1 F AR @ o
ag *eg Al gt # afew fres
18 ad ¥ geg #7 A= AT " g ML |
W 9 FAg AT w1 gfar a1 g o
fer wifgT #1 oF =r9 F7 aFAr 4
aqaT | 7 2 gwaT o ¢ faed
18 a9 & FrE 27 71, § /Y TTHEA AT
gré wfAea g AR WA T g
T H ow ¥ Agi AT AE WA B
gfeor a1 sfeamet 7@t s . L L

wTafe KA ¢ AT AR &
T AATA BT T & |

e T ANTHIEAT . K oA
oF, 41 fome & ae fe7 ZaT § 1 AR
379 (Ai) LSD—6.
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gt 7% T@ T oF fagviy vAuEr §
fF qw @/t & T AR waErs A
g T T WA AW F w7 AfEA
WO 2 & AFT AT 60-70 THATE TY
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T 3T # A1 e a0E § wE el
ag &% T@AT £ 9% a7 WO W4 I3
arawm g fer . L

enala 9 : AT qEEd we
FT |

Tlo TR T BT wWifgar ; 7 997
7@t & safag w7 AETeTwED § €9
e Zq e # 1 wa ¥ T Sl W



D.G, 1966-67

[x10 Tm wwYgT i)
O SAET 9§ T GAT AT W@ f |
W 4% WITEW ¥ ¥ Aeq WeA] §
ueafa #t BF v WX aw W@ ¥
fardifeae wyx I ag s fomr ar
AT, 1947 ¥ —

“Baraar g i § ol § ow
gy 3¢ s X oF @y a0
fergramit ar st s #<ar @
fr wfaeg & ow foe & o fean
g fegeam a ama”

W& WA TE w91 a9 T 9THA &
fadifens & oo gEdaafy 1 oo
ag ¥t wEr -

T Y AT AT % Wiy

# ¢\ wed w1 94 & fAd ooz
wEg AT % A

tzgg

& Tt wgar & 39 F7 wEew @y g
& qozn @ wifFaam #t 0% T ) 3g
a1 wrfe 09 & UF i qafer S
g1 FET  Afe o v A e
W g W & geed A
W ¥ GTFIT AWl Og A T &
ot o g w¢ GEr fadndt &w
fAfam o7 W AT WA S
FT g2 F4ifE ag Fzart 11 e
§ wt fee &= 29 F1 e aren
wx awEd faint g9 d@mEmr

st go (Famme) @ e
meea, a9 woq & @ 9w F1 I
T AEET § 90 fE agd & st
A frm & s gt wum el wgE &
ot oz fa2w v AT a1 ag weEe
TFE TET | I et safaa, g
T eavTa W faRw Aify & avaew |
T T gfeEwr  wr gEre A

T g, ¥ T § 7 A1 A aw
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o &g @y | 47 Al S o o
forr fir s =Y 2wt o3 AR fadw
T HGF T WAL 97 g faar g
w1 Al 7R W Fg WA g R
T F g WO & wTRATE Hq AET
ATt A wFA § grifE oA o &
B W gfomw gad erfes e & @
TH JEgEETw g aftw R W
FEI TR AT AT T _I IR
9T 6 39 ¥ gy 9 Gl 9T W 4
ol 9w ¥ wfger #H @ aF  maw

g

Wi ar K oaur fm o waw
FAFT 1 OF I W o™ BT
A § 1 IR g wr e gd o
¥ wrarw # gW ®1 W9AT @ agen
wfe | afew oz & s ge =i ¥
ey W g F A e A g
O a6l F 97 9T gW A W TdEn
AT q@ 99 ¥ foqg F60 gg8 ww
AiFz ¥ ) X I ¥ AT qF et
oET g, FTHOAE WET g, 4 0w
Al wifr s § W e 59
T O g1 | BT TRl ¥ Ay &
Wt g A War 9 W ¥ g awmEr
gamammm T i fF ¥ I
T fee ¥ w8 gfEr 1
qftfeafoat st aaa 7€ &, 39 ¥ T
wfas afaas g mn ¢ 5 ardt feafa
o oF A e & g Y S
grwg 3 % ag 7 = R ogm oW
FEW FE FRl BA AW #Y
TET AT g TFH-IH I TURI F A9
gaTaTE & ey & frator 9, Sfea &
Yagegmg 5 gigaak & atam
wifew s wvr R @ gfe @ vay
EU &9 9E O% WA a3 9% §, S
FOAT |WO @7 A0 | G IR 9
arfow s mfas saf § gan awey
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RN w8 g, g U% §aT & ourEr
A% oW "W 0% gal F agEar
T MH , WT FH 59 AFT FT @A
WEIGTT LA I HEAQFAT 2

mit fom am 1 fow o 2w A
fer ot &t ama s foelt & famiai &
W g, s dgma @t fes Fm =@
E | W gAY w9 A awr oug AW @
a7 g fagw & o am At FEw
# fr faas S-faondy 7z E—3eEF &
I 7 TE F 9 G AT 7 AT9q f
ofwg gt &, mw o far—, 39 A
T F A g OF g1 HT AL 0F FT-
TN FT T FATA, T THT FY WEAT T
I9T FIH! FOE AAGT 2 | TH H AHE
T & S g A9 & oaw T 2,
AT AT g Sa-faidr g
QI UE dTa a1 e7E AT 97 gH auE
a1 =fen frozw gw w1 A @
FTHET g AT A% § W 7
gare fom 3z aieAta Y £ 1 gEE &
T § ww A ag 2 0F oot
W FE muA g awd B, q oA
AA E O WA E 1 A = &
LT FY wE AT Aifaar &0 are
g3 A1 F 419 WO SAOCR AT
TG AEAT WY EET OF "W
aoftfeafs 2, fm o =it o=m,
fom & arom gwgw & A0 Wi A
& asd |

0 w7y # fe o A-faded
u TET W gETY IW H oF agd
a3 wifem weaw 20 wen sr-frindt
WZ g FAA AW AT AT T
& zaw farda w8l UF A% ZETY
WAy FAOET & A9 WSS §, d@f
T aTw Twar & A W w=s § )
™ wFre &1 wser  oftfefa g
TG AR F | W EET AR &
o e ww gfewiw wd g
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e TB T 7% T o 0w A, W
frr it gw  ofifeefa Hadt & fw
BR faewe, U S W A w6,
7B | Ffe7 o ¥ ang faard
T ARE-NEIA WAV gET AR,
afs amam # faadt gwre 7 aFEwRA
A TEI OIAIW FN W T A E
1A # "I EHIE A9 § A1 $%9 o
aTT §, 39 & wEd W AgwwiTger
faamat &1 famfor g1, ag smawas £

vadtggam T g fmae
#3 wrwr g & 9\ SR ARG Sy
¥ 1 A% o e T A frerar f
fresr feat o qod TR W
A T &, I HF 0% FF ATA T |
™ 17w 4 qgr 1 qfefrafy w1 goy
wrEl & T Wi T 4§ q@7 ot o
i Mo &am Wt aga & frai &
faare-faae ffam | T oTT T AR A
2 fF w7 ST F7 0F wO Heed 9
@3 aq @ & 1 gafav Ag 9 v
gaTaTEi # gw 7 fom A Y v
IF FT OF SHUR 437 AT FT 0A-
wFar # | & gfm & fAu gt
¥ A1 #27F | FEIG RATTEH IA
¥ ¥ foet afag st agi ww &, a3z
IF AR & ¥E wW GO 27
@ AU AT A A A
fF a0 ¥ 31 |fem F1 o @
F7 GRIHT AAS &, A7 F TF gHT
¥ w1 QT FY A9 g 0 g
qATH Ff aqE § FT A5 qOAGA AR
@ AT 2, A A A dwm o
a7 s #r # B ag 43 a7 & gow
F fad T av swd ¥ 9w
e wEET & AT 0w gew fvv e
fear @17, 1 FHEFTATAT A AT

¥ WEIFA TG A AuA & avg
AT §F WIGT F1 A9 A wegd "
mw & o= ¥ fawr ami wmoady
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[ &=
AT & 1 5 g =T greAw &Y, A
= g, W % g1 AT usgA 8,
®E o wrd gwwr A e s
arfgd, w9 a% fF 59 &1 594 =@
s AT W v aE & 7 e Ef |
ag At g qfeww @ Y g dw
WAy A g EnfEem & Fam A a
[ E W oF § ufus wmr agw
"qTETHY & @ o § & 3w F 99 W
F1 f% & w0 A=A §, Ww®oww
WS F1 Hrew #1 owgfe g 2o
afer s a9T fr frgem # agm
¥ ohr O & S =TT Orw WA a9
STHHT § A ¥ # 1 gaTe AT e
SR WS oTd, AR HAGr Wby
FE ag7 FT W A1 G, afew A
Tt & o ot =l 1 ¥ S e
I WA & ArGr AT Awr g
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a1 ff ¥ war &, uF A whrwr
i # gt gamarel & g gwra
oF oo FET g A A o gy fE
I FTT F gl w1 wE WA A
T WY AL, AT AW q@ W T,
IT B S "W AT #T 99 gET
=rfew |

qRET F e A A AT 9
=TT st & fawae frmramawar 2
oF A F e §, A AT e
ST WIAT &, FTATE IT6T G0 FTH A6
vt RAg @ wr 8, wfE ag aga
wraar ¥ grar s @ & W od
et afredt ofem, faew £, ®
g W W feer F @ o e
Fr frwdt aga @Y 2 1 AT &
fow wRdt AT FE AT aTET gwTT
FT W FECEAN,  WAC A F AT
¥ ¥ e fge & qu=e & owE W
WY, a7 ATT FTH KR! AT G397 |

APRIL 25, 1966

D.G 1966-67 12862

TH & grATaT AT AT w1 qfesr
ahiET & 3w § Wi fE A=y wwr
& Fw # | A9y wHET § 2 et samEr
FW 44 AT gEVOEAT AL 2 )
qdf WHIET & agad & Tl § WA &
g wfeet v W TrereTIT mTAC
mr & fegert wnfeet wmr
FEOEE! ¥ A gwS § witE T
¥ qaTET #T 9% & FTE UeE W
AT § gFEET & FTIOT AT AT F |

TET A W 3 g F AT ARy
FFT EW @ X WITHIT  HewlE,
faam T AraATL-EAAEIT T T HIBT
SEWA F %4 & | UF T WG A1
a9 98 A9 39 fF 37 41t el §
o el aga w=faa o1 agee
& | A F1 AT AT FT ZH FIR AT
wWEFTE | TgETTEaA A2 R
W areg # gare 9y &rE fAafrae
YT AET & | GHT A 2 wrEy
¥ aArE w T oERdr &) OH gt
dar @ AF g, Ie WIHEAT BT
gwal & | A fReRT & arg Ay
e ot femrd ar awdt @ AR
T IFITIASGTAH FUTL W AT OF
IFE FooA AT foa v@r rAFArd

a1 fw o owiE &9 A FRr 2,
IH qa # gATC 3 F wiq @ga wrewr
a7 agars & 1 5 fAuosw o
¥ ATt 1A 4E) wrAT " g AR £

& s WA wEvEAT W faEw e
wEiEa ¥ gg wrdq g fR oaw 8y
5 gATET 9T A FL AR 37 HW LA
& | fr uwrer v &few ogdwr ®
gure 3w &1 faar &9 fawform @), sooaw
&9 T oAvY H & 0% FTEWH
TR FT TG FLN
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way Trains at
Lumding and
Diphu (M)
Shri Manoharan (Madras South):
Mr. Chairman, I hope I will get a
minimum of fifteen minutes,

M. Chairman: His allotted time is
9 minutes. He can take a minute or
two more.

Shri Manoharsn: At the outset,
though it might be bitter, I would
like 1o say that the performance of
our External Affairs Ministry is not
only, sluggish but conservative, dull
and lethargic. This impression I have
after having visited certain African
countries, Very recently, a delega-
tion of Members of Parliament wvisil-
ed some African couniries as a good-
will mission and we met certain
leaders of African countries,

We had to face certain propaganda
that has been mischievously and
mendaciously created by Pakistan.
In those countries the propaganda of
Pakistan was like this. There were
tiwree major propagandad. One was
that though India claims to be a de-
mocratic country, India is fundamen-
tally opposed to self-determination,
which is neither a political sin nor a
crime. Secondly, much against jus-
tice and correct understanding of the
situations that have arisen, Pakistan
was successfully able to create an
impression in the minds of the Afri-
can countries, especially the leaders
of African countries....

Mr. Chairman: Wil] he resume his
seat for a second?

15.30 hrs,

MOTION RE: SITUATION ARISING
OUT OF RECENT EXPLOSIONS AT
LUMDING AND DIPHU STATIONS

Mr. Chairman: I have to announce
before the House that under rule 185
of the Rules of Procedure and Con-
duct of Business in the Lok Sabha,
the Railway Minister has given notice
of his intention to move the follow-
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ing motion in the current session of
Lok Sabha:—

“That the situation arising out
of the receni explosions at Lum-
ding and Diphu stations on the
North East Frontier Railway on
the 20th and 23rd April, 19686,
respectively resulting in deaths
of and injuries to a large num-
ber of persons and considerable
damage to property, be taken
into consideration.”

This will be taken up at 4 o'clock.

15.31 hrs,
DEMANDS FOR GRANTS—contd.

MinisThY oF EXTERNAL AFFAIRS—Contd.

Mr, Chairmen: Shri Manoharan
may resume his speech,

Shri Manoharan: The next propa-
ganda of Pakistan wag that India
aggressed and not Pakistan aggressed
against India. The simple reason
slated by Pakistan was that India,
a country having 46 crores of people
would be in a position to commit
aggression, not Pakistan with a popu-
lation of 10 croreg of people, because
Pakistan was not in a position to do
50 or even think of it.

The third one was that Islam in
India was in danger. We had to face
these three propagandas. While we
were explaining to the leaders of
African countries that Pakistan com-
mitted aggression and that Pakistan
was fundamentally opposing demo-
cratic canons and spirit, the imme-
diate reply that came automatically
from the leaders of African countries
was: How could it be possible for
Pakistan, a small Ainy country, to
aggress on India? The second thing
they told us was that Islam in India
was In danger. The leaders of Afri-
can countries were not at all inform-
ed that India is the third biggest
Muslim populated country in the

world.
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|Shri Manoharanj

While we explained that, thay eax-
pressed their aslonishmemnt, Subse-
fquently, we explained to the leaders
that immediately after China aggres-
sed, in order to please the Chunese,
Pakistan handed over 2,050 square
miles of territory to China. While
we were explaining this to ihe Presi-
dent of Tunisia, Mr. Bourgiba, Mr.
Bourgibu expressed his astonishment
and asked, “Is it a fact that Pukis-
tan has handed over 2,050 sauare
miles to China?" We said, “Yes"” and
then he said, “Of sourse, I am sorry;
I was not informed by anybody”.
Subsequently, we asked owr Ambas-
sador, “"How is it that these people
were nol informed about it?" Shame-
lessly, 1 tell you, Mr. Chairman, gur
Ambassador told us that he did not
know that fact even. That is why 1
wang to draw the altention of the
House to the fact that the External
Affairs Ministry is sluggish, conser-
vative, lethargic and dull in ils per-
formance.

When we had a talk with the
Moroccan leaders, they were expres-
sing their anxiety to see that India
und Pakistan should come together
somehow, should sit around the table
und iron out their differences. While
we were explaining - the difficulties
that we encountercd, they said,
“Somehow or other you should come
o tferms.” Then they were taiking
much about the plebiscite and we
explained that the whole context of
a plebiscite has been changed. They
wanted 10 know how. We cxplained
to these people that after the Chinese
aggression after Pakistan hunded
over 2,050 squarc miles of territory
to China, a third element in the
politics of Kashmir has been intro-
duced by Pakistan; therefore, the
whole context has been changed.
Immediately the leaders ot African
countries expressed equally their
astonishment. Finally, the Moroccan
Foreign Affairs Minister said one
thing that was startling {p me. He
said that there was a talk al] over
that the peuple of Kashmir wanled
slef-determinfition. Their fundamen-
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tul query was, “Why should you not
accepy this fundamental proposition?
A plebiscite is purely democratic;
your late lamented Prime Minister
had been an inspiration for us for
the past so many years and he had
commitled himself to the people of
Kashmir," Of course, naturally, we
said that the Prime Minister did
commil—no doubl—but if at all there
was any commitment, it was a com-
mitment between the people of Kash-
mir, and the Government ol India;
Pakistan had nothing to do with
that. Of course, they had their own
doubts.

Subsequently he was explaining
that while Morocco was clamouring
for independence, our Prime Minis-
ter, TPundit Jawaharlal Nehru, had
bzen their inspiration. He said, “We
gol everything from him; leaders
ke Mahatma Gandhi and Pandit
Jawaharlal Nehru were our guides,
this  and that” When Mauritania
was clamouring for independence
from Moroeco, ot the instance of the
Frenech  Administration  uccording  to
the leaders of Morocco, these people
went to the United Nations in 1954
and wanled to meet our Prime Minis-
ter, late Pandit Jawaharlal Nehru.
They met him and told him, “Mauri-
lunia had no right at all to clamour
lor self-determination because Mauri-
tania is an integral part of Morocce.”
They wanted to  impress this upon
our late lamenied Prime Minister
Nehru and suddenly our Prime Minis-
ter, according +to his characteristic
or idiosyneracy, said, “When the
people of Mauritania stand for self-
determination, I think, that is the only
way out; that should be conceded 10."
That also created something in the
minds of the leaders of the African
people. Even then the Moroccan
leadors snid, “We are for India and
Pakistan; it is a family quarrel bet-
ween India and Pakistan and some-
how or other you should come around
the t{able and iron out your differ-
ences.”

Shri M. R. Krishny (Peddapalli):
What about the Tunisian President?
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Shri Mancharan: Shri M. R. Kri-
shna was one of the members of the
delegation; so, he wanted me to re-
mind of his membership.

Mr. Chairman: He is doubtful whe-
ther he can speak today; that is why
he did it.

Shri Manoharan; The Tunisian
President was egqually emphatic in
saying, “Self-determination is an ac-
cepted principle; why should you not
follow it?"  But, unfortunately, so
far ag we are concerned—I am not
accusing our ambassadors—those poor
people were not properly informed
and briefed by the Externa] Affairs
Ministry which is noted for its lethar-
gical attitude.

When Mauritania was clamouring
for independence and got it....

Shri M. R, Krishna: He cannot for-
gel Mauritania.

Shri Manoharan: That is the most
important  aspect. Mauritania was
nol immediately recognised by the
Government of India. I think, if
Government of India had taken one
year to recognise Mauritania, pro=-
bably the Government of India might
have thought thay it would antago-
nise the feelings of the people of
Morocco. But, after that, we recog-
nised Mauritania and jur ambassa-
dor in Morocco, Shri Puri, was not
at all informed about our recognition.
Shri Puri had to depend for informa-
tion on the Moroccan Government
itself, Nowhere in the world could
vou find this,

An hon, Member:
Puri?

Who is this

Shri Manoharan: He js an ambas-
sador, not something to eat.

I have got my own admiration to-
wards our External Affairs Minister,
Shri Swaran Singh, and our young,
energetic  dashing Minister, Shri
Dinesh Singh, After our African
visit these people wafted and made
the status quo. 1 hope proper atten-
tion will be given so that the Exter-
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nal Affairs Ministry functions pro-
perly. '

I want to say something about
Indonesia and Indonesia’s action
against Indian nationals. Here is

the Report of the Ministry of Exter-
nal Affairs. On p. 28, it says:

“Several demonstrations were
held before the Indian Embassy
in Djakarta culminating in a vio-
lent attack on the Chancery on 9
September, 1965 causing extensive
damage.....

Mr. Chairman: Everybody has read
that. You have only 1 minute more.
Please conclude.

Shri Manoharan: I am concluding in
a minute,

“Similar violent demonstrations
were held in front of the Indian
Consulate in Medan. On 16 Sep-
tember, it was announced that In-
dian properties had been brought
under the supervision of the Indo-
nesian Government. It was ex-
plained that though the Indians
continued to own their properties,
they would not be free to sell or
transfer them to others.”

That is the information given in this
Report. | want to know, after that
Government was toppled down and a
new regime came into being, what ac-
tion the Government of India has taken
so far to have the relation with the
present regime and thereby the pro-
perty which comes under the Govern-
ment of Indonesia by once again irans-
ferred 1o the Indian nations.

In conclusion, I request the hon.
External Affairg Minister to see that
our Embassies are functioning proparly
abroad and our Ambassadors are brief-
ed properly and that the points, the
facts and everything should be sup-
lied in time so that they could be able
to explaip the position of our coun-
try properly to the leaders of other
countries in a way that is expected of
from the External Affairs Ministry.
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Shri Brajeshwar Prasad (Gaya):
Mr. Chairman, Sir, who controls off-
shore Asia controls South-East Asia.
American hegemony prevails over off-
shore Asia. Chinese hegemony can
nuver be established over South-East
Asia. The withdrawal of the United
States of America from South-East
Asia is a geo-political impossibility.

D.G. 1966-67

The problems of international poli-
tics pertaining to the internatonal sys-
tem of the balance ol power were not
solvid within the framework of the
international system of the balance of
power. The emergence of the exisling
loose bipolar world led to the solution
of a!l the international problems of
the international system of the balance
of power. The international problems
of the existing loose bipolar world,
the problems of Korea, Vietnam, Kash-
mir, Israel and Germany, cannot be
solved within the framework of the
cxisting loose bipolar world.

The transformation of the existing
.o0se bipolar world either into a tight
bipolar world or into a multi-polar
world will lead to the solution of all
the international problems of the exis-
ting loose bipolar wor'd.

15.44 hrs.

|MR. SPEAKER in the Chair]

1f India withdraws from the Com-
monwealth, all the Afro-Asian Member
States will withdraw from it, If all
the Afro-Asian Member States with-
draw from the Commonwealth, the
Commonwealth will be liquidated. If
the Commonwealth is liquidated the
gravitationa] pull of the European
Economic Market will become stronger
than that of the Anglo-American

tie over the United Kingdom. If the
United Kingdom joins the Euro-
pean Common Market, it will be

transformed in due course of time
into the United States of Wes-
tern Europe. If the United States of
Western Europe is established, its gra-
vitational pul' will become stronger
than that of Russia over Eastern
Europe. The gravitational pull of Tur-
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key, Iran, Afghanistan, Pakistan and
China will become stronger than that
of Russia vver the Hearland, if the
gravitational pull of the Uniled Sta-
tes of Western Europe becomes stro-
nger than that of Hussia over Eastern
Europe. If Russia is subjected 1o
pressure on both these fronts, the re-
sult will be the withdrawal of the
Soviet Union from both Eastern
Europe and the Heartland.

Afro-Asia in general and India and
the Heartland in particular  will
be divided into two  spheres of
influence, Chinese and Pan-Islamic
if the Soviet Union, withdraws
from the Heartland. The Common-
wealth, the  Anglo-American tie,
Russian  hegemony over Eastern
Europe and American hegemony
over West rn Europe and the New
world are the four pillars of the exist-
ing 'oose bipolar world, If anyone of
these four pilarg is dismantled, not to
speak of the other three pfllars, but
the ¢ntlire super-structure of the exis-
ting loose bipolar world will collapse
like a palace of cards.

Shri Manoharan: Logic par excel-

lence. '

Shri Brajeshwar Prasad: Thank you.

The assumption behind the concept
of co-existence is cither that the exist-
ing loose bipolar world is the last
stage in the cycle of political ewvolu-
tion or that the transfuormation of the
existing loose bipolar world cither into
a tight bipolay worlg or into
a multi-polar world either will be ach.
ieved by peaceful methods or will not
jeopardise the vital interests of any
State,

The concepts of the multi4polar
world and world disarmament are
antithetical concepts. India, Russia and
America are geopolitical friends of
one another. Thy States on the bor=-
ders of Hearl'and and Eastern Europe
arg the goopolitival friends of one
another and th? geopolitical foes of
India, Russia and America, The gravi=
tational pu'l of Western Europe is
stronger than that of Russia over Eas-
tern Europe, The gravitational pull of
Turkey, Iran, Afghanistan and Pakis-
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tan is stronger than that of Russia over
the Caucasus and over Soviet Central
Asia. The vast majority of the inhabi-
tants of the Caucasus and Soviel
Central Asia are Turkish and Iramian
Musums, The Arabs, the Iranians and
the Turks have ruled -over Soviet
Central Asia and the Caucasus for a
thousand years. What Eastern Europe
is to Russia in Europe, probably that
or more are the Stateg on the borders
of the Heartland to Russia in Asia.

The common aim of the foreign poli-
cies of all the States on the borders of
the Heartland and Eastern Europe is
to drive out HRussia from Eastern
Eurupe and the Hearl.and and to drive
out the United States of America from
the Old world, The gravitational pull
of China is stronger thun that of
Russia over Siberia, China cannot pro-
vide means of livelihood to its expand-
ing population_Siberia is the only re-
gion where the surplus population of
China can be settled. The Chinese are
basically landsmen and not seamen.
Siberia is two and a half timeg the size
of India_ It ig the richest mineral re-
gion on earth. Only two crores of
people, mostly akin to the Chinese,
live in Siberia. The resources of
Siberia have not been fully explored
as yel.

Shri Daji (Indore): Why is my hon.
fricnd instigating the Chinese against
Russia?

Shri Brajeshwar Prasad:
stated the background.

I have

Now, I come to policy. The forging
of the pact, ..

Mr, Speaker: The hon. Member
should wind up his speech now.

Shri Brajeshwar Prasad: |
taken only five minutes, I think.

Mr. Speaker:
3.40 p.m.
Shri Brajeshwar Prasad: I started

after 3.40 P
Mr, Speaker: Now, he may leave
the background and come to the front,

Shri Brajeshwar Prasad: I wish to
remind you of two things,

have

He started at about
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Shri K. C. Pant was allowed two
speak for 20 minutes, 1 have been
asked to speak after seven months,
in spite of the fact that 1 iried to
speak at least four times before, ...

Mr. Speaker: Instead of discussing
that, he might go on with his speech.

Shri Brajeshwar Prasad: The forg-
ing of the Pact of Asian Delence wilh
Japan in the North and India in the
South or a politica] scttlement bet-
ween India and America, or g political
scitlement either on a federal or func-
tional basis between India and Pakis-
tan, if Pakistan is an ally of the USA,
or a political setl cment botween Indig
and China, if such a settlement tilts
the balance of power in favour of
Russia, or the withdrawal of China
from Viel Nam, or the c¢xpulsion of
China from Tibet by the USA or the
em: rgence of India as a nuclear power,
i it tilts the balance of power in fa-
vour of the USA, will lead o the re-
surrection of the Sino-Soviet Pact.
Russian hegemony will be estab ished
over Europs and the new world and
fro-Asia and the heartland in gene-
ral and the USA and India in parti-
cular will be divided into two spheres
of influence, Chinese and Russian, if
the resurrection of the Sino-Soviet

Pact leads to the liquidation of the
US.A,

A political settlement either on a
federal or a functional basis between
India and Pakistan, if Pakistan is an
ally of Russia, or a political settle=
ment between India and China, if such
a settlement tilts the balance of power
in favour of Russia, or a political set-
tlement between India and Russia or
a political settlement between China
and America on the question of Viet
Nam, or the cxpulsion of China from
Tibet by Russia or the cmergence of
India as a nuclear power, if it
tilts the balance of power in favour
of Russia, will lrad to the forg-
ing of the Sino-American alliance
American hegemony wi'l be cstablish-
ed over Europe extending from Great
Britain 1o the Ural mountains; and
Afro-Asia in general, and India and
the Heartland in particular will be
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divided into two spheres of influence,
Chinese and American, if the forging
of the Sino-American a.liance leads
to the liquidation of the Soviet Union.
(Laughter), He laughs best who
laughs last.

I am reminded of one line of Urdu
poctry with which 1 used to dabble in
my younger days:

wifaw 1 ag w6 & w= s

TEH |
TG 7 9T TR G ACAF T F |

Afro-Asia in general and India and
the Heartland in particular will be
divided into two spheres of influcnce,
Chinese and Pan-Islamic, the new
world in general and the USA in parti-
cular will be divided into two spheres
of influence, Chinese and European, and
Woestern European hegemony will be
established over Russia within the
framework of the United $Stateg of
Europe encompassing within its bosom
all the States extending from Great
Britain to the Ural Mountains, either
if India withdraws from the Common-
wealth, or if the proliferation of
thermo-nuclear weapons in Afro-Asia
leads to the withdrawal of Russia and
America from Afro-Asia, or if a poli-
tical seitlement either between India
and China or between India and Pakis-
tan, if Pakistan is an ally of China
and China is not an ally of either
Russia or America leads to the with-
drawal of Russia and America from
Afro-Asia......

Mr. Speaker: The hon. Member
should try to conclude now.

Shri Brajeshwar Prasad: Five min-
uteg more and I have done.

Mr. Speaker: Does not the hon.
Member think that what he has said
already is too much to be digested?

Shri Brajeshwar Prasad: It is after
seven or eight months that I have been
pllowed to speak,
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Shri Daji: I think we should arrange
for a full-fledged lecture by the hon.
Member,

Shri Brajeshwar Prasad: ... or if the
cmergence of China as a thermo-nu-
clear power of the stature of Russia
and America, a stature which it is
bound to acquire latest by the first
decade of the next century, leads to
the establishment of a thermo-nuclear
Pan-lslamic State of the stature of
England and France on the borders of
Soviet Central Asia and the Caucasus.

The outbreak of a war either bet-
ween India and Ching or between
India on the one side and China and
Pakistan on the other on the guestion
of Kashmir or between China and
America on the question of Viet Nam
or between Russia and China on the
question of the territoria] dispules cov-
ering an area of 7 lakhs sq. k.m. of
Russian {erritory in the Heartland will
‘ead tp the establishment of Russian
hegemony over Africa, Western Asia,
Turkey, Iran, Afghanistan, Pakistan,
Tibet, Sinkiang, Mongolia, Manchuria
and North China, and of American
hegemony over South China, South-
East Asia and Off-shore Asia, Afro-
Asia in general and China and the
Indian sub-continent in particular will
be divided into two spheres of influence
Russian and American, either if Russia.
and America combine to prevent the
proliferation of thermo-nuclear wear
pons in Afro-Asia, or if a political set-
t'ement cither between India and
Pakistan or between India and China,
if Pakistan is an ally of China and
China is not an ally of either Russia
or America, tends to  undermine
Russo-American position in Afro-Asia.

Afro-Asia in general and India in
particu’ar will be divided into three
spheres of influence Russian, Chinese
and American, either if the resurrec-
tion of the Sino-Soviet Pact does not
lrad to the liquidation of America or
if the forging of the Sino-American
alliance does not lead to the liquida-
tion of Russia, or if the emergence of
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India as a thermo-nuclear power com-
pe's Russia and America to join hands
with China to prevent the proliferation
of termo-nuclear weapons in  Afro-
Asia or if the emergence of China as a
thermo-nuclear power of the stature
ol Russia and America does not lead
lu the cstablishment of a thermo-nue-
lear Pan-Islamic State.

Now, I shal conclude, | wanted to
speak on the Tashkent agreement.
I wanted to speak on Israel, 1 wani-
ed to speak on external publicity. 1
shall take five minutes more if I have
lo speak on these things.

Mr. Speaker: No. I cannot give him
five minutcs.

Now, Shri Prakash Vir Shastri. He
might begin his speech now.

1 had intended to give time to Shri
Ppakash Viy Shastri and Shri Krishna
Menon today. But now, 1 shall have to
continue this tomorrow, and at least
these two Members would be accom-
modated before the hon, Minister rep-
lies.

Shrimati Lakshmikantbamma (Kha-
mmam}: | have nol spoken vn the De-
mands of any Ministry sy far.

Shrimati Savitri Nigam (Banda):
You yourscll had promised to give me
time, | ..

Mr, Speaker: I am sorry; 1 cannut
do anything now. Now, Shri Prakash
Vir Shastri might start his speech,

Shrimati Savitri Nigam: I hope at
lcast tomorrow you will  give me
some lime.

Mr, Speaker: There will be no time.
Already, we are short of time,

ot weTElT et (faemt) o
wege WEIEE, Wi A € 6K
A FRETHT F1 O agn T
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Fo@ § ¢ WEA qgA AT o, 99 F qafer
afeadw a1 qFT & 1WA § oEy
FTEETEr qEl FT FEAT 4g 91 fF
FWATT FT OF TF &9 g w1 F71
¢ afea oo W@ 7 arEEE 9rE
A & aged & fF o s e
9T IEA qO w9 Ed fawr g
3z faom T #1 g @ AE
ferm g | gt g W9 F oy §
ot grgErEr 9l 7 Afa # afeda
wrr & 1 g aftadT ¥Ew Av-
ardy it & Af7 # awfow oW
AT F BHIG ATAFT A BIET A
afer gar %1 5w 6w awh ag=1 @7 2,
Jusl ag # 9gEA w1 5w &
arfgy | @0 a9 FER F FE A
awafe feafs @1 ofcan W gu &
fadw weft wgea & 9 F&T1 AEAE
e %@ fe7 wger w@ w1 afeam
¥ WY §UY 99 @ 9T ar guTe aw
F q% WA FTVEI &1 fom § @i
FOE W TE AN QW WO
mwmt‘wﬁwtmoq—qea}o
ot oHe oo oFe MY
qiffea & & § = T | q@T AL
IR THY ATETC 9T FE F7F A fAm
W qg & U g9 H W F 1% foe
§ sy faum aw1 & @ W AW
way faum ofwg & qea

Mr. Speaker: He might confinue to-
morrow. We will take up the motion
re; the explosions on the N. F. Rail-
way.
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16.00 hrs.

MOTi1ON RE: SITUATION ARISING
OQUT OF RECENT EXPLOSIONS
AT LUMDING AND DIPHU
RAILWAY STATIONS

The Minister of Railways (Shri S, K.
Patil): Under rule 185 of the Rules
of Procedure and Conduct of Business
in the Lok Sabha, I move the follow-
ing motion, notice of which I had
given:

“That the situation arising out
of the recent explosions at Lum-
ding and Diphu stations on the
North-East Frontier Railway on
the 20th and 23rd April 1966, res-
pectively, resulting in deaths of
and injuries lo a large number of
persons and considerable damage
to property be taken into conside-
ration”.

1 can quite understand the anxiety
of the House and people outside this
House when day after day incidents of
this nature occur and many people die.
In these two incidents, about hundred
people have died and possibly 100-200
have been injured, and there is no
knowing that therc would not be a
recurrence of these incidents. There-
fore, it has assumed a proportion
which is very alarming indeed and
hence the House is entitled to know
as to what is being done; also we shall
have the benefit of their advice as to
what is to be done in circumstances
of this nature,

I shall at the very outsct say that
these incidents are not a part of re-
gular railway operations, because never
before in the 113 years that the rail-
ways have been running in this coun-
try have we been faced with a
situation of this deseription. It has
nothing to do with the operation of
the railways. Il is purely a matter
endangering the security of this Jand,
the work of people who are interested
in doing something so that they can
spread fear and many other things.
That is why we find these things
happening again and again.

Now I shall deal with some of the
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measures Lthat we intend to take and
are just now taking; but I am not satis-
uea with that, because they are not
measures by which you can really give
a proper type of retaliation which will
put these things to a stop. I am
wurried because these things are taken
as 1f these are oeccasional incidents;
even if they were occurring once in six
months or a year, that is bad. I do
not say that they should occur like
that. But even then there seems to be
a plan that periodically these things
should happen. These two incidents
have happened within 72 hours of each
other,

Now, something must be known
about what is known as the North East
Frontier Railway, popularly called
NF railway.

This House knows very well that
this particular zone of railways was
made very recently. It was in 1858,
It is the latesy zone apart from the new
zone that we are now making at
Secuderabad.  The total track kilo-
meterage of this zone is 4,571 k.m. Part
of il is a double track, therefore if
you want the lengthwise figure, it
covers 3,207 km. I am giving these
particulars because when suggestions
are made that the luggage, the trunks
and other things should be examined,
the Members should have an idea as
to what they are talking about and
what they are suggesting.

There are 444 stations, but I shall
give you an exact idea as to how many
of them are in the so-called danger
zone where we have got to guard. All
the 444 stations do not come within
the danger zone. The danger zone we
have worked out very carefully.
There are 34 stations in the Lumding-
Simulguri section—that is the one
which js the most dangerous—on the
border of Nagaland, a section of 231
k.m.; and 14 stations in the Lumding-
Damchera section which is 155 k.m.
That means there are 48 stations which
are vulnerable, They have to
be protected. Protection has got to be
given. Whatever you might do, you
have got to do in these 48 stations.
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The terrain, as the Houge knows
very well, ig thick jungle, marshy and
hilly. There has been a demand that
the jungle should be cleared, but you
cannot go on clearing the whole jungle.
You can clear a part of it which is on
the MNagaland side. A decision has
been taken that 500 yards, about 1,500
feet, on the Nagaland border should
be cleared, but the rain here is so
heavy that even if you clear the
jungle, within six months the jungle
can grow again. Therefore, it has got
to be a continuous process, but that
continuous process is also being under-
laken.

Then I come to the number of trains
that run here. There are three Up and
three Down on the Lumding-Simul-
guri section, which is more vulnerable
on the north or east side; two Up and
two Down on the Lumding-Damchera
section; therefore, ten trains are run-
ning continuouly.

1f we get the full load of passengers
it may be somewhere about 5,500 pas-
sengers every day. Even if we do not
get 100 per cent, we do get anything
between three to four thousand pas-
sengers going up and down.

When we found the difficulty, and
when we knew that this was not the
regular business of the railways, be-
cause we are not equipped and under
the Railway Act we are not supposed
to ecarry on these activities, this had
to be handed over to the army, and
the army assumed control in January,
1957. Therefore, during the last nine
years, the situation is under the over-
all charge of the army.

1 shall now indicate the measures
that we have undertaken, and what
further measures we propose to take.
All passenger, express and mail trains
on these sections are piloted by search-
light specials and are provided with
armed escorts. I should make it clear
at the very outset that these things
are done in order that the track should
be protected, in order to stop sniping
ete.  ‘This has nothing to do with
bombs and these are useless where the
planting of a bomb is there. There-
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fore, these measures, although they
are very claborate and cost us quite a
lot, surely do not assume the planting
or the depositing of bombs the type of
bombs that were kept there on the 20th
and 23rd.

Detachments of armed police batta-
lions are posted at all the strategic
points in both these sections, and they
provide protection to the railway
stations, track and bridges. Adjacent
jungle areas are also being patrolled
by the army and armed police contin-
gents, detachments of which are posted
at various strategic points along the
Nagalang border with Assam.

Engineering staff of the Northeast
Frontier Railway—this is a special
thing that the railway has been doing
at a very lerrific cost, because it does
not produce anything except the satis-
faction that our bridges are guarded—
have been posted al the wvarious
bridges and tunnels to keep a watch
and pass on nformation to the nearest
railway station in case of sabotage to
prevent accidents to trains. There are
37 tunnels and 34 bridges which are
guarded in this manner.

Services of WVillage Defence parties
are also being utilised for the protec-
tion of track, bridges etc. Day and
night all these tunnels and bridges are
being guarded.

All the passenger, express and mail
trains are escorted by armed escorts
of the Railway Protection Force work-
ing under the operational control of
the Sector Commander of the Army.
All poods trains in these sections are
also provided with armed cscorts of
the Railway Protection Force Armed
Wing of the Northeast Frontier Rail-
way.

We have put two battalions of the
railways with all the fighting equip-
ment under the control of the Army
The general control is with the Army.
In front of the train and at the back
of the train, there are, not whole
battalions. but about ten armed Rak-
shaks of R. P. F. are placed there. 1
am told that the Army also was putting
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in a few of their people in the middle
section bug that has been removed
after the Mizo {rouble because some
Army personnel must have been de-
ployed elsewhere,

The railway track runs almost paral-
lel to the north and northwesl boun-
dary of the Nagaland with Assam.
Approximate distance between the
Railway track and Nagaland in these
areas varies from 2 Kms to 15 Kms.
That means it is very near and if any-
body wants to do anything, he can.
Manipur Road station and Rangapahar
Crossing are actually in Nagaland.

The railway passeg through thick
jungles and marshy lands in the
various places in the two sections,
particularly between Lumding-Mani-
pur Road and Manipur Road and Salu-
pahqr, which form the most vulnerable
area in the Lumding-Simulguri section.
The monsoon is very heavy in this
area and as alrcady indicated by me
jungle clearance is a continuous pro-
cess as due to the heavy monsoons, the
growth of jungles is fast.

The incidents of 16th February, that
is, 2 months back 20th April and the
recent one of 23rq April are all of
similar nature in that powerful ex-
plosives fitted with time fuses appear
to have been kept in railway com-
partments by miscreants and these ex-
ploded causing death and injuries to
many persons. Thig has posed a new
problem and it is not possible to
distinguish betwcen bong fide passen-
gers and passenger carrying these ex-
plosives in trunks and boxes unless
extensive searching of passengers and
their luggage is carried out. What is
being done at present is, because this
is a very recent occurrence, just 72
hours back as I said, as soon as it
was noticed, we tried the experiment
of examining the luggage, trunks, ete.
although as I said it is a process in
which it is almosl impossible to detect
anything because there are so many
passengers and so many stations and
to sneak in a box or trunk is the
easiest possible thing; it is not difficult
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We have started because something has
gol 1o be done. One of the precau-
tions, which has been taken on these
seclions to reduce the risk To which
passengers are exposed, is that the run-
ning of passenger trains between
Lumding and Mariani is prohibited
belween 22.00 hrs. in the night and
04.00 hrs, in the morning. Similarly,
on Lumding-Damohara section run-
ning of passenger trains is not per-
mitted between 19.00 hrs. in the night
and 05.00 hrs. in the morning.

Stcps are being taken to clear jungles
to n distance of 1500 fis. on the Naga-
land side, and 300 on the Assam side
and also to construct a road parallel
to the Rly. track in the wvulnerable
sections. This work is in progress.
These are some of the details that I
have given. But the difficulty is this,
that whatever we may do, these are
precautions that might stop sniping
and perhaps there will be no sniping.
People have been put into operation to
protect the track, tunnels and bridges:
that is the normal routine work of the
rajilway proteetion force. Their work
is not to go in for fighting as in a war
or to fire; they could not go even out-
side the track becausy they are limited
by the Act and therefore, they do not
go in order to pursue somebody. These
are the difficulties inherent in the
situation.  What cxactly haz to be
done, it is not for me to say because
it is @ matter which is really for the
whole country. not only the govern-
ment but even the opposition’s co-
operation must be made available for
this business. As far as T could see.
the only practical way against this
type of thing is to permit cffective
retalintion wherever it might be. Wc
are not going to deal with these mis.
creants by the kid-glove method
Beeause this 18 a new thing that has
come upon us. We have got to see
what ean he done. Tt is verv surpris-
ing. While we are havinz talks and
neentiations, ete.. we do expect that at
least n reasonable thing—T dn not think
anv thine unreasonahle to be done—
should be done. That they are not
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prepared to say—that what they want
is within the orbit of our Constitution,
etc. It is a different matter. They
may say it tomorrow. Our persuasion
might hold. But it stands to reason
that while these talks are going on, it
is expected that these things should
not be done.

an argument is made,
“Oh, they are not Nagas. These arc
other Nagas who are doing it." 1 do
not know how many types of Nagas
are there in this land. Either
the Nagas with whom we are carrying
on talks and negotiations, deliver the
roods—they should deliver the goods—
or they do not. If there are other
Nagas, apart from these Nagas, that
means that these Nagas are not repre-
sentatives of the Nagas with whom
we are talking. T do not know what
exactly is happening. T am merely
saying so, because we do not expect
such things to happen.

Now. these are not the only two
accidenis that have occurred: there is
a constant fear that a repetition of
these things may occur. I do not know
how such bomhs ean be planted there.
Thev are not normal bombs. Thev do
not seem to have been manufactured
within this country, or in Pakistan.
Thev seem to be some bombs which
have been imported; how many they
have, T do not know. If one single
homb can cause this much loss. not
only in this particular case, but even
when the track has gone, part of the
track has pone. and even the building
has been affected. apart from the com-
partment., and sometimes, the vieces
have been carried awav to 150 or 200
feet—then. it is comethine. some kind
of a big cxplosive: it had an exnolocive
character. Tt constitutes a erave
danger indeed.

Sometimes,

Tt iz for this House tn find out. T
am not saving thic merely to get out
of it. Tt fa a common resnonsibility
which has eot 0 be faced. Ahout the
Anfensive artion the action nf examin-
ing the trunks and svervthing in the
first place. it will take perhap< 10 to
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12 hours. There are five to 5ix trains—
one train on one side and five on an-
other side—and the passengers are
held up for hours and hours together.
That would become necessary because
it takes such a long time to examine

every piece of the luggage.
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This can be done by anybody—
keeping such a bomb inside. T am told
that one man who has becn arrested
has made some kind of statement,
showing that he was paid something
in order to plan something. He did
not know that it was a bomb. It was
not seen by him. Just for money, he
did it there,

Shri Hem Barua (Gauhati):
man was blind; he was a beggar.

Shri 8. K. Patll: So he could not
see what he was carrying.

Shri D. C. Sharma (Gurdaspur):
How does he know that he was blind?

Shri S, K. Patil: Because he was a
man with sight, he could spot the
blind man! My point is, so far as
the railways are concerned, I do not
know; T am at a dead-end as to what
to do. Is it anything wrong about our
operation? Is there anything wrong
in the engineering skill? Is there any-
thing wrong in the RPF, or that has
not been put into operation. I can claim
that all measures that have been put
into operation during the last one
year and more have borne fruit, be-
cause all these snipings and other
features have not occurred. They
have taken to gomething else. T do
not know of any ready-made remedy
bv which these things could be stopp-
ed.

Further, I do not find any man—
those who talk in the name of peace—
having comy out with any statement
that these are reprchensible activities
and they must not be indulged In. Tdo
not know why; I do not understand
what 1t is and what we are dolng. T
am not merely critical. because this
is something that really boils the blood:
one does not understand this kind ot
activity which can kill hundreds of

That
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people together, by planting a bomb,
and it kills innocent people who have
nothing do with all this: they are peo-
ple who are not fighting the hostile
Nagas. This is something to strike
terror in them, just to show that some
are capable of doing these things. This
should not be allowed to happen. If
this is going to be the precursor of
things to come, then surely it is time
that we took a very serious note of it
and did something,

1 have nothing to add on this occa-
sion, T can assure the House that
so far as the railway and the RPF are
concerned, we shall do evervthing in
our power to protect the life of the
passengers, because that life is sacred
to us; they travel in our trains and
thev are entitled to the oprotection
which the railwayvs can give them.

Mr. Speaker:

“That the situation arising out
of the recent explosions at
Lumding and Diphu Stations of
the North-East Frontier Railwav
on the 0th and 23rd April. 1966.
respectively, resulting in deaths of
and injuries to a large number of
persons and considerable damage
to property be taken into conside-
ration™

Motion moved:

I have received some substitute
motions  also. Mr. Banerjee is not
there.

sft Trveew arTw (aTTEAY ) o
& geara v F R —

“orer &Y ¥ gqateT dT MR &
wafer s @ Yok S o7
20 witer, T 23 W=, 1966 &Y
o frewel &, frw ¥ wEeew
27 ¥ wfew Wt A o gw ood
iy @ W mfy o, Sew
foofy v fame #F ¥ qvEm =
Tar Fr T 2 e wrwe = ofa
T W wuT ¥ TR wIA ¥
i s @ 2 17 (2)
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Shri Madhu Limaye (Monghyr): 1
beg to move:

“That for the original motion . .

= ®o To A (W?-T‘l'l
qfean): fe=it %)

Elakd

st vq famg : a7 wema st
fear &, swfa® wome g FToaan #
g oqEr Ml WS awEE
gt |

T beg to move:

“That for the original motion,
the following be substituted,
namely: —

“This House, having considered
the situation arising out of the re-
cent explosions at Lumding and
Diphu Stations of the North-East
Frontier Railway on the 20th and
23rg  April, 1966, respectively,
resulting in deaths of and injuries
to a large number of persons and
considerable damage to property is
of the opinion that the Govern-
ment have completely failed to
deal] effectively with the Naga re-
bellion fanned continually by the
foreign missionaries, planters and
Pakistan and have oscillaled alter-
nately between ferocity and ap-
peasement much to the nation's
detriment and therefore recom-
mends a through revision of the

Government policy in  this
tegard” (3)
Mr. Speaker: These two substitu-

tion motions and the original motion
a‘e before the House. We have te
fix a time-limit because there would
be a large number of speakers who
would like to speak. So, 1 would re-
commend 10 minutes for cach memn=

ber.

Some hon. Members: It

enough.

ls not
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Mr. Speaker: I have no objection if
15 minutes is put as the limit pro-
wided the number is less. I will re-
quest hon. members to confine them-
selves to the time-limit,

Shri Ranga (Chittoor): Sir, 1 am
sure | am voicing the feelings of all
sectiong of this House in expressing
our sorrow and horror at this tragedy
that has taken place. 1 alzo hape
every one would agrec with me in
sending our condolences lo the be-
reaved families.

As the hon. Minister said, this is a
terrible tragedy that has overtaken
this country not only in th: annals
of the railways, but also in the an-
nals of our democracy, that on two
occasions more than 100 innocent
people, wha had not raised a finger
against anyone in the world, should
have become the victims of such acts
of sabotage perpetrated b_.,. people
who must have gone completely mad
and who must have forgotten their
sense of responsibility towards the
humanity and the country, It is
proper for my friend, the Railway
Minister to have taken the House into
his  confidence. But jt would have
been more proper for the Ministers
who are directly connected with and
who are directly respoasible for main-
taining the security in that unfor-
tunate part of our country to take
the House into their confidence and
tell us what they propose to do 2nd
why they have failed so  shabbily.
‘This is not the first or second time,
but I think the ninth time this sab)-
tage had come to be prepetrated. We
cannot blame the army. because the
army has already been placed in posi-
tion there and has been piven the
responsibility of prolecting the pas-
sengers to the extent possible. Yet,
not enough has been done. Whom
else cap we hold responsible -xcept
the government? My hon. friend Shri
Patil was wondering why nobody has
expressed his horror at these terrible
tragedies. Everyone hag felt it

Some hon, Members: No, no; he
was referring to the Nagas.
379 (Al LSD-—T.
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Shri Ranga: In regard to the Nagas
foo, till now the opposition ns wel. as
the Government have been one in
allowing the contiunation of these
peace talks with the Naga rebles.
Therefore, it is not proper for us, of
the Opposition, to try and find fault
with the Government so far as that
goes. But, yet the Naga rebels have
not played fair with Indin, with
themselves, with Assam gnd the tri-
bal people themselves in the whole of
this country. While carrying on their
parleys with our Prime Minister,
with the Government, some cf their
people had made themselves respon-
sible for these horrible deeds. /As my
hon. frind, Shri Patil, has siid, we
cannot go on making any distinc-
tion between one set of Nagas and
another get and then exhoneréte one
set and find fault with the other.

There are only two sets of Nagas
we know of those who have been
loyal to mother India all this time,
who have manned the Government
there in that self-governing State
and speaking for us, and those who
have chosen the path of revolt and
rebellion and therefore have formed
themselves into Rebel Nagas. These
are the only two sections. The putrio-
tic Nagas who have been with us till
now cannot be blamed. The rebel
Nagas are there. Are they to be
blamed or not? It is yei too early for
us to c¢ome tp a judgment. But one
thing is clear, that while they were
carrying opn these peace negotiations,
while the Peace Mission was still in
being, while their chosen and trust-
ed friend Rev. Michael Scott, was
being given one month more time to
keep counsel with those penple, these
ho-rible things have come tn be per-
petrated. ‘Thercfore, T consider them
to 'own their responsibility, not for
these horrible actg but for their fai-
lure to hold their followers in suffi-
cient discipline and control and pre-
vent them from allowing such things
happening.

Shri Surendranath Dwivedy (Ken-
drapara): Who is to prevent whoo'#
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Shri Ranga: Whocver
himself the right to revolt against
the lawfully established Government
must be prepared, as Mahatma Gan-
dhi had taken the responsibility also
during those disturbances, whencver
such disturbances have taken place.
They must hold themselves responsi-
ble for the activities of such people.
We do not want them here and now
lo lay dowa their lives in penance,
but we want them to give the assur=
ance to the people of this counlry as
well as the Government that they will
leave no stone unturned, that they
will bend al] their energies in grder
to  strengthen the Government of
India as well as the Government of
the Nagaland and see that such things
are not allowed and such things do
not come to happen in our country
and in thal area.

Having said that, let ug also express
our admiration for the railway staff
and also for the passengers, for the
general publie, for their continuing
to have so much faith in the ability
of this Government to maintain law
and order in this country, that even
after tragedy after tragedy lhey are

takes upon

prepared to travel by our railways
there. And so far as the railway
staff are concerned, my hon, friend

has not told us whether they are
being given some kind of privileges
and training and also the equipments
necessary for gelf-defence as  was
being given in those days of war, and
alsp during the recent  defensive
struggle against Pakistan when some
kind of proteclive armoury,  assis-
tance, training in discipline and other
things were being given to them. In
addition to that, their salaries, allow-
ances gnd all those things have also
got tn be improved. I do not know
whether it has been done.

Then, how are We going ‘o  deal
with this? Supose we have dealt with
certain Naga problem wvery gatisfaclo-
rily, and the Mizo problem very salis-
factorily for the time being, which is
not the case, which is not likeiy to lLe
the case for some time to come, mnst
unfortunately for us, how are we
‘going to deal with the whole of this
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area? Are we going to leave it 55 2
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special responsibility of the Assam
Government glone? [ am  not  in
favour ¢f it. Let the poor Agssam

Government, hervic as il is, lel 1t de
made responsible cnly for the rah-
maputra valley and nothing niure. So
far as the tribal people and trihal
areas are concerned, in the game way
as the British administration was pre-
pared to have so many States to jun-
ction in Saurashtra, let us deal with
the local autonomoug areas, respon-
sible to the Union Gowvemnment, and
let ug place squarely the respunsibi-
]ity on the Union Government pself
for maintaining a serics of cantun-
ments, for the stationing of our armies
and see that sufficient armed forces
are kept on the whole of the perifro
and the border areas between  our=
selves and Burma, China on the other
side and Pakistan on this side, so that
all the frontiers are covered. Let us
consider this problem in 3 comprehen-
sive manner and see that the whole
of that area is prope:ly defended. Let
us make up our mind as to what we
do. [ should say that we should
station pur armies on thig side and
that side where we face the outher
frontiers. In between, let these peo-
ple live. Let them have their own
self-governing institutions. By  all
means, let them have gll the para-
phernalia of a Goveraor, Ministry und
Legislature as Manipur a«nd Tripura
are having. But sp far gg the main-
tenance of law and order is concerned
and the national security is concern-
ed, it has got tp be treated not merely
as Assam's responsibility or Assam's
necd wr the small tribal areas’ needs,
but they should be considered ag the
responsibility as well as the need of
the whole of India. The whole of
India has to make its presence felt on
every square inch wf our border.
Then alone would it be possible for
us to assure the gafety for our railway
passengers and safety for our people
in that area. If we do not, if we
are not going to look at it that way,
then it is going to be very dangerous
not only for that small area but for the
whole of India.
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The hon. Minister hag made an ap-
peal to the members of the Opposition.
1 do not know what other members
of the opposition feel about it, but I
feel one thing. We cannot very well
tackle this problem as a merely secu-
rity problem. but also as a law and
order problem, also as a so.ial deve-
lopment of the people of the tribal
area. They have got to be treated as
our honoured, respected and beloved
citizens, because they have heen neg-
lected for g very long time, There-
fore, let us put weightage on social
wel’are expenditure that we are going
to incur and help them in every pos-
sible manner so that they will ~on-
tinued to feel proud of Indian citizen-
ship.

Shri H. N. Mukerjee (Calcutta
Central): Mr. Speaker, Sir, there is
all over the country and in all sec-
tions of the House 3 sense of dist-ess
and sorrow that such incidents, as the
Minister has explained to us ip some
detail, could happen in our country at
the present time. And I am sure no-
body in this House, to whichever side
he might belong, would like to make
a party issue of this calamity which
has taken place. At the same time,
however, I must say that since it is
a man-made calamity, by whom we
do not know, since it is ealamity
which has taken place because of fail-
ure somewhere or othe:, we have
to foist respoasibility and, from that
point of view, it is the Government of
this country which must come for-
ward to assume responsibility for
whatever has happened and also
responsibility and the obligation by
pusuing policies which would prevent
this kind of calamity recurring in the
future,

The Minister of Railways was cor-
rect in saying thatl it is nol a matter
merely of the failure of the railways.
On the contrary, my hon, friend, Pro-
fessor Ranga, has pointed out that
the railway workers have shown
their mettle and surely they deserve
some special recognition for the meri-
torious way in which they are per-

1888 (SAKA) Railway Trains j28y2
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forming their duties in the most

difficult conditions.

But in a deeper sense, as Shri Ranga
also emphasized, there has been fail-
ure on the part of Government.
What has taken p'ace is the symptom
of a discase in our body politic which
has pot to be rooted out, not with
hot iron, as somc words which fell
from the lips of the Minister [ scem
to suspect suggested, but by a process
of treatment which would be under-
standing, humun and sympathetiz.

Whatever happened, the calamilies
and incidents have happened in a sen-
sitive and difficut area, Itisanarca
contiguous to territories where the
Nagas are insurgent for such a lon:
time, where the Mizo uprising toch
place and is still simmering below the
surface and where there is general
disaffection among the Hill people
The other day our collcague and
fricnd, Dr. Swell, held a press confer-
ence after his return from the Mizo
Hi'ls when he pointed out how among
different sections our fellow citizens
in the Hill arens of the north eastern
parts of India there is a deep sense
of grievance thal things are not be-
ing done in the way they should be
deae.  Therefore the prevailing dis-
content in that region is a matier of
which Government has gol tp take
note and Government has got to for-
mulate policies which would really
and truly meet the urgency of the
situation,

These problems mount from day to
day and there is nu lack in our for-
mented world of foreign interests in
particular fishing in the troubled
waters. Wherever India is in trouble
they 'ry to take advantage. When
some of us Members of Parliament
were in Nagaland some 15 months
ago, we were told about the United

States mark weapons which were
supplied perhaps by our neighbour
country to the Naga hosti'es. This

morning we were told about French
made rockets having been used hy
the miscreants in this area. We know
also how through the instrumentality
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of such worthy gentlemen, divines
like the Revercng Michael Scott, the
British—the rulers of Britain, 1
should rather say—take an interest in
Naga separatism. Only recently I
gol from the External Affairs Min-
istry some documents, a selection of
comments made on Indian affairs by
the foreign press. The London Times
published with great prominence a
letter from Phizo in which things
were said which any one innocent of
real conditions in India wou'd find
extremely distressing and his blood
would boil against India when he got
1o read the kind of things which
Phizo said through the instrumenta-
lity of the Times.

We know the game of these people.
They want to keep India on tenter-
hooks and in trouble. They want
from Kashmir to Nagaland a chain of
regions which they wish they could
detarh from India and use as their
own playthings in international tac-
ties. That king of thing would be a
godsengd to neo-colonialism.

There is also our other neighbour,
China, which possibly is interested in
weaning away these Tribal popula-
tions on our frontier and we have to
pursue policies which would really
and truly keep these fellow citizens
of ours in that so long neglected
Tribal area as devoted cilizens of
this countiry, equal in every sense of
the term with the rest of us.

I understand thal anger with the
Naga hostiles, as they are called and
against whom there might be a pre-
sumption of suspicion—it is not un-
natural in the circumstances—is in-
evilable to a certain extent, but that
is no reason why the Railway Minis-
ler, who is @ member of a Cabinel
with joint responsibility, who I hope
shares Jecisions made at Cabinet
level, took up the kind of attitude
which draws applause in this House.
1 know, il is easy to draw applause
in this House by making a certain
kind of statement. It migh' also draw
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applause in the country outside this
House, but I do not quite like it and
I would like some clarification in
regard 10 this matter from either the
Minister himself or from his superior,
his appoinier, the Prime Minister.
He said, “No kid-glove methods with
miscreants”. He equated the mis-
creanls with those people with whom
the Government of India are having
some confabulations with a view to a
setilement.

Some hon, Members: No, no.

Shri H. N. Mukerjee: If it cumes
to be proved that the miscreants were
Naga hostiles, surely, you have to
tackle the matter, you have to deal
with them as the law requires, as
the case requires. But let us not make
a presumplion of suspicion against
certain people, a kind of proof, =0
that on the basis of that proof we
proceed in order to stress our case.

Shri A, P, Sharma (Buxar): Sym-
pathy for whom? Wrong-doers? (In-
terruption)

Mr, Speaker: Order, order; not (n
this manner. That can be corrected
afterwards. y

Shri H. N. Mukerjee: 1 have notic-
ed in this House over and over again
publicisation on our part which seems
to me somewhal of a determination
to punish ‘X' and ‘Y’ and ‘Z', whether
it is the Mizos or the Nagas or Lhe
Khaszia or the Hill people of Assam, to
subjugate Pakistan, to do something
about Tibet, to take back Aksai Chin
and a !ot of other things. They might
be wonderful expectatiohs, they might
be very Jegitimate desires, but to talk
in that kind of term, when we have
not gol the wherewithal, is so pathe-
tic that it is better we stop making
that kind of statements. Therefore,
1 say, let the Government take up an
attitude which would produce results,
which would bz in conformity with
the demands of humanity and decen-
cy and our own Indian ways of states-
manship in regard to this area. Do
we adopt the mothod of pacification
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by force or do we adopt the other
method, ways of friendship, ways of
economic improvement, ways of maxi-
misation of autonomy. We do not
make up our mind. I do not see why
the Gowvernment, [or instance, does
not meet the representatives of the
Hill people in the North East Frontier
of India, a demand which was voiced
by Dr. Swell in his press conference.
The Government should meet the re-
presentatives of all the Hill peaple
and even those who are recalcitrant
and intransigent at this particular
moment,

The Government should do some-
thing about the Pataskar Report
which was handed over to them. We
do not know the contents aof thst
Report. Bul we hear sometimes about
some of the aspects of it. Perhaps,
some practical implementation of the
recommendations of the Pataskar He-
port would produce results. Maximi-
sation of autonomy for whichever the
area might be, Nagaland or Mizo Land
or whatever it may be, is a matter to
which thought has to be given. If
necessary, we might even amend our
Constitution in order to be able to
absorb these people happily inside
the Indian community. That is the
idea which I press. That is why I
say, let not our country appear be-
fore the world in a help'ess guise,
let pot the Prime Minister appear be-
fore the world outside and sometimes
inside the country like a damsel in
distress who is having a lot of trouble
but does not know what to do about
it. It is very important that Govern-
ment comes forward with policies
which would be determinedly pur-
sucd in regard to the north-east f{ron-
tier of our country where so many of
our tribal populations live, people who
have lived in the shade, not in the
sun_ so to speak, for so long, who
wanl their place in the sun. In regard
to them, let us not follow a punitive
policy. Let us not talk the language
of vindictiveness even though we
share the horror and distress of the
deepest sort in regard to the kind of
incident which has taken place. 'Tl.at
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kind of mcident should not be allow-
ed lo recur but we can make sure of
that only by pursuing policies of
humanity and statesmanship which do
not appear to be forthcoming from the
Government side. That is our grouse.
That is why we want to posit respon-
sibility on the Government of the day
and not mere.y allow the Government
to get away by saying that it is a rail-
way matter, but that the railway peo-
ple have no responsibility in the mat-
ter, they could not have possibly pre-
vented it and so on. That is not the
way of tackling the present problem.
Statesmanship is called for.

Shri 8. M. Banerjee (Kanpur): Sir,
1 may be allowed t0 move my Sub-
stitute Motion.

Mr. Speaker: All right.
Shri 8. M. Banerjee:

“That for the original motion,
the following be substituted,
namely: —

“This House, having consider-
ed the situation arising out of
the recent explosions at Lum-
ding and Diphu Stations of the
North-East Frontier Railway on
the 20th and 23rd April, 1966,
respeclively, resulling in deaths
of and injuries to a large num-
ber of persons and considerable
damage to property, is of the
opinion that there is a complete
failure on the part of the Gov-
ernment to protect the lives of
tne passengers angd Railway pro-
perty.” (1)

Mr. Speaker: This  substitute
motion is also before the House.
ot ografag (aTavEr) s
wgEm, ft i qaet &1 % am
wrrfea g W g, 3w s
& T WO A v awt H &
it ¥ fagg frmar | &9 1948 Hawtd
qradr A @ ¥ fEoam A
ur fag'e &7 72 &, gH1 ARIT HIT A
 fagg wvea fear ) awf 1 qv;mTq

12896

I move:
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(4 T3 fg]

ot w7 wify Y arat #1 afFT g
14 3¢ 35 wify % 7@ 5727 @ Afer
A AT wid AE g 1 WA ¥ AFT
AITA AF A4 ATl A7 ArZA, 7w
781 #x frgeam & = g1 & aga
HrZT AT FT 7FY AT IAA TA AT
oY, 14 T A% 92 X 7EA O TT
Y | F5 AT A F97 481 | 3AET
& AT AT 7 THVRAT aW1 X wed |
T Hx g\t # ATy wrw gf Wi
@faF s s gt A A A
Fad g9 & arg wA A af §oaE
At % fadtg wr A9 gAE A T3
T & 1 & Ao qeAT wgan g e o
T AIT AC F, IAFT FOT qIC0 F 7
am @557 & fazm § 1zl ® ol
wfafgar ¥ =g K1 weAT A § A
gt ? mrex w1 5 awfrw aww oW
sfafgamardy a@f a1 =fgr 1 afe=
aron ¥ w1 & fr o A w7 oAt g
ausdfa T faq 3w #§ vz &1 waTT
TEAT & 99 3 ¥ HOAFAT T § HIC
fs arrEe & dedtfa @1 wwrg @
AT agr 9T qUARAT FaAr § |

@A T qA Tg FEA & | qA
HEETE ¥ A19 FEAT 9%AT & | gAT
LRI IT Wifa & wgrgdl 1 a6 I
s FBMT A | A a1 AR e
H1gd, 7§ Frfegr aga H A AT
F s fafrer age, & s Ff
T #r gdzam gf & feelt & oa% 3
1§ wEAT ATEL AGY FvaT &, 0F weg
ad Far g | & fegEw A ST ¥
FEAT AEAT §, ATHC F g @A
ifFfrmar wift &1 g@amd &
TF AWA TH-OH g AW W
i gu ¥, faasr & srow A T,
THE WA W A K T AT A, W
ag I Ay & A oy § AfFE
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wify & g@1 & &717 9T of aF g T

ot A% a7 AzifAEr & pewww &Y
fazr & oy ¢ 2 1 zafqo § g &
FZAT ARAT § 5 owwr =7 war & A
FNT TEA O A9HT T Avzw fF AT
o wifs & gat #1 Agspre fwan awd,
ITFT A fEqr 9w & owmaE Ay
18 78 A% fgrgmm 3 wif wify wifa
F 417 T, WA AP A1 Fewie 4,
¥ qifaTrdz 7 Armeas w1 fewie A
T {71, WO F fF Armiae w1 wifaw
=AY w17, ag A A, 79w F27 fF ag
g, wx oF wift fawm dmr wfen,
HIFTT & FART W1 W0AT ALHTL AT
nE, TEAT T | HT AT F AT T
wfrq 2o 91 qar & | WO gEA TATET
A ALFTT ITAT QAT § AT FIFTT FY
a1z 7T Frfen i femgrara # SdrhaY
g ot ot qar 7 @ fe anf & weamm
Fr gragfa fergen & Wt & s4ifs
fargeam ®t w7 w18 A fgrgema w7
o i F@f 7T o § & e
45 FUT AT IAF Ted e
g, an  ofwgrdz & e ggd awd
faeiare & 1w oF WY wrEAT F
fedt Y@ 37 ¥ gm@aedl & oz
qTa ST & a1 ag aifearde fariem
21 At Fw R 9T e g | oF
uF ATfE wUw 1w aFar g frogwa
FAFT W9F qifqarie ¥ dar §, w9
AT gEw ¥ AT STW w4 § 7
Ta arexr & wgar wngar g fv oqww om
mar § fF s Ao Aife ¥ e
qfads £ | a8 a9 R &1 qq
adf & @rw et agw, aw fee fam
¥ grEariT sroow gar ¢ faw faw
mﬂ'ﬁfﬂ'ﬁﬁtﬂmﬂa ﬁj
w< ¥ 7o far g €@ aw@ i wew
A f5 & WX aF F ANy AR
wTe ¢ faar A § #0w wd o o
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F ¥ gz vz grew g & AR
qmdz ag faarr s §, AmiEe
w1z frarn sgd § fF 3 wasgeard
& waTgn AE TET A1 ¥4 SETC B
gzqTe Fiqr HrT FUHF FTITT FAC
fog @t 7 oA 917 &1 339 frar fE
OF WEA F HIL IAR! AU g AT 7
aifga a1 Trgy 2 5 =, aw @,
gamfasgmar g 1 Esgmgfr
w7 "ag o1 qar g fF faad o fadei
¢ fewadt & & ® € 9ni arfevew &
wTHET F w7 ° g, 77 feT o v ¥ g,
Faad Fuc garq A7dg § IR A
ARSI FTA ACEY AT ITR AR
¥ ogerr wfew. . ... ...,

oF ®IAAG ®4Fg : ATEETC Wl
w7

st T9ATa fag @ EFT T qATH
qE aTE W 2 | gAfA & A AT g
f& wa gz m ¢ fw Aifd § aoe
afrada g1 W ag Fert & A9, e
F q14 F81 9T FTH fFar F07 | FUT AWAT
AT FTH AT TGN F AT WA AT OF TE
famardl 1 2, qg o e de T
Hia fgem & ST, umy fg=n # Sy
WY wEw § GAdT | e Gad omn A
g f& mar a1 ag fermdr £ &7 0%
AT ST & ®9 7 fgegear ft @ 9
wiF I3 | 59 A & s a1 $3
AHFA T 989 I ¥ FAT 9T gy |
WL WY I & FAC AT T FT 24
ST R WA A FLT A1 4g T r
74 #1 #1 @ A%dr § | gafan & sgw
izan g fF wiver @ wver gA fRAmd
&1 gaTey fFar T AT gaAv fzar ana

I ATt & v s gfaare
AT A A m AT i A g fE
wiw ¥ 7 2 wiw & am & g A
forr w27 w9 & v fazwi & gfaoe
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7 | wiEam e ) shRa adt g
qiffem Aag =% wrd # amf & o«
Mg A T AT F FH AN q%q7 7 6
fergmm & wv a@t 3, fegem @
fegeam &t & 1 A Avi ¥ & vz AT
g & w7 wreaty amfe § o9 gane
W & | ST WY F FUC ATE AT
@W?ﬁ?ﬂﬁmﬁsﬂﬁmix
gar & 1 Al @ Wi arafor
a1 w1 AT W Ay |
afz W wrefr amfa ¥ oar oo
AT I A EfF g Wy ¥
g & | FfFw oF aww wm v
amfe T @ e ox Ao W
TR & fa fegmm g W Al 2,
fogem & mw gw Fde A% W
HTHTL F1 IAST av & Frodq F weal §
Fga1 J1gar § fEmve Aify w1 oaery
HAT FAEHTC G | WA F ALHCH A
fraz wer # FT 9gar g 6 aoare
A 37 T A A A 3 tfedi
Tt Aifsw o fegem & Ao
# fedim T 26 wwAd w1 AE, s
TR FT AG WA SFETE AAT A7,
SR W Wz A A e
2 f& o ware 9t Frdwr Afr & v Y
T | @ FHATC A W g Q-
T FTAT G AL AT W9 FHE S
g ST 7 T T W wAAry o e
# A &1 w0 wwa T )

st Wo o T : WEAH HEITT,. . .

st g o ( wfeg ) www
wgtam, & FaT = w7 fobde war
g & gag am za & fag wa &
ordAT WY w47,

W WEE ;. FA-FN ARy
AT ? e 9z dmAr T A
=fgg a1
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Shri Surendranath Dwivedy: He
had made a request to you in the
morning that he may be given at least
some time. You have restricted the
time to 10 minutes. Shri Hem Barua
is speaking on behalf of our party.
You may give him five minutes.

st 5o Wo mAf : W wWEET,
¥ X 9g gy ot q@s weaw gf ¥

o7 39 ¥ @ A A 39 & wfr Wi
daa ofiare & wfa #awdewr wwe

G §u § aOFT 1 TH A F w9
wur a1 agen § fr faofedt & wg-

T T & ATAT I F amw A

HEIT W91 qU% & q§ WA 8%

F ww arf | 37 g@age ATl 97

agH ¥ ¥ f{u A% gg 9@ W
Fer F Ak & IF w oAAEE q¢ 2
f& w9 & 2w & weev wyEAR @

Ffg o wdsmamwe s

9 w77 A% wev & a7 & T W

mifaq wzar 21 & ¥w & Ay f1 A™Y

gg Wt FgA1 Wgar g {® @ qA_ w1
wEr & 9 §1 A ar §ad

HIHTT F1 AAIT 7 AXA &7 A1 72F

F & & fasrx w1 7w 37 g w7

9 fAFmaar wedt & W17 a7 svE Wy

ATF & AT WV AT § AT A 2

38y aifag @ a@mr 2

may WEEd, ¥ W A% 97 g%
Fg1 rgar g & et a% @ geam
%1 63w ¥ 9 aga W F1 A= 2 ¥ @
oq gWIt aW & w7 amn fanifeat &
Famet 7 g 9w fAana F A1 A #
39 #T AT AT TET FETL AW H A=A 2
W ¥ aE, I Fe fa7 amoar ww
& 9g™ g1 TH ARG A ATiE F1 G920
goT T # TW & 21 ard mfaw g
Fi ocw A az f A1 amr faEd #
ot iy fawa &= & gAF Jav aar
g7t ¥ for 37 7 oag favam afy wed
v & fasre g% 297 2 g1 g mfa &

Lun ling and

Diphu (M)
TFR # fava 7€t & & YT ag wwnfa
TR /WO HHET T AHTEE FAT
Ty & ar g@d am a8 # 6 w At
Y oF arfaw 2 fr 3% g9 AW 39T
AT FA T T B AN W adE
%1 faeaw AT #1 woAT T F T
% I @ v fF A ge a@ e
§ ag 39 F uTH ¥ GF |

v Auy ¥ X ag ¥ W £
fr w7 gz @ A% £ a1 T g
H o Wyl 9T A & AT Y A AT
T 8, T A avafer % goar N @
g w iw % 5w fesr & goon €1 a0
A ¢ 99 ¥ #4Y § WA aF A TS
it wqaward g & 7% AE W & AT
g 2 fF v o 77 a0 A g A
* wzATd wa g1 Er § AR e § Hew
T TEHT,  TIE( F wET
frewie woT g WA w1 IETE AW
ot @ afF & wA A @@ Tl @
3z ATER A1 TH AYE ¥ @ geAm
& W@ & 57 & wEy § gH aga et
¥ g afge ot gl dwmarfed,
¥ amfa wify 1 qr & fom wgm
argeeT ®7AT WfEw | EW 3w ofwr
% WRT BT T AT AT T AFA £ )
gud M9 dEamd wW At s
dar f ¥aF & W= o 7 v fr g
@Y & it &1 W i o 9w
ez %1 2gWA & f7v A § gaife
I9 & T1awa W1 A q§ FEAC E EE
at 3a® ww I AfEA @ 9 2 fE
uTe 1 ot FaEar 2 I9F 9 W wiuE
sEFaT AT EET

I9q WA "ered ¥ q§ e fE
ST RN T 34 A 40 FEOET & FAT
AR FY A A wwi fr A 6
EWTI AT W14 # A1 A7 AmME AE
grawar 21 & At S € e
ag W AE F owav oW A
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fewrr 2 a1 3® W @awr
gr @y & qwwar g fR
wrafs Gat frafa dan gf & &t a7 &
a fer o 7% #7159 7 §O AN
aAAT - wfgr oy fe oz faewe
® X FFrA off amfew Tww
fed Har =2 & odfcr ¥
ofew 7 & w% gw ¥ gaw
% frore a7 g9 whAe du s
byl

wifae & gemey weveg, § & @
@Y g AT 1 uF A A ag B
™ #4Y ¥ I\ w5 gU SeaT A
ot & gl & amw

&1 @ a1 faa% I gy weem
£t & ¥ aft aner fr o &9 oW
gz ¥ wifgw & ar o 3w & oo
foredae & Sw% wfa &% =9 7y ¥
wg1 a1 da1 *it gAY fAy 3w R
X wer *=w Sz wfgw | S AT
A w1 A o wmfaw § M ag
o &, Ao fadEy & ar & o gY
I R AW F g § 9 F Afy wd
A FE FETE 3F A wifgw
am #§ #rf & 7w g & et AW
"ved gw fF @@ 39 W1 oy s
wfew a1 @i aw T A7 K AW &
wfa guedl 1 I w74 ¥ wwr AW
B qwa g o1 qEAT AT T A §
fom AfA 1 w17 7 A # AT K gEET
R =% TOF § aug awan § e q@n
ot #1E n2a wvar R wwe FE qEEer
Fur ey 2 A1 TANY gwEEt A A I
T Y £ 41 A1 SA% awm & fAv
o # 3AT wfqAd ge & afew o
TEEEl ¥ 2 A 3R wfa ww oA
FEAE A # AT I wew 67
YRAT qeaT ¥ 9fF s gEedt @
F1 T A F1 WG AR § qAH A
wrfgr w1 & wrmE w7 a3 A g
& o 7@ 31 w1 faeaw Afs aw w
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[are AT g, Wwg A aEr @
&1 T\ § el w1 W T€ g1 'war
¢ ol aRaY w= T e ot @
g asar &

T% A9 WY wWew Agram, &
oF AW G FET WA E 0 IR
THTT & BEAIC KT AT WY T
¥ &g fF Tt Haray a1 W & AW
A wga weeT w19 fear ) oF o Al
I oA ® TE arE w1 qg Wl
oF A & W1 AT NI AT W
fgear AT 81 A ® A ww I A
T & a7 wowr w1 fgem &0 9
iz fredtafasdy §t ma | =8
WrTE ATETT W 0% W § 1 g1 aar
¢ fs a7 g9 wver &% few 2,
FAT AEEN § O A gL 1 F@r A%
# gwwar g 6w & w1 v A9 2
g1 uw wf adw wt wzar gk & fomwr
fr merae gwwr w20 IENA
AR R arirs wr afw wvwT @
AT wgwwr #1 Fmr fagmfast
® T FY gU AR KT I faeer
F1 9\ ATHEAT §1 9T FEIA w4 are
H 9uT wE F1 QrE=AT F1o9 1T
f& az wmaAt7 Affa meaEr & A7
wFAt 1 & g e gt a% 0l Ao
T 7AT7 £ W w7 L w1 AT £
# gz mE wet § wgA A (&
=7 A9 ¥ AL wETA gAY AT v
m w@T T4 A 97 AT gEA ar
=% oY F7 27 30 & 9T ™ aA ¥
u=gl AYE T AUAA 7 % 412 97 9
# "TF 99 H T FHAF JAT AWH
fea w27 AY ¢7 gET7 AT |YE A
T FEAITFAT  WEET ZIT FW AEA
Arfx a7+ w1 W1 H tH ATE A GITAEAY
T ArEsre 7 freny TEAd 39
Al grr 39 ¥ gfa wfza 7 sha
FIGAET FTAT AGAT  FAA AWEA
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[dr B0 g0 maf]
17 hrs.

afat & & aw & 7z frazq
F3AT qEAT E fE wiF Tay ov man
f& g q ar7 at fa=re fear sg fF Aem
fazifzat & aarmt & amy faaq 27 ax
LA ATZ A WO AGETT 94T TR
o7 3w W g9 w17 #1978 gAr
@M 39 g7 fFarT a7 F 2F oar
&9 Fed T2MET UM, AfE ZW T AY
FAAT W WA wEAfE A gear 7
wF T azi 7 A7 A1 FHT ATZ ATATET
& |19 o7 miaEs, faar = o
wg ¥ g a%, foq avg ara ¥ feay
guy foom ® 7w aww )

57 Wi & ar4 & Ay Ay GG Y
& fam waams 2§

Shri Frank Anthony (Nominated—
Anglo-Indians): Mr. Speaker, 1 did
not like. with great respect, the un-
dertones of my hon. {riend Mr. Raghu-
nath Singh's spevch. I think it is a
good thing that I am speaking because
of that; there should be not the Te-
motest suggestion that what is said
in this House is inspired by any sense
of communal chauvinism,

Shri Raghunath Singh: I have
never suggested anything communal.

Shri Frank Anthony: Please un-
derstund me. There should not be
the remotest suggestion. T think I
can claim that whenever there was
violence or terrorism whether by the
communisis or by the Hindu com-
munalists, T have condemned it. And
today I am condemning this terrorism
and this vivlence because I am assum-
ing thal it is by the Nagas, a large
number of whom happen to be Chris-
tians. The development is most un-
fortunate and T say this to the gov-
ernment: the position is not easy; it
is going to be a little agonising. But
in the final analysis any government
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in the face of this kind of cold blood-
cd caleculated murder of defenceless
men, women and children owes g duty
to itself and to the country not to
abdicate its authority in this matter.
I do pot know what my friend Mr.
Hiren Mukerjee was thinking of, I
am not one of those who would in-
dulge in rezrimination, Somu ‘prople
have said that the government had
dragged its feet and that the Naga
prublem was the making of the gov-
ernment because if Nagaland had
been conceded eartier than it was
there would have been no Naga pro-
b'em. 1 think there is no point in
traversing this kind of recriminatory
ground. I would sav this with great
respect 15 my Naga friends. I know
the Nagas, sume of them. | have a
greal regard for them. They are a
very fine people; upstanding, simple
and courageous, They are simnle;
they are naive and therefore as easily
misled as they are led. [ remember
when I was having a mecting with
late Jawaharla] Nehru and we were
talking about this Naga problem with
some others. I do not know why he
used the word, unfortunalely; 1
rather resented that. He said fortu-
nate'y or unfortunately, the only ad-
ministrative officer that the Nagas
trust are the Anglo-Indians, he said
and unfortunately we have not enough
Anglo-Indian administrative officers.
But I would say today thal Nagaland
is a facl. The Nagus have complete
autonomy; they are the arbilers of
their own destiny and they can work
it out politically, economically and
culturally and they have this trem-
cendous advantage that with autonomy,
as it is a non-viable state, they can
in working oul their sa’vation politi-
cally, economically and culturally de-
pend upon the resources of this great
country. Because we were dealing
with our own people, I refrained from
talking on the Naga problem. T said:
let us show patience, patience to the
utmost extent. I join issue with Mr.
Mukerjee when he talked about the
need of humanity and statesmanship.
I think the Government has shown
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the maximum of humanity and states-
manship in this matter, and should
conlinue to do so. Even when it was
dealing with underground Nagas, some
©f us had misgivings but we would
not express them. But let us show
ihe utmost patience to these people
b.rause they are our own people. I
had suome misgivings. 1 will tell you
what my misgivings were. [ felt, for
instance, that the attitude of the Gov-
ernment in ils negotiations towards
“the Shilk Ao governmentl was a little
. ham-handed, thal whether they in-
tended it or not, Shilu Ao was put on
‘the side-lines. And T have good rea-
sons tu believe that bhecause of the
way in which Mr. Shilu Ao and his
government have been treated, there
has been a progressive undermining
of the strength of the Shilu Ao gov-
ernment and the loyal Nagas.

Another misgiving that I had was
this. Thal there should never have
been this obvious blunder of associat-
‘ing a foreigner in the flrst place.
“What is the good of abusing this gen-
tleman? We are taking too much
" notice of him. Anyhow, vou bring
him in, in a matter between Indians
inter se, and bring in a foreigner.
The whole thing was such an obvious
blunder. 1 always suspect clerics who
stray inte politics. 1  believe that
,clerics who stray into politics are
more publicity-hungry ang perhapsa
little more opportunist than even the
professional politician. Let us cut
our lesses and Jet him go. I have
met many of the Nagas. 1 have talk-
ed to them, and I am able lo com=-
municate with them, because fortun-
ately like them, milk is not my staple
drink.  (Interruption). Let me say
this, I have it on reasonably good
authority, that for these simple peo-
ple this foreign gentleman, has con-
stituted himself into some kind of
would be historiap for the Nagas. I
hope it is not true, but he is alleged
to be digging up so-called history to
affirm the Nagps in their intransi-
gence and to make them believe that
they were always independeni of the
British. That is there. As I said, we
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our flesh. It was a mistake. The

sooner we cul our losses and not

prolong the mistake, the better.
Another misgiving I had was this,

During these peace negotiations, the
underground Negas were definitely
strengthening their resources in men
and moneyv. And then, with great
respeet to the Government, [ must say
that a major blunder they made—I
do not know under whose persua-
sion—was to extend the ceuse-fire to
Manipur. There was no Naga trouble
in Manipur. By extending il, it has
been an open invitalion to under-
ground Nagas to terrorise the good
Nagas there, to extort money f{rom
them. Now, the obvious Naga strategy
is this: it is to come through Manipur,
join hands with the Mizos and have
easy access to Pakistan.

In passing T would say this. So
far as these Mizos are converned—I
do not want o give any offence to
my Assamese friends—but with great
respect, T say this: | know how the
minorities feel. The minorities feel,
for some reason or the other, thal the
Assamese have made themselves un-
acceptable to all the minorities—the
Bengalis, the Nagas and the Mizos. 1
say this with great respect: whatever
parochial  susceplibilitics of the
Assamese may be, do not lel events
overtake the Government, as they
did overtake the Government in Naga-
land.

I have reason to believe that the
Pataskar Commission recommended
that the Mizo arca should be a Cen-

trally administered area. Militarily
the Assam Government cannot do
anything. Economically, they will

nol be able to do anything. But let
me say this: in the final analysis, the
minority groups have faith in the
Central Government, which by und
large, they have nol in most State
administrations. ~

Finally, I would say this, sincerely.
After all the Nagas are our own peo-

should not pay undue attention 10 ple. They have today their destiny in
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[Shri Frank Anthony]
their own hands. Bul, God forbid—
if this kind of thing does not cease—
1 do not know what Mr. Mukerjee was
thinking of—how is the Government
going to face up to this kind of ter-
rorism, this kind of violence? It will
have to be dealt with. But when
will they deal with it? God forbid—
if we have to take a decision, T fecl
that the Naga underground must be
told that "we are prepared to meet
you half-way, we are prepared to
meel you nine-tenths of the way, pro-
vided it is within the framework of
the Indian Union. Let us know cate-
gorically whether you are prepared to
discuss matters with us, within the
tramework of the Indian Union." If
they say no, the Government will
have to take a decision, and as 1 say,
it will be an agonising decision; it
will have to be a firm, stern decision.
I say this with a heavy heart. This
time the government will not be able
to tie the hand of the army behind
its back. I am in close touch with
the military. 1 know they have re-
sented the fact that they were not
allowed a free hand. It was a pseudo-
military operation. This time—God
forbid—if the Naga undergrounds, be-
cause of their intransigence and be-
cause they are misled do something.
the army will have to be given &
completely free hand in this matter.
There is going to be suffering and
bloodshed. But Government will have
to do it and I feel that this may be
the only way ultimately in which we
will have to solve this problem.

it TR WY aTeR (TAT) e
1, F=T TET AAvey g7 A7 fgw H
it vz gg, fomdt A 100 sufE
AT w7 § afaw A fowr TR wT
v% fafeer wqm@ o7 AR A FwAr
#oArq ¥IA W 45, T2 FA AT A
oAt A7t 4t fx fwft azar w1 frere
ot 378 21 qEar fr g sEA-AEr
& ®wra g Fngdar ) 100 sfe wY
1 5 100 =femt @ qeevafw i
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UF dga a8 9%, fa@ig A1 FEEr
T & Sew gEr &1 F seer owm
ol 99 fa wuw dat & 9% qu &7
|1 wrFfed  FAT SEAT §, A TR
w ot f§  Fami @ mf= oamt &
Fway ¥ FrE QAT AT A 7 918, A1 amt
w1 offs w2 % atr s w5 gfea
FT 2 | wAfaT ITHT FouAT 47 9t fw
o W ATE A F A TR, Wik A
oA ¥ OHY 7 %7 g, fomd T
dz1 811 &§ ami o wifa &1 FEET
¥ FAFT XY 0T 100 ST F1 Agfar
B9 % % § 37 9 foAl §

q fagg & 918 amr  fagrfear
®t ®n WA &, T FWT AW F AT
w1 A TEAT AR, T § OIS WA 1T
w1 ®19 Zw §, w17 w1 =fer § sAwr
@ &l gEEl HAY q24), qdf Hrwmr
< QT sxa wi § 1 afe gw w9 g
e Y 7 guw A star ar§ vgafay
& war, a8 fammdl, ag ewgw fadw
* w9 § Favem & w%Ar §1 afz =
¥ wafeita w1 gra @, fagwr
AIEHH T2 TG AT & 219 & &1 FAT7
oAy fag St 7 *7T, 9T A AW wT
wrr ifgq | & ARERTT F9F FT A7
7 @gwA AN g, IW ME wF 2Ac
arfgy fe o0 WA 974T 1 aFEt 77
& guw g ¥ fAw S99 Wt
arat 9 & 770 S Sf7d; )

uE OF BT AT NIW £, GEE qIW
# ot st gATE Ol ATRE A %,
T & weE W | & IAET W A
& Aged § | T AT At Araret #f g,
&1 gATY, W17 gaTe faETEy AT & Awa
¢ afer amy fardt &1 oawd 3
favamy ®79 F1 K FOO AG P 0
I wegla, avfaF W9 Tt
waEqTal TT gW edrergEs e
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w73 &1 wrw WY AT § W EW =gy
& f5 3 gardt amw |u & weaea,
Wi Afaue & wemda @A ¥
g g 1§ gaTe Wit &, 8w WA §
fF gurdy qdf T & wed #Y A
IAET ' & | afg age & wreme gy
&1 gATL MY TR T TART JHTEAT HL
w7 7 T gure Aieyfaw, avntas
e & & wgd T | 29 IR WET
T ATET & W SET gATS NE
g1 wgrear 7 #7r fF gw Iww amaf
w1 wgR &, AfeT @ gw WA
& 91 ofz fa=e) dre-vie, fnda o
w FHT AW faETe A e we
%, o1 9g o S99 &, T8, 9E Ow
FaFrT ¥ g & favg ) gfmr &
1 ey ¢ fr o wiE i mae
W A Y SME § W gw
o wfaEe # A8 F AT w4
s #, mx & mfgwre & ay ¥
fF mawz awe w1 drmfa ¥ gwe w7
w7 7E wrow & R 5 & A § o
AT Aavst @ ag w%r fE g owAW ¥
T T AT A §, WA wraw F Ag
3I7% A= wfawmT g, &1 oSEer
T fFar | @Al guA T o
e ¥ w71 v afz sfaam & g
AN WA § 79F FT FT F AT
2, mif & 7 AwAT &, off @ & wRd
T FH FT AFAT 2, AT ITH §F 5267
=1 91 faar sy | 3a%T favam ag v
fr gma= % afe =8 ¥ ¢@ wfr
wrdt & Wi ®@fama &1 #1¢ fady
¢ sfafzar adt & o 2w % Saml
¥ w7 AT AEd §, IS W@
feqr @, d¥ Wit ZmT qaTE FaT
w1 gframo qar &1 @ far ) ogw
IA-ATH T WIET FET qEA §, IANT
W] F1 WIET FIAT IEH W1 afz
wfawm & genta & wfer ot wfgomar
& |19 TEAT 91Ed £ a7 g9 amt & fAy
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da &, afew fow soe & w9
vz gt & gfrar & v | owE,
wita & ga#t sy sfafsr #em o
o sfafem @t og Erft fF aawrm
WAl gEw @ af @ o fagdifedt &
HHTEAT AR FT Fwdl, A g
fagifeai &1 qFEET 7@ FT AwAT 0
a7 fa=me 72 & weAT E, SWT W
HeA ¥ € a7 ®g1 7 ¢ fF og Al
dvg w1 9 fRw v e g oar
fow fafaedt ®1 & 1w oF Frog a7
N ¥ ¥ FT ST fF 9@ aw mf=
O TET T GV §, AT 00F WTET AT
Sv &, g vy gm At @ 8,
gt a% W3 s wifes g
g 8, fafr= w=v¢ & gaeT wvaey
& 1 oY feafe oy & fF fomet oY amm
FAETE § I graE fadw weaem
¥ 2, Suwr fadedT w77 & =rfgd
o fam a ¥ fedw fafeedt wmw
I ¥ qw ¥ fedw & areen #,
3t ag ¥ aww fafafega & w=
X9 SV W1 §TGT A1 A4 AT T [TET
& ov 1 Ay g faft &

oT: T A% wiqia S A |

i, w7 § qrews =T § qray
¥ 41 Wez FFAT ATZAT E | ATGFA w917
7 uw Gar yae fFar v 5w awwar
£ A WX 99 /AT F oaat qgr
are arv gé &1 FEA Age fear, afea
a7 gATeT Avew ¥ smA Afex @
I T WA 1 gATNE T T q9T
w1 wig frar w7 =t §F gam @
fatra na faam, wa 3991 ™ wfa-
famr & aviw gu f& 7 &7 o0 ggm H
aga at i & 1 faq aomat 6
aI 7 ag wiwe wfa amat g7 [mr
4 ot mifiq fawa & nx Az & A
x & 37 fagrd ammdi £ @ a7
wir §, agr 7 fa@d aTm = A
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[sft T =g qTvig]

T R A FIA E, WY SR woA-
WNa wzza W w4 &1 A
WT9H UF 944 F A g1 47 vy
fzar & 7 7@t 2, o AR F wE o9
& w7 At wg g, wlt 22 T oo
AT ¥, @ W™ H oA 9 g oA
37 | fagifedt 1 WX wRT WEwr
A% & A A A9 @I FF AFT F |
w Ay o ww favm sifar—
w1g v fag @, Wg S AT WY
FE, W gAY #aA ¥ 48 g ¢
HTEHEA THE A1 FF 3 F A9 qE@T A
ATEY | WA IAF 9T GAT T Y AY
fewz Fz1 ffan, mov thear & w67
f& gast & smw 1 =i W el
€T gAY TAHT WRE F @, fRet ot
fa2eit ®1 gary ger fast 3w favm ¥
@ 4% %7 gurd amaew o &
faeg wzgwa &1 afuFT 78 far sar
aifgd |

gt a%F Wi fawrT &1 avaey -
I TN ATY A AGAT g @rw feran |
FF! A A o faan @ wr
Hfw= 7 70w #1757 770 § fF5 gAY
T w0 ¥ adt = afgr o wiw oy
favrn #ifen f& wif| faoa 2g W
FTq & wia fama €7 97 § a@f
T AR ST A T A =i,
#fem oF A A€ FgAT |AEAT
E % 9u= mwlt # afz favam g o
F HTAEEA §, WU 49 §, 997 ¥ WY
WTEAT ¥ W7 3 9e9@M 7 f§ TH
fagie ¥ gAT71 214 41, @9 I amal
#ifar 1 afs @@ g% w1 wuftaa =
F1, 30 ST A GTHFT A4 TordT A7
q AT, THF FARH A T, AT A Fg
fr zad dig faeifedi &1 219 2 &t o
amat & =TT T2 F7 Afay 9 awd
¥ wiy forefry, woaar § s Al
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zm vy fag 1 & %81 2 fr worfif
w17 oo A\fg & fadg 2 1 |y & o
GEN TR 4T | AATF F TO IR A,
Iw 4fAare Wt & w7 gn A agT A
A% \AT ATAT ARA § WO 2H A0AT AT
arfesr sl ax mfa w1 omaw 2,
SATAE G TOA] FT AT 2, I A
AT ¥ grEY TR AT qEg 2,
amsia &1 @y  afaa o= ow "Ar
fagr gmm g, W= A s W
& AT EY, I AE A0, THEZ A6
wT AT I BT RN 99 0% TR 8
FIATAA T AARITT AT 71 A1, IT ARG
2 w9 @ s wfer oiv w9 @R
F AIq A9 T FIAT § A9 20T
#ifa & £ THT IAFT ZA0 FAT AORT

ATNET & H AT WT F | Al
# wgr ax wha @at & A g,
gl a% Wit # @ # waE |,
wfau & IEWT &1 WGP A% Ty @,
wré wid Ft g @A 1 9fw ol
TF MY ¢, g9 qgd §T aF AT A%
17 ga Wk & 1 gW IARY
giegfas,  wnfas,  weEfas,
TH A wgEATEETE §, AR qu
FTA FT WIEATHA AT 2 qwa ¥ wT A
g % 3951 Wiiqw feafa 5w a8 2,
% wipfas fafe % ad, sa=tr
amTfos wEeqd o AEr ¥ oar gw
#20 fF awr afuxw ¥ sfiw gfand
FE YA &I AT GTE FT | 29 WY
ot g & afea g war @ @
& | gg TAEE AT AT 2 gwAr 2
Afad v wIEtT T £ § AT
&y £ faael ggwawifal & wwna &
|ITT AT AT { 9% 77 A7 =mma
Mg FY T 9T HE @A F A 2H
=i i %7 31 Mfgy f& a9 a@=t &
gaard ady & favag wTfed m g
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&t g, oy wafa am AT nf R R
fomr €1 @, moar AT waT FAF &
fam a2 v %1 Are v2r 70 T AwE
4 ¥ fA7 a7 = 2 v A1 e,
qiEl @I AwEA w1 1 Wy amA
F1 @ g, W fazifear W
ST £ WET FET WT W & R W
aag *1 x@r, fad@ o 27 #1 da,
|1g 9% BT &1 a1 a%T g1, 98 A4 a5
T AT AT # AT A&7 qdt mar # fw
¥ea wEf W1, YA mfa # drer
JmEr & 1 &d fanaw 1T 9, wE
FAE eafe &7 AFw agE T
TH A% FIT #1 F1ATE F A4 o q4r
gwha & o1 ¥aq 1 mafa & fa faw
FT L& ag) F2AT & AT TAST | wE
TH A AF FT & AL @A g fw o
# @1 I O maT FT W@ §, o8
B2 =¥ am@T &7 1_%' g' BHTT A
;T a@A T #7 @ § W T i
s gt & 1 ag e frawm AT am &,
AT ¢ 79 faq% w1 7w w1 o\
et foar o &1 ¥wF mafa §
wifer 3% w7 fomer @ 20 &
FgA A E fF w7 sw osww &
fadiy gFn & @ 98% T ¥ fac,
I WA & fAu a9 wedt ¥ ww A
*IH FIMT 937 | A 4 GA@A A
gATT &, §MET AT g Ty o
THE WY TENA 7 § | AEW |er
% fag gua adt gatfaar & & ) o At
wrefagi 7 o1 g IEFT W 0w
7€ 7 & | ¥AF wfa gw weAT sgrafe
% 7@ § A ndm F77 2 fF w9
faztfeat &t aafea 3 |

o) TEHTE oW (FITEE)
qifze AT & W w1 § a7 F
g9 T a1 | TEH OF q@ @ G
8 w41 & 77 = g w1 ww A€
&, sawr wwar A€ & | o9 T 9 @
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¥ A1 SUTA AT AT ATE 9% ATE T
w7 ag 9% TAACT AET 7 f6 ownea
FTETT FT THT NG Ard 7 | A A
T Afa & 7w 7 vy T 9z 27
4z @z %747 TF1 § | U WIHAT 9T ag
FEA 2 % ¥ wearwg 1 AFE, AT A
T2 A AFA # f& gz AamA faEw
TATAT F1 2 a1 &7 A1 aFkar ¥ fx am
AT #1 2 "7 a1 feT a7 ag wer
a1 7gAT 2 f gy wwer AveAr W
AT FF WIT oA Afa & At
#, 39% @17 ATg 77 WY FET AT AAAT &
f amr Aif7 o= a% 2 @ 7 qET
a7 7% § aaaar Z fs @ mwan &
AATATT W7 E5F A AF 21 THAT

#ifer % #F M & | wAT L@ A FEv
a1 e ST E v et fgm e F o9
az wrar fad@ 7 aw mar g@A0 0w
Feg T arm Afy & § a7 w1 Dfa
@l aft 1 oy Aify AT AT
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auAT qF &7 & o™ oo A A
F1 o foam & a7 =mgar § 1 w0
|aq ¥ &1 gAY gee A fovan fFfnr
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& A 79 97 g § AfFT =T Og
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T A ¥ AR H, )
Fr 3far % gg avER TET ST oA
W2 & ara g fr e m W W
o fanr 20
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T § & T o1 fepres 9@md @, v
fa2eit & agi & 7@ & 1 =S wden
#, 79 A ¥ wrAEE ¥ 21 ard@ A
A T e fag ot & wer a1 f
7 faewres 929 FE awT ¥ WA g |
¥ WL 9F FT AT g AT TR FET
q1 | IEA HTE AR Fr

&1 arw g faasr amamow
AT AE FRT AT AR E,
T qET SN HH AT

o= A 39 {5 gad dF I g A
off A Y A FET AT i EA wET 4T

“These explosives can be made
here also”.

I Fu 5 o g N aF aw
# 1 w1 ST & weltvew ggr § 7
oF w1 Fga1 & fF ame § T gq
¢ o gma wEar ¥ oA, awt
o5y § ud foafa &1 i aFemy
g1 = awl H feafr e & Sf
gy @t 9w feafy At 9w o= H
g fagdartad & ek 99
g7 e v ¥ Ao dure Ad F

ol 971 4 21 =W ®1 &1 A F
g fer AR qemx O Fam
for | ow a1 e ag fF 1963 ®
TH qE F1 2 gEAT @Y 6 1964
H ga%r "7 ag % | R fEG §
f& 1966 ¥ 1 mf & awEsE T
Iu&1 qfenw 97 gw fF I A
wemwt ¥ &t o & 1 wf6A ag
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R MTE O A e & 1 AT At gAE
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3% 2, AT §A OO wWEAT 9T WSt
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®I ATF ATF HAGAAT THE B ATAT
F- 4

oI AT AR Fadl & oA
T FA F TG A aE § g
froyaat gawt ¥ ogEd am AR
TR UTE AT FGA & AGA ATHC
1 dheft faredardy g1 9@ T § @
A & AT F a1t § g O T
¥ ez W W Freverd W & 1 TR
FR A A FEA E F T ard g
Wt wz T E W aF  ATTES &7
grag &, Jas sl ww wue
i fagg foamd § s %
guwar g f® W@ @TRIC woy
A % o' qur Feew w1 =T FQH
oot WA

879 (Ai) LSD-8.
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Shri Basumatari (Goalpara): Mr.
Speaker, Sir, this question is a very
grave one. I have been listening to
the speeches of different hon. Mem-
bers. What I have been able to fol-
low from their speeches is that they
have not been able to understand the
proper aspects of this problem.

Somebody said that it was done
only by the Nagas and somebody
said that it was done by the Mizo tri-
bals. But jt is not only confined to
the Mizo and the Naga tribals. It is
clear from the statement of the Rail-
way Minister that there is the hand
of foreigners in this. How to solve
the proplem is the question before
us. If you want to solve the prob-
lem by the .isintegration of the
whole State of Assam, I do not think
there will be end in it. That is not
the solution.

Some Members referred tp the re-
commendations ¢! the Pataskar Re-
port. There, he has recommended
about the whole of the tribal area.
On the top of it, he had written a
letter to the Prime Minister and
also to the Home Minister suggesting
for creating a Cenirally-administer-
ed area for the Mizo Hills, By this,
we are not going to solve the prob-
lem. It will only get out of control
and will dp more harm than good.
It this is the way of administration,
I do not know how we will solve
the problem.

Many of my friends, specially hun.
Mr. Anthony and Prof. Ranga said
that minority has no faith in the
Assam Government. It is a dangeroug
statement. I have heard some of the
hon. Members saying the other day
that the NEFA people have also no
Zaith in us and somebody said that
the Naga people have no faith in us.
This way of expressing an opinion by
the hon. Members, including res-
ponsible Members like Prof.. Ranga
and Mr. Anthony who are important



12921 Explosions in

[Shri Basumatari]

Members, is wvery unfortunate, to
create a discontent and hatred to-
wards Assam which will later on
lead to a discontent ang hatred to-
wards India also.

Now, coming to the Hill people, the
hon. Member, Mr, Swell.... (Inter-
ruption). I do not know why you
call him ag Dr. Swell—he iz not a
Doctor . . .

Mr. Speaker: In future, I will ad-
dress Mr. Basumatari alsp as Doctor.

Shri Basumatarli: Anyhow, he is
my good friend and he raised that
matter.

Now, I have gone through the
gist of the Pataskar Report—I have
not gone through the whole Report
as it s not yet available—and there
it is clearly stated about the situa-
tions. If you go District by District,
this is the position. About the North
Cachar Distriet, it is entirely Con-
gress and the people there are again-
st the movement of a separate Hill
Stute, Similarly, about the Mikir
District, it is entirely Congress. They
do not believe in the movement of a
separate Hill State. Coming to the
Garo District, there also you  will
find that only 20 per cent are under
the missionary influence who  are
only supporting the movement of a
separate Hill State. Others are not sup
porting it. (Interruption). Please,
don't interrupt me. I do not like to
refer to religion because I have
faith in every religion. There also,
out of four Members in the Assemb-
ly, one is a Congress, one is an Inde-
pendent and only two Members
qupport the movement.

Sir, we have to conslder all the
aspects of the problem. We have the
tribals in the hills as also in the
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do not strengthen the hands of the
Assam Government, I do not think
the Centre can do anything. This
question should be looked into. The
other day I was very sorry to hear
a remark made here that the Peace
Mission had been brought to the
level of talking to the Prime Minister,
I would say that it is good, and it is
a success o our Chief Minister Shri
Chaliha. But I cannot support the
role played by Mr. Scott. It is re-
porteq that some important represen-
tations from Manipur and the Chief
Minister of Nagaland were not pro-
perly received in Delhi. We do not
understand why the cease-fire has
been extended to Manipur, where
there has been no trouble at all. I
happened to meet some of the frienis
from Manipur, and they have given
me to understand that they have
not been given a chance to speak to
our Prime Minister in a heart to
heart manner, but only those people
who came with the idea of seceding
from India were given such a chance.
My point is that you do not give a
chance to those who embrace you,
but you are giving a chance. to those
people who come with dagger and
sword, These are the facts to be
consiklered. We  should consider
where the defect lies. I would re-
quest our leaders to consider and
discuss this point not only with the
members of the cabinet but also with
the people from this area; after all,
they are also the important persons
who represent this arca. But our
Government are not doing this.

The other day, I had said some-
where that from the very beginning,
Government had been mislel by the
officer there. By ‘officer’ 1 mean
the ICS officers who were against our
Independent movement. I know one
such officer. He was a D.C. there,
It was Mr Calver Hoe: He was a
Anglo-Jew. I know him very well
I know how he had misled the Gov-
ernment. He was the D.C. of my
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district, Kamrup, and alter gome time
he was transferred to the Naga Hills.
He was the man who misled the
the Government of India, and he was
the man who misled Government with
the help of some hostile Nagas there.

At the {ime when Mr. Phizo
wanteqd to speak to Prime Minisler
Nehru personally and he said that he
believed in non-violence, and he said
also that he was a good disciple of
Mahatma Gandhi, but that man wus
not allowed to see great leader Shri
Jawaharlal Nehrw A similar thing
happened for a second time also
when the leader of the AICC wen.
there. The people had collected
there: 1 wag also there at that time.
All the Nagas had collected; thuy
took us about sixteen miles away into
the interior, and they gave us gowd
food and all that. They wanted to
see Mr. Dhebar angd talk tg him. bul
the surprising thing was that the
people whom we had collected were
not allowed to see him. That wass
what happened.

Mr. Dhebar went Yrom the Con-
gress organisation, on the request of
Mr. Phizo. When Mr. Phizo was
told that he could not sce the Frime
Minister, he said that he would like
to see at least the head of the Con-
gress organisation. So, it was op his
request that we had requested the
president of the Congress to see lum.
So, a large number of people had col-
lected there, whom we now term as
Naga hostiles. But ultimately what
happened was that they were wuot
allowed to see him, and the people
had tn disperse. In fact, I was
about to be killed on the charge that
I was just a liar; they said to me,
“you told us that we could meet {ne
head of the Congress organisation,
but we are not allowed {0 meet him.
What is all this?". Only the officer
with his petty clerks who had bven
taught like parrots to say what DC
wanted them to say had come to see
the President of the Congress, Mr.
Dhebar. This is the way in which
things have deteriorated. These are
the mistakes done by the Centre, and
not by the State.
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There was also a time when there
was propaganda here against the
State Government and it is the pro-
naganda against the State Govern-
ment which ig at the root of all the
ifroubles that we are facing now. [
dg not believe that there was any
strong movement of hill tribes before
The idea of hill tribes was a forgotten
thing. The hill tribes movement was
a forgotlen thing. But after Naga-
land has been alloweq to spring up,
these people also are girding up their
loins and asking %or this. This is &
mischievous thing. This is the ost
amazing thing. Government do not
understand where the mistake lies.

1 am sorry to say also that the
papers are also not helping India;
they are not national at all. What do
we sec in the papers? If a non-
hostile Naga says something, makes
a statement, they give litlle or no
publicity to il. But if a hostile Naga
says something, columpg ave filled
with it. This is the way the press
is discharging its duty. This is the
way they are promoting national feel-
ing. 'This is the whole mistake,

1 thereforc appeal to our Prune
Minister to look into the gravity of
the situation. She should not believe
in dealing only with Nagas who have
weapons in their hands who threaten
violence, ignoring those who are
peaceful, who are national, who be-
lieve in national unity and integra-
tion. This policy must change. Then
only we can solve this problem.

Shri Hem Barua: The t{ragedy en-
acted ay Lumding and Diphu
stations positively by the Naga hos-
tiles is something that is very sad.
At the same time, it is something that
more than meets the eye.

Explosives were there. Human
bodies were separated into bits and
pieces. Some of the limbs wure
thrown to some 200—500 Yeet away.
It was a ghastly sight. A dead budy
was blown off onto the roof of the
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railway station. There were charred
bodies lying by the side of the rail
frack. These are the things that are
happening under the auspices of the
revolutionary Nagas,

Now I have a complaint to make
against the railway  authorities at
Lumding also. What happened when
there was no light and everything
was dark due to this explosion? The
entire railway platform was covered
ty the smoke of the explosion for
full .one hour. Even the district
cfficer of the particular  station—
Lumding is the district headquarters
of that particular district—took one
hour to appear on the secene. Even
when he appeared, he did not make
sny arrangement for lighting ‘he
place.

What happened? No ambulance
was provided to carry the people who
were groaning under acute pain in

the platform to the hospital. As a
matter of fact, the district hospital
had ambulance cars. These should
have been provided to carry {hese

injured people groaning under acute
piin on the platform. I must con-
g-atulate those young men irom the
Lumding bazar who came to the spot
and carrieel the injured people to the
hispital; some of them carrieq them
on their backs; some of the injured
v-ere carried In streichers. In the
process of carrying them, T konw as
many as 7 persons died.

As a matler of fact, as soon as an
accident of this sort takes place at a
pirlicular station, the railway au-
trorities should blow the siren, put
it on the air. But the siren at
Lumding did not go in the air. It
wis silent all the time,

Secondly, what happened? The dis-
tr.ct medical officer or the assistant
nedical officer did not attend to the
injured. In the veranda, the injured
imople were dumped. Two junior
ilctors attended to more than 150
tijured who were dumped in the
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veranda. The district medical officer
and assistant medical officer did not
appear on the scene. These are very
tragic things. Therefore, I point out
these things.

Then what happened? During the
night, no search was made for dead
bodies, the victims of this tragedy.
It was only in the next morning that
a search was made for the dead bodies
of these persons. Some people who
were hil might have been alive during
the night, but because they were
neglected, they possibly «died. I would
say it ig a callous disregard to human
life opn the part of Government.

What happened that day on
the floor of the House? The Minister
of State told us—it was on the 21sl—
that he was rushing down to Gauhati
and Lumding and all that, But
what actually happened? He went to
Bihar, toured gome places and then
reached Gauhati only yesterday, alter
the second explosion at Diphu
station had taken place.

1 would say that these tragic inei-
dents are not isolated events. They
are part of a grand strategy on the
part of the Naga hostiles to disrupt
and paralyse the arteries of communi-
cations in the Brahimaputra valley of
Assam. There arc paople whp have
expressed doubts thal the Naga hos-
tiles might not be there. I have cun-
clusive proof to establish that the
Naga hostiles have masterminded these
incidents,

1 made a pointed reference to the
inciPlent o Tth March when a jeep
bearing the nameplate of the Nagaland
Government—it  was Jeep No, 12—
was intercepted at Jorhat. In the
jeep there was the self-styled Mlinis-
ter for Food and Agriculture of the
so-called Naga Federal Government,
the Home Minister of the so-called
Federal Government was there. the
Home Secretary of the so-called Fede.
ral Government was there, and =
brigadier was there, and certain docu-
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ments and papers were seizeq from
these people. I still maintain these
people, the so-called Ministers oi the
Naga Federal Government, were
released by the police at Jorhat at the
intervention of Mr. Chaliha, on whom,
unfortunalely, Gandhism has descend-
ed too heavily.

These papers give a very clear piec-
turc of the grand strategy, the entire
straulegy, how they want to disrupt
and paralyse the arteries of communi-
cations in the valley,

There is a reporl also—these papers
are with the police, T know—un e
witness accpuat, the account of o man
who was himself involved, who was
in cha:ge of carrying out that pro-
gramme at Furkating on the 17th
Tebruary. Iere he gives a vivid ac-
count of how that programme was
carried out, and how people were
killed. I know our Railway Minister
has =aid that 53 persons or 56 persons
were killed oa that occasion, but if
you read the report that was captured,
intercepted, by our police at Jorhat
from these Naga leaders, the so-calleg
Ministers, these papers will conclu-
sively prove one thing, thay they were
not pnly implicated or involved ip it
but also another thing. that aceording
to the report not less than 250 people
were killeg at Furkating on 1Tth Feb-
ruary. [ have great doubts about
your number also. Excuse me for
saying like that,

When this was computed for
Lumding, for instance—originally it
was 55—did you take into account
the limbs that were blown off and
were hanging on the cables, the wires,
did you take into account
the heads that were blown off, did
you lake into account the inteslines
that were blown off, and try to estab-
lish the number? You did not do
that. Only those human bodies that
were whole, with the loss of a limb
gossibly, were counted, and the rest
was not counted.

I would say that our intelligence
has also failed. Even after the dis-
covery of the grand ‘strategy of the
Nagr Yostiles to create a sort of tragic
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There are doubts in the minds ot
some people that possibiy there is no
foreign power encouraging these Nugu
hostiles, Ag I disclosed this morning,
during the visit of these Chinese
leaders to Dacca, capital of East Pax-
istan, Liu Shao Chi and Marshal Chen
Yi, two sirong delegations, one of the
Naga hostiles and another of the Miwo
hostiles, saw Marshal Chen Yi and
Mr, Bhutto, Furcigny Minister of Pax-
istan, about which, unfortunately, our
Governm :nt do not have any informa-
tion till now. That shows that dhey
are  also involved and  cneou aging
these people.

Another thing I want to say., There
are some people who think thay thes2
Mizo hostiles und Naga hostilez  are
againsi the State of Assam, but do
not forget one significant thing. The
Mizg and Nauga hostiles want ty g0 out
of India as & whole. Their grouse is
against the whole of India, not the
particular State of Assam. Do not
forget that.

Then, the problem that is posed by
the Mizo hostiles and the Naga ho:
tiles is different from the problea
posed by the other hill tribes abo:ut
who Mr. Pataskar has made recom-
mendations. .

He has made certain recommendn
tions because they are nationali-: s
and they want to function within the
Indian Union whercas these people
are basing their grgument on Lhe old
theory. the Peking theory as 1 would
say, Map Tse Tung has propounded a
theory; he says that a state should be
composed of people of the same
ethnic quality, ethnie affinity. It fis
on this Peking theory that {hese Mizo
rebels and the Naga rebel; are wo k-
ing. If we forget this, we forget 1his
only at our perfl. [ have cer:iun
things to say about these [fruit'css
parleys that are being conducted 1y
the so-called, self-styled federal gov-
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ernment at Delhi. These are fruitless
parleys in a sense. It wasg on 20th
December 1964 that the Nagaland
peace mission came out with certain
propusals. Till now the Naga hostiles
have not accepted these proposals and
have not communicated their reaction
to these proposals. What happens?
They have not communicated their
reaction to the proposals. On the
other hand they are stabilising them-
selves as a rebel povernment and this
rebel government, the so-called Naga
frderal governmeit was established on
“2nd March 1956, During this period
of so-called peace, the Naga hnstiles
have extended their administration to
the Ukhrul sub-divicion of Manipur, 1

tell  you one thing: the Indian civil
adminisiration <does not exist in
Ukhrul  sub-division of Manipur,

That is the nature of things that we
are having. The Naga leaders say:
we are ready to talk. I do not under-
stand when some people say thatl this
might be the militant section ol the
Naga hostiles who are responsible for
these incidents at the railway stations.
May I ask you: have the Naga hostile
leaders, self-styled ministers, any of
them, said that this is the handiwork
of militant sertion of their pconle?
They have not said like that; they
have not disowned their responsibility
in that way. It is only our people,
our government spokesmen who say
that it must be the militant wing. 1t
it is the militant wing, I say: why
should you have discussions and talics
and negotiations with these leaders of
the Naga federal government who
sannot deliver the goods because they
sould not control these militant
people; they do not come out with a
statement condemning these outra-
geous incidents. T am finishing in a
minute. It is high time for our puv-
ernment to tell the Naga underground
leaders: you must condemn or ac-
knowledge responsibility for these
incidents perpetrated at Lumding,
Diphu and Furkating where hundreds
of innocent Indians, men, women and
children are massacred. If you do
mot say like that, we are not going
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to talk with them even for an inch of
time; we are going to ask our armed
forces (o take the necessary steps
because this sort of thing cannot be
allowed to be perpetrated. It is in
the interest of national integrity I am
saying this. The unity of the Indian
Union should be preserved and any-
body, whoever he might be, who ques-
tions the integrity of the Indian Union
and who goes against the interest of
the Indian nation should be very
sternly dealt with,

Shri P, C, Borooah: Sir, I associate
myself with the sentiments of sorrow
expressed by the hon. Members whe
have preceded me angd and 1 also pray
for the early recovery of the injured
ones. I also sympathise with our Rail-
way Minister who has unfortunately
been dragged into this debate al-
though it is not his fault or the fault
of his Ministry or the fauli of the
railways. He has been dragged in for
the action of others. I do not know
what he will have to say in his reply;
he may place the matter before the
House and say: thig is how my res-
ponsibility has been attracted.

Now, let us go into a bit of history.
It is about a decade since these Naga
hostiles started their underground
activities, with the arms and ammuni-
tion left behind by the Americans
after the second world war. That was
a time when we were friendly with
the Chinese, We were playing the
game of Hindi-Chini Bhai-bhai. The
streetg of the two capitals, Delhi and
Peking, saw ithe jubilations. Then,
our other neighbour, Pakistan, which
was born out of the two-nation theory,

out of hatred to the majority com-
munity of this country, was engrossed
with its own problems, and it could
not give time for others, That was a
time when it could have been more
easy to deal with the hoslile Nagas
trouble, but we missed Lhe bus.
Since then, the Chinese and the Pak-
istanis were also getting aggressive
towards us and we are now almost
at war with them. This is the posi-
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tion, and we have deflnite reports
that the hostiles are getting arms and
ammunition from these two countries.
The Naga  hostiles have become
stronger today, and that is why they
are getting more and more adamant
in their demand for going out of
India. They are definitely becoming
more and more aggressive, ending for
the moment, with incidents taking
place at Lumding, Diphu and Furkut-
ing railway stationg involving in-
numerable loss of innocent lives and
maiming many others.

After this, the Mizos are following
suit. The Mizo rebels are following
the technique of the Naga rebels and
a section of Mizo hostiles are aiso
going tg Pakis an and having train-
irg there and so on and 5o forth, The
leadors of the Hill people are also
gradually raising their heads. Not
only this. Even the plains people, if
these thing: =rx a'lowed to continue,
will not stay s'lontly, because they
have s rong resen'm:nt against the
Government, that they have been
very badly neglect 'd by the Centre.
Taking all thes> things into considera-
tion, it can very well be said that the
gitua jon in that parl of our country
is highly explosive.

My  hon. friend Shri Frank
Anthony said something about the
Assamese. | am vIry sorty ‘o say
that this is not the occasion to refer
10 such things. The Assamese and
the Bengalig fought; yes; they fought
as brothers and they are living as
brethers today. There  the  matter
ends. Why should we draw thig dis-
tinction again and again here only to
polute the atmosphere?

So far as the Mizos are concerned,
#h-re is absolutely nothing for them
#0 be entangled with the Assamese as
such. They are far away from the
Assamese. About the Nogas, I can say
that the Constitutinn framed by the
Nag~s themselves proves the amity
Between the Ass~mese and the Nagas.
They have adopted three languages:
ene is the Naga language, the other is
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Assamese bnd then English. Where
ig then the trouble with the
Assamese? Why should anyone get
up in this House and say such things
on this occasion? I appeal to hon.
Members not to bring in any such
matters here.

Coming to the subject, the question
is what should we do now. I request
the Government to give lop priority
to the question of Assam and Naga-
land problems; solution of them
brooks no delay and on the manner
in which they are solved depends
the future of the arem, because the
Chinese and the Pakistanis will not
remain silent, and they will try to
take advantage of the wide-spread
discontentment among the people of
that area, "

Sp far as my own suggestions are
concerned, I may say that the Naga
leaders should be told that they them.
selves should come out and take gleps
1o see that such things do not happen.
Secondly, they must give up their
idea that they are going out of *his
country, out of the framework of the
Indiapn Union. These are the twe
things that the Naga leaders should
be told. Suppose they do not listen.
Then they should be treated as anti-
nationals and agents of enemy coun-
tries and they should be dealt with
accordingly. If it is found that mili-
tary action is the only alternative,
we should take that step in time. We
won the battle against Pakistan be-
cause military action was taken im
time. Similarly, if we are to take any
action here also, we must not delay
it, because delay will make India te
fight the Chinese and Pakistanis oa
the soil of Nagaland—not alone the
Naga hostiles—and it will then be
converted into a second Vietnam. I
hope that state of things will not
come and government will ke able
to deal with the situation very well,
if it could discard a lot of imaginary
fears and appeasement.

1800 hrs.

Mr. Speaker: Shri Swell.
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To W WA Mg (FeamaT):
WY WERA, AT UF sqqedr

ww WERT WA SEE0 Aal
foar & |FaT &, MOFr Wy 92
feag &1 w3 7=t foram o @ 2 0
T T AT AT FE W@ AT E

WMo I WAlge sfgmr : =gd
AT & woRr | # @t wF v g
fF og T o & 7 @ OF
e WK A §7 9% gfaea me
9T FpE FAAT, FAfAT

ey wEEY o F TEIT g &
g1

e TW wAET wifEgm ;AT
e Y AN framrsra we ...

weoy wE@taw ;X ooe &7 T g
5 famft ot foaq =3 &5 &

Mo W HAET  wMfgar ¢ T AT
EXUT aH T H A ... ..

Waw REEY AT dl T gl
g g% § | &g a1 agr g§ET |

st wqr fag (Ffamrar) : faaw
wan faan avg arfe &w a<eg Wt dardr
wTH A |

oft wrm (faarT) : g o =i
oW W 4g A9 42 ¥ @ew g ey
T & 1 AR T AT AT TE S

oo AERT . FA A @ awAT
g

Shri Swell (Assam—Autonomous
Districis): Sir, I share entirely with
the Railway Minister and the mem-
bers from every seclion of this House
the sense of outrage, grief and indig-
nation at the two explosions that
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occurred in Assam recently, As a

hillman and a tribal, I say this that
I condemn any of those people who
might have been responsible for these
outrages. But I think the situation
has more meaning thap a sense of
outrage at all that has happened and
I would request the government and
this House to approach this question
with a sense of dignily and respunsi-
bility.

The Railway Minister has slarted
off by saying that the outrage might
have been perpetrated by the Naga
hostiles and that seemed to ove the
theme of every speaker who has
taken par: in this discussion.  Iut
can we really say at this stage belure
the investigations are completed that
it was the Naga hostiles whe are res-
poisible [op this? 1 would draw your
atten’ion to the stat»ment of 1the
Chicf Minister of Assam. Mr. Chaliha,
yesterday to crertain pressmen. e
said, I quote—

“He  cautioned  the  people
against  anti-national  elements
who had, of late, become active.”

Sir, they suy ihal human memory
is short, and I am afraid the memory
of this House is not wvery long. I
would invite the Members of this
House to come with me to that area
where these outrages have taken
place. They would see for them-
selves that that is a little Pakiston in
Assam, and when T went to that area
I had always that feeling that that
was a bit of Pakistan in Assam. 1
would reming this House t{hat in
1962 when the Chinese committed
aggression on this country it Wus
reported, and this Government has
not repudiated that, that it was round
=hout that area that the flag of Pakis-
tan was hoisted.

An hon. Member: No, no; it was
near Tezpur.

Shri Swell: My friends from Assame
who have been responsible for this
influx of Pakistani emigrants into the

plains of Assam are now the cham-
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pions to shield, to give protectivn tu
these prople. What I want to subinil
is this, that it might as weil have
been that by “anti-national ele-
ments”, Mr. Chaliha, who is believed
to know these things a little better
than any of us because he is th: man
on the spo’, might have meunt certuin
Pakistani nationals who are busy in
that arca. He said: “anti-national
elements that had of late become
active”, The Naga question was there
for the last 15 years. The Nagas have
been active from thal time. 1t is yot
the question of being active of Jate.

Therefore, T would request you, the
Prime Minister and the members of
this Government, ty behave and o
approach the question o 4 more rs-
ponsible manner and not to lose their
heads. I would request them that
they snould not make any categori
statement. They should not give any
impression in this country that would
make the situation even worse than
what it is, by pinpointing at a parti-
cular community or class of people
that they are responsible for it, unless
and until they are sure that it is these
people wha have done it, because if
they are not sure they will unneces-
sarily give more olfence to the Nagas.

If the Nagas are responsible for
this, punish them by all means; I am
with you. But if the Nagas are not
responsible for this, you are unneces-
sarily prejudicing certain processes
which have been set in motion and
you are ignoring the danger from the
other side. You are not serving the
interest of the nation in that way.

The Railway Minister spoke with
emotion. 1 appreciate that and I
understand that, But I wish that he
had also spoken with a little circum-
spection and a little more responsibi-
lity. He speaks of retaliation. 1
agree that is the language that an
enemy will understand. But what
retaliation and against whom? You
might say it is the Nagas. You might
say that the leaders of the under-
ground Nagas have not expressed a
word of sympathy or regret for all

1888 (SAKA) Railway Trains
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that is happening. You might as well
say lnal® Shilu Ao's Government
which is a limb of your Government,
has also not expressed a word of
regret and sympathy that I know of.
Therefore, when you speak of the
Nagas as responsible for this, wyou
paint the whole community with that
same brush. If you speak in terms
of retaliation, it would mean only
one thing, a war of retaliation against
the Naga people as a whole. I ask
this Government this question. Are
you, on the flimsy evidence that you
have got at the moment, prepared to
o all-out agaimst al] the Nagas, even
the loyal Nagas those who are mak-
ing sincere cfforts (o come to an
understanding, to come to a settlement
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with you? You have done that in the
case of the Mizo hills.
Shri Anthony, when he spoke,

mentioned about the Government not
giving the military a free hand in
dealing with the Nagas. May I tell
him that, as far as the Mizo hills are
concerned, Government have given
the military a free hand in that area?
I have come batk from the Mizo
Hiills. I have brought facts and
figures which, to me, are inconceiv-
able from here. [ huve drawn the
attention of the Prime Minister, Home
Minister and certain respomsible mem-
bers of this Government to them and

I told them, for God's sake, in the
interests of this country, in the
interests of the sovereignty and

national integrity of this country, do
something about them. Until today I
have mot seen any sign of response
for any settilement. On the other
hand, there are irresponsible talks in
the high-st quarters of this Govern-
ment, irresponsible talks among peo-
ple who are supposed to be in the
highest counsels of {he Prime
Minister.

Well, I was in the Mizo hills when
some people came and told me that
somebody from the Government of
India had brought the mews that India
was not interested in the Mizos there,
India was interested in that area, the
geographical area, for the defence of
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the country and that it was immaterial
whether the Mizos were exterminated
or they went out of the country . ..
(Interruptions). 1 immediately re-
pudiated it and debunked those kinds
of talks and told them that no res-
ponsible Government would ever in-
dulge in this kind of language. I did
not believe in it myself when my
friends told me ... (Interruptions).
They need not get excited. I said
that I did not believe it. I only men-
tioned certain things which 1 have
heard. And if you do not want to
hear what is happening in the coun-
try, you have no right to be here.

In today's Patriot there is @ news
item which only would go to make
the situation in that explosive part of
the country even worse. I will read
out what is written in Patriot. This
is from the UNI and supposed to have
been written from Hansi in Punjab.
This paper reportg about certain state-
menis made by a responsible Minister
of this Government. I will not name
him, but if you want to get the
name, I can give the name, I quote:
“He sa‘d that no efforts should be
spared to restore peace in the vio-

lence-ridden hilly areas. Firstly, he
suggesied, there should be muore
administrative units, that is, more

sub-divisions in Assam to tighten up
law and order. Secondly, ex-service-
men should be encouraged to settle in
the areas. They can take to the
plough in times of peace and to the
rifle in times of trouble” 1 suggest
that if there is onc thing that troubles
the tribal people, whether the Nagas
or the Mizos, it is the question of
autonomy and safeguarding the lands
and customs. Today, right in the
wake of all that has happened if a
responsible Minister of the Govern-
ment goes about saying that we shall
go and settle ex-servicemen of this
country in that part of the country,
it will go only to infuriate those peo-
ple and nothing else . . . (Interrup-
tiong).

I am prepared to sit down with the
Prime Minlster and the Gowvernment

to find a solution to this problem. But
I would say this. Before we come to
that stage, I would request the Gov-
ernment to speak with a little sense
of responsibility.

Mr. Speaker: The Prime Minister,

Shri Priya Gupta: You promised to
give me two minutes.

The Prime Minister
After that 1 will see

Mr. Speaker:
is intervening.
if T can.

st wie W dTa (F1R71) )
W wgRd, a6 faegw aww Al
gifam 7

weIE WERW TR WITET &
§ @ g7 Fa Sifeg

Bhri Priya Gupta: Is the Prims
Minister going away after this inter-
vention? This is an important affair
and she should remain here.

The Prime Minister and Minister of
Atomic Energy (Shrimatl Indira
Gandhi): Sir, I wish to express the
deepest sympathy for the families of

the innocent people who have lost
their lives in these explosions. 1 ecam
woll  understand the concern, the

anxiety and the indignation which has
been expressed by hon. Members. I
can also understand the slightly
different feelings expressed by the
hon, Member, Shri Swell. I want to
assufe him straightway that we de
have the deepest concern also for the
people of the Hill areas. It was
because of this concern that we want
to establish peace in these areas
Much has to be done in these areas
and it is only through peace that we
can go ahead with works of develop-
ment and so on. I shall always bae
ready to discuss this and other
matters with him or anybody elss
who has suggestions !n make.

The point which I really wanted te
make has already been made by
Shri Swell which is that the matter
is still under investigation. 1 have
been in telephonic conversation with
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both the Governments of Assam and
of Nagaland. We are sending a wery
senior official from the Home Ministry
to help in these investigations and to
try to come to a conclusion gquickly.

I have also been trying to contact
some of the so-called underground
Nagas through the Government of
Nagaland to express our great dis-
tress over these acts of violence so
that our views might be conveyed to
them, but I was told that it would
take at least two or three days even
to contact them.

Some mention was made here of
the Rev. Michael Scott. We have
already expressed our views on this.
I have nothing new to say except that
at this moment he is lying ill in a
hospital in Shil'ong ... (In errup-
tion). I do not know what illness he
has. This is the information given to
me.

What I really wanted to assure the
House was that Government would
take the sternest measures against
those who were found responsible for
these acts of violence and incidents as
800n as something is reliably estab-
lished. Also, if it is proved that
those with whom we are having talks
are concerned or are responsible,
obviously the whole approach will
have to be reviewed. But I would
beg of the House not to jump to con-
clusions in a hurry,

I should once more like to assure
the House that the Government views
these outrages with the greatest con-
sern and will take every step to
ensure the security and life of our
gple and the integrity of the coun-

Mr. Speaker: Shri Onkar Lal
Berwa. Now hon. Members would be
very brief, only five minutes each.

wifzar s #1 1% oF qae Frewaq
¥ fag o fear g

¥o M wAET Wifgn : aga
gt ¢
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st GleTT mTT a0 wsTw
wgwT, &9 & 9 ¥ § 97 A gy S
¥ fag &% W gw w9 & § WK
% of@rdi & wfq aagan 7 waTd
¥ FGTE |

g & ST AF T WA & O gl
TR A 4, aTaag gEwrar a1 Orar
& 9o TEi 71 w7 gror &< o
wifF a1 gnEET g & @i #
gAY g A W ofr & aww
wTHT 2@ qF A W GAr & @
weqg At g€ &, arww oo
Tz F o @ qINd g Awr &
wf qrrwioEg 3u, feut § o s
€, fratr mfeai & gdear g€
T; WA WM FIAT AUEE AR
&gz Tz E ) Ufee aurdy woer 7
u% 733 1TTF0 9% faur fe Ay
#w';'quﬁ:.xlﬁ-'nmﬁ‘fq
qaT wdt & 5 weaw wa afEeEy
sdgEq g T2 @ & ¥ 3T I
FE wEAd AgI gl AwAt 7 ownn A
goFIC &7 7. 97 g & R agr am-
dfqqt &1 s faor gwr & ? ¥w
gt g T T AT A g § P
Tt T 7 A1 37 wfegi & o
w oF Q@ Wz T Trs feam g
o ot F.97 § AT F 1L H wgO
taeFsamtis g e
Fax o fear gim, 8hcT gad ofe-
AT Y ST I § | AW ES
fog o & oF @7 M fady Efw
¥ oifven & oo @ 1 IFEY o
it foir &, & a5 nf eeara o wiw
FEA & a1 77T B A W
t=ep® d AV g 7 FThT W A
wY 7 9351 2 f5 st afem 4y o
frear @ o <1 37 afer &t @@
& 772 fa 3 ) a7 77 Ty
& fag 7rm faxf ai 4 Tt s ofy
bt o 5F ¢ f5 am felY e @
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¥ gq W FT @59 §, Afew ewrdy
T AT 7o AMfa F Fror of-
w0 AT 9 & faes $16 Frdarar
TARTATIAG &1 qurawe & fw
Tg 5T 341 gel A1 o aEr g 7

wiaTR H A1 mfeeawr wE@w
A @ AR OE, T og@ww A
A1 frwrer feay & 7 qaw @ wewd
W] TT R R AT A I
aiffeafaat &1 3w & a7 fAETE
aif m o gaF Afafras wwT g
ATl ¥ ars arnddt agfe
aifRrFAwrEdr g emaam g
ST & FH qE FLAva & 7§ fraga
F7A1 e g i3 s a1 3w & oot
AR A IF AT & AT g2 ATg g1 w
& T mfemrs, 7 aY armt iz,
T qm afggi & avow 1 owdr &
T A9AT g Affq & Froor Awwd
9 AARYY T @ 8, AP ARy
AW wdr AT FT 7 agaT w1 TET
g 1 T, afemara, Arr faEsr Wi

aidy aqfaee T @9 @ s @

g, ¥feT a0 & w19 ®§ 91 518 ",
sl g94 g o o @ 3w
Fa% fat o7 77 fzam

STHAX ST A T ger &t Ay
Fax Fagg | g iw oA
gL Y Tfzw f& ag gt o= w71
T TEET qU  qar =g | AfEe
% few Yt wraen a3 & fF ag e A
fa2feat &1 fawra gar ) &, afew 7@
o arfeenfra st ardfaat & g
HEAT & | TH AW WTETH H 0413 TW AT
% aren TifeeT wAY ®Y 8 | )
£ | g I feeT § wEwd
¢ 1 ag amdfaal & famme W g9
wd T W @ 1 ¥ afemadt o
AT SRR FTHTT R OF ST

Afa & war F¢ IO gEr T @ E
# g @ g 6 77 39 A 0 w3y
frme &

@ gz & fam gfaud @
gram fear nar & o fam oawt @
fresre foar mar &, § oifee= @
# woa srgEt T far om # o Aem
faifedt & am A1 zfamre g1 794 &,
wfeT  gfgare Wt aifsem g &
fa g ar s 7 fi o §6T
arEs gEER ¥ arg afEerfa,
amafaat @R ammEt oafr &7 =A
w1 drar 29 & fom o famdr -
wq aran &, Ferwr samr e 7y A
LT ST 2 f 3w A0 a9 T i
g et s wifgm 1 wEE TR
¥ W Fuw #1 AL AT AR FAAT
aifgn =7 37 TwEse wo AT g
[qTATT FT A ATT HITA AN [ AR
weAt sfze o St A o fEees
FE T HIT FOETED AT AMRC 0

Mr. Speaker: Shri Priya Gupta.

An hon. Member: low long are we
sitting?

Mr. Speaker: Mr. Priya Gupta will
take a few minutes and then T will
call Mr, Madhu Limaye who will also
take a few minutes. Then, I will call
the Minister. How much time will
he take?

Shri 5. K. Patil: About 10 minutes,

Shri Priva Gupla: Mr. Speaker, Sir,
I am very grateful to you for giving
me a few minutes to speak on this
Motion. I have got to submit one very
important thing. The Rallway Minis-
ter, while initiating the discussion,
gslarted with the sense of helplesmmess,
frustration and inability to give secu-
rity to the travelling passengers. Of
course, as he is a very good juggler
in oratory, he finished by saying
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that he must take serious action

against them. But he started with the
sense of frustration and helplessness,

Sir, we are living in a country
where men like Mr. Nanda, who is
the Home Minister of this country do
not seem to have seen these vulner-
able places. The other day, he said
that there are some of our check posts
all over these vulnerable points with-
in a very short distance. I challeng-
ed him and asked him whether he had
seen those check posts. He replied,
“I have seen them on the map.” This
is the condition of our country where
the Railway Minister and the Home
Minister could not find time to visit

those important vulnerabtle points
stretching over a few miles on the
border of Assam and Nagaland. I do

not know where our country is going
to.

Mr, Patil gave a series ¢! :tems to
be done, jungles to be cleared and
everything to be done. This ig athing
which is continuing since 1956. 1
know jungles grow every year in a
place like Assam whers there is very
heavy rain. But I can tell him that
jungles have never been cleared as
promised. I am coming from the
Assam Railway section where 1 have
ptssed about 20 years and I have
visited those arc 5. 1 know what has
been done over there.

Then, there is the question of the
railwaymen's securily. Of course, the
security of the travelling passengers
is there. The hon. Minister says that
it is none of the railwayvs' business, but
T say that it is the business of the rail-
ways also: when he sells the ticket to
the public, he must also guarantee
security to the travelling public. He
cannot just shirk his resconsibility and
throw it on somebody else's head.

Regarding the security of the rail-
waymen, I would point out that since
1956 onwards, when Shri Shahnawaz
Khan was the Deputy Minister of
Railways, situations had arisen of
Naga attacks on the trains. as a result
of which the railwaymen had demand-

ed an officer -to come and investigate
and ensure the safety of the drivers
and guards. They requested an officer
to accompany each train, But nothing
happened, and for five or six or seven
days the traing were cancelled. But
finally the authority had to go there
and investigate the thing on the spot.
Then, an assurance was given that
they would be given some frontier
allowance and also that if a railway-
man died, his next generation would
be given something like an insurance
amount and so on. Those things have
been discontinued now. They are
thinking very much of the e.onomy
only in all these things.

I would also point out that the Rail-
way Minister is the malik of about 12
lakhs of peonle in the grealest public
undertaking in the country, but not a
single word of sympathy for the poor
railwaymen has come 1o his lips. I am
very sorry to find this. 1 thought that
at least some sweet words would come
from his lips regarding the risks taken
by Railwaymen in keeping trains run-
ning against all odds. For this an
extra amount of money be given to
them by way of border allowance and
frontier allowance. f

Lastly, I would submit that different
points and differenl suggestions have
been made by hon. Members here.
Government must, first of all, ascer-
tain whether it is the Naga hostiles
who have been doing this or whether
it is Pakistan which has been doing
it, and only after ascertaining this, the
proper course of a.tion should be
taken.

Of course, Government may say that
it is a political action. If thew say
that it is a political action and it will
be dealt with politically, then I would
submit that in the meantime many
more such incidents may happen by
which feelings may be roused....

Mr. Speaker: He should conclude
now.
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Shri Priya Gupta: I shall conclude
with just one more sentence. The
Home Ministry has got a set of infor-
mers, and every informer is after one
trade union worker there. They say
that they send information but Gov-
ernment do not care for the informa-
tion. Similar is the case with the
military informers there. 1 hope Gov-
ernment will investigate into these
complaints,

Mr. Speaker: Now, Shri Madhu

Limaye.

Dr. L, M. Singhvi (Jodhpur): I hope
you will permit some of us also to
say a few words. On the analogy of
Shri Priya Gupta who has been given
an opportunity to speak, I hope you
will permit me also to say a few words.

Mr. Speaker: I had allowed him
because he is from the railways.

ot 7y fewd . maw  wERT,
& o & fagm 1 HC WO A
femt wmgaT g 1 1 Tg fag A
fagig #rw=i 41, AT A As 2 ¥
fafg & 91 41 s @ 8, I
H FE 5 A At 1 T '
® IAAT qur AFEN K OFL@r F
wfafwar & s & avft wifeardl gt
H, 9% Fea § 77w F arfzamt
e ¥ fagw &= w0 e
g™ # fagig § 8 a9 a9 O
% fadg ¥ Wiy 5% & f5 oww F
 fRel gy &, T § el &
fazeit wifes § w1 sEEl FY FEAlAgi
% ot wfaw &, & g7 fadrg &
W kA s dfqa & faars
ﬁﬁg.mméﬁmﬁaﬁrh%ﬁr

g fadig #t wafe wfeg o= &
2 & fegmm ¥ ofaem aan fegem
wowar & A § R Y oF @ &
i wgdwr fagra agi 90 wefad
T @ § " A7 & awd fv gt
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w1 FT W qEAgEET & g1 6T
¥ ggiar fogra fa-ua wgrm F<@t
o o fegem ) owar B
oW ®T W E | W, 9™, wE,
gfaz 71 vF maw = faAen gfaemw-
FTE A gL AW A hemar §, fomar ¥
A §4H Wi g W EEE
wraar 351 7% & o anmet g faet
@it wt fgra & faems swaTy A
wfow w73 78 & 1 A wmw o fE
ST Het AT @rHTad] T, srfaarat
EAMI, ANTE, Wy wife F e #
o 7% Aifx # gar w4, Afew 3
Fa1 f& wrfer g mfze, mf & faar
fawm & g/AT & 1 & @ oavE #Y
T FIAT AATH TF AT F Y wrAIIHAT
&, & wwwan 7 aga e &1 wmfm
# gz7 ¥ fadzr FET AR WIS
S @ F3 qATg fag o S A &
f& & o cqETOw geETE 2, T4 E
audT § F 19 #, w7 qifee Avgw
T & Gar war gt & o s §
f& 7% rgrmeR s Y S TEEg
W 71T e AT @ #0069 OF
% Aif w1 gawa avmel w1 A
& @t ¥ fear wmqar

Shri 8. K, Patil: I will take only a
few minutes in reply. Prof. Ranga
has made some suggestions and I think
they are very good suggestions, He
paid a tribute, perhaps the House will
also pay a tribute, to the brave rail-
waymen who, in spite of all these
difficulties, are sticking to their jobs.
It has been a constant anxiety to us,
how in the teeth of this, really any
man would gv and work in the manner
that these railwaymen have been
doing. I am very glad that they have
received the appreciation which they
very richly deserve.

It was asked as to what they get.
I was trying to know. I thought they
must get something because it is a
most difficult duty they are perform-
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ing. And I do not know for how long
they will have to perform that duty
under these conditions. 1 was told that
as soon as they are transferred to the
Assam area, they get compensatory
allowance, while gazetted officers
below I A. grade transferred to the
N. F. Railway from another Railway
zone get advan:e inerements. But that
is only normal. It is not adequale
considering the difficult character of
their work. Then they also get some
kind of allowance to work in a diffi-
cult area. I do not know the quantum
of that allowance,

Shri A. P. Sharma: Very negligible.

Shri 8, K. Patil: But I have come
to the conclusion, looking to the work
they are doing, that they deserve
something more. I shall do something
because they are highly qualified for
it. Something must immediately be
done for that, to inspire confidence
in those workers who have got to work
there.

I do not know wherefrom my hon.
friend, Prof. Hiren Mukerjee—unfor-
tunately he is not here—got the idea
whith he expressed in his speech.
When I talked of retaliatory action il
was against the miscreants. Only one
thing was in my mind, prompt and
effective retaliatory action against
them. From thal, weaving a kind
of thing of his own, he said that I
was advocating something  different
from the policy that Government are
pursuing. I never hinted at any such
thing. I know that it is the correct
policy that Government are pursuing.
Therefore, I have nothing to do with
that. But this divine idea that when
anybody quietly comes and puts a
bomb which explodes and kills hun-
dreds of people, T should do nothing,
1 should be wvery kind to him and be
very mercifultohim, is something
I cannot understand, T am not Christ;
I am only Railway Minister, When I
think of this I have in view what may
happen tomorrow and the day after.
These two incidents have happened
within 72 hours. I spoke of the preven-
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tive measures we have totake, search-
ing trunks, luggage and so on. If in
spite of doing all these things, I cannot
see the possibility of putting an end to
this. then something very hard has got
to be done. I merely said that these
miscreants have to be handled in a
way which they will understand. That
was exactly the reference. From that
my hon. friend should not come to
the conclusion that I want something:
which our Government is not already
wedded to.
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Shri Frank Anthony really made a
very useful and helpful speech to
explain the position. Surely, I agree
with him in most of the things he has
said. Dr. Swell talked about the
Nagas. I do not know whether it is
the Nagas or anvthing, bLut the facts,
historical and geographical. are there.
I do not know if they indicate gny-
thing.

All these border areas which are
vulnerable, all the 48 stations to which
I made a reference, border Nagaland.
The distance is from 2 to 15 k.m.
I talked about lakhs of rupees, it may
even (ome to crores, we have been
spending this during the last seven
years, This is the first thing of its
kind. It is a culmination of a chain
of events that happened. They were
interfering with the track, sniping ete,,
which T may call terrorist activity,
but this is not even terrorist aetivity,
this is the most cowardly activity that
anybody can indulge in, to get some
inno:ent man to plant this, because
there are stories, I do not know how
far they are true, thal he is nol even
told that it is a bomb. as otherwise
the man would not take it. He just
takes the money and puts it theie. I
can understand a brave man deposit-
ing it, not that I agree, but this is not
even of that type.

S, during all these seven or eight
years, these precautions have been
taken. and that iz eosting the Govern-
ment lakhs of rupees. In season and
out of season, every year we have been.



12949 Explosions in APRIL

[Shri Hem Barua)

doing it There is nobody there
-except the Nagas. Whether these
things are connected with the Nagas 1
do not know, and I cannot under-
stand how an enquiry can be started.
Whom should we call as witnesses?
But the presumption is, as I said, that
this is a culmination of a chain of
events during the last 8 or 9 years,
ana that it has now taken a different
torm. They ecould not interfere with
the bridges and culverts because our
engineers are guarding them: they
eould not do anything with the track
because there are soldiers in front and
behind. and sometimes even the mili-
tary wag assisting us by having their
people, Having failed in sniping and
other activities, they have now resort-

ed to this. If they were not Nagas
from the beginning, they are not
Nagas. 1 am not taking any credit or

discredit  for having suggested it.
Therefore, we should not run away
with the idea that we are wanling to
discredit the Nagas, and therefore we
have brought in their name. If we
have not discredited them during the
last 7 or B years. I have not discre-
dited them by any fresh attempt on
my part.

Shri Hem Barua took us to task
because there was not enough doctors,
I can quite grant that. He asks: what
about the limbs and heads that were
blown off? If they were differently
counted, then possibly the number
would be large, I do not know, there is
a possibility, but after all, I rely on
the figures that come from there,

My colleague is already on the spot,
and he is having talks with the Gov-
ernment, and I have seen some kind
of communication just now, a joint
statement by him and the Assam Gov-
.ernment, and it is all about how the
trunks should be examined. That is
good, 1 do not say it should not be
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done, but this is defensive activity,
and we do not come to grips with the
problem. We take so many precau-
tions and those precautions will cost
us money; it causes so much incon-
venience to the passengers, and I do
not know if it will stop the planting or
depositing of the bombs.

If any intonvenience has been
caused at Lumding I am sorry but
nobody expected this thing to happen,
and therefore sufficient number of doc-
tors were not present nad arrange-
ments could not be made. I am really
SOTTY.

Shri Hem Barua: You should have
put the siren on the air,

Shri S. K. Patll: That 1is true.
Frankly speaking, 1 heard for the first
time ibat there was some siren that
should be put on the air. Nobody
expected such things would happen.
T'nese doctors had to be rushed in.
We are now alive to these facts. The
Assam  Government is co-operating
with ug fully. The army is always
with us, Therefore, there is no differ-
ence sg far as the agencies are con-
terned. We shall act as one Govern-
ment to meet this challenge.

Mr. Speaker: Shri Banerjee is not
here, Shri Yadav is not here. I put
substitute motion No. 1 and Ne. 2 to
the House.

The motions Nos. 1 and 2 were put
and negatired.

Mr. Speaker: I will put Mr. Madhu
Limaye's substitute motion No. 3 to
the vote of the House.

The motion w.as put and negatived.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday, April
26, 1966/Vaisakha 6, 1888 (Saka).




